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The Lok Sabha met at the Eleven of
Clock.

[MR. SPEAKER 1n the Chair]
ORAL ANSWERS TO QUESTIONS

Employment Schemes for Unemploy-
od Persoms in Rural and Urban Areas

*566 SHRI B R SHUKLA
SHRI K. LAKKAPPA

Will the Minwster of PLANNING
be pleased to state:

(a) whether the Planning Commus-
sion hgs collected and maintained
statistios of unemployed persons both
in rural and urban areas;

(b) if so, the number of such per-
#ons, separately; and

{c) the main featureg of the schem-
e lormulated to give employment to
them?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
{SHRI VIDYA CHARAN SHUKLA):
(a) to (e). A gtatement is laid on the
Table of the House.

Statement

(2) and (b). The Planning Commis-
sion does not collect statistics of un-
employed persons. However, some
extimates of unemployed persons, both
in rural and urban areas, based on
the partlal tsbulation of the 27th
RBound of National Sample Survey

38 L8—I

Organisation are available and sxe
indicated below-

Percentage of unemployed persons to
the population of 5 years and above,

- — ——

State Rural Urban
Andhra Pradesh 295 s
Bihar 2 1§ 2 4
Gujarat 1- 10 127
Haryana o 74 2-27
Kerala 5+ 16 6 14
Orssa 2 31 223
Panjab . o' 84 2 02
Rajasthan 2- 58 1*66
Taml Nadu . 2 00 109

— — P

Simular estimates in respect of other
Stateg are under process.

e

(¢) The bulk of employment oppor=
tunuties are generated through the
unplementation of the strategy of de-
velopment contained in the Five Year
Plan, and the Annual Plans. Pro-
grammes relating to agricultural de-
velopment, development of irrigation
and Command Areas of major irriga-
tion systems, soil conservation, vil-
lage and cottage industries, etc. have
a direct bearing on the level of em-
ployment in rural areas. Similarly,
the development of industry, major,
medium and small scale, g5 well a3
trading, commerce and other tertiary
and allied serviceg etc. determines the
level of employment in urban areas
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The expansion of social services, like
health and education, etc. also gene-
rates employment for a substantial
munbero.fpamhmm
@g rural areas. The grafy Five
Year Plan contains gpecific proposals
in respect of the various sectors of the

economy, consistent with the objec-
tiveg of the Plan.

SHRI B. R. SHUKLA: According
the gtatement laid on the Table
Planning Commission does not
tain any statistics of the rural
urban unemployed nor is there
specific scheme for giving employ-
ment to unemployed persons. May I
know whether the hon. Minister is
cognisent of the fact that there is a
virtual plan holiday under the plea
and pretext of austerity measures and
continuing inflation there is actually
no employment of the unemployed
persons either in the rural greag or
in the urban areas?

gyt

SHRI VIDYA CHARAN SHUKLA:
There s no plap holiday and no pre-
text as the hon. Member has mention-
ed. We are going through the Fifth
Plan under severe constraints. But
we have not given up either the con-
cept of planning or the gtrategy of
planning and we are trying to keep
in tact as much as possible the main
aimg that we envisaged for ourselves
in the Fifth Plan.

SHRI B. R. SHUKLA: May I know
from the hon. Minister whether the
scheme of rural employment, crash
scheme of rural employment, initiated
in the financia] year 1071-72 hag been
ebandoned and, if so, for what rea-

APRIL 9, 1875
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oft v W o W A, WA
off ¥ ercieas sy ) & womT
gt § fe o goere ¥Quard & fag
Yorirte oF ¥ FrorT iy war ofy & oY
waroraTe fest avg & Wi 7 ORI
FOIm7 Wit ¥ g Swar o aw
AT gkl avfie s w7 e Ry ?

ot fuur wew qew : werw
wrehya wrer 9 famdrs § i gard
oY 7t Farrd fr forerd e sl
NAF L ad | whfeg o€ Fend
vy & forr w1 faercor Tt ok e fean
WTAE F AT IN T ORI W WY
wop & g qud s o
gw Iedr v & fs o & S @
JaaT Agwi g | Afen g A Y
oher § Wit e @ fe weefte aeer
wTqTr AwdvT g K g e A

st afror T § oaAy
o ¥ arreper wrgh £ e oy Qe framd
& GYorar e wgt aw freffer & ar
Xgra ¥ avw W Jorrre wAR gt e
® T awhw g ?

oft fewrr wew gew @ W A, G
# &1 gror wArE af Y, WX v o
arefn A & dw e & aew
¥ wer wr wray g oy A e ay
§, wy vararee g ¥ Y wvafwe §
st frdgrd ofr e g ¥ fr
b1 v Qv & s it ) s
garer sary oy §, wiew U g s
a TR

ot wefeg woomw of @ WA
ofy & firfas wiwt & ¥v§ oo Yuear-
i % fay eo oY sedr gfcar o aew
Nl 4?7 iy, SrER Rk
wondt & wrp sk & P, ey sy
ol safre & v e fe 7
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o Pt dest wr ;. @i aw @
are R O drwad st @, QF wgrog
X gl dora awd) W g
wiy oy arfae QoA & A &7 T
NN T@EFarFaANTFSE
At TC wodr wgmft sifer & §
o gm S ga v § R 39 i feady
#&a faorfy &, o SEardar @€
®HE ITHF A Frae ST fiar
I & WA 07 q@ g W
AT #1 917 o agE %1 Sifw
LaC

off wew fagrdt wodelt :  wemw
@, g A g fA @ I W
g war g fe
the Planning Commission doeg not
collect the statistics of unemployed
persons.
o 0 wrrem gEfE w5V
® *m fow & ¢ 7 W
qCET AFTA W AT W A Y
IR TETT XX w7 A FTAEH FAT
gy &7

o faon wTw Qe gAY ¥ wiwd
FZ3 F7F T AR AwAR A feowr wd
w W ST IR A TG
TRE! WARFAFENE 10
|Ye & - v & 39 7 o uwa fa
wix & fafaa RMorgr et 3, 77
Wt 3w & oF S0 3z oA AT
o quar T @ aq W gw oI ow
I F 1 ATHAT WiEmM T
K A ¥ QTRE IFIST €7 T PN ALY
wor, ofew oa % fay or g @
der ImaT Aferr ad g Iw &
R g g0 TR KW@ E )

of grw fegrd wwd ¢ v
dfaw of W R W ¥ FerD
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® ASAT W ORI FTAFATR 7T A
TEIRT, ¥T A IAT 5% A & v -
AT FIX A T IF U 1 THT THA B
4T ¥ FATETT & 16 g o g e
wted aft § fory 7 oam o k2w
fora = i’*ﬂ"é?

SHRI D BASUMATARI: This is
the most important subject. This has
been discussed in the High Power
Committees where the Prime Minis-
ter 1s the Chairman; the problem of
employment of Scheduled Castes and
Tribes had been discussed with re-
ference to the pational plan and
wural and tribal areas 1 have
the proceedingg here with me,
policy had been accepted by the Gov-
ernment that the claims of the Sche-
duled Castes and Scheduled ‘Tribes
should be taken into consideration in
the matter of employment seriously.

P8k

been taken in that girection?

SHRI VIDYA CHARAN SHUKLA:
In all our employment schemes we
have laid gpecial emphasis on the em-
ployment opportunities of Scheduled
Castes and Tribes; it has not only been
our policy; it has been our gpecial
effort Whether in this respect we
have succeeded to the extent that we
desired or not. is another question.
We have tried our best to gchieve
this objective

SHRI DINESH CHANDRA GO-
SWAMI Recent statistioy have re-
vealed that the sons and daughters of
influential sections of people have got
better scope for employment than the
people who are struggling for their
survival. What steps have the Plan-
ning Commussion taken to gee that
the sons and daughters of vulnerable
sections of sodiety got betler oppor-
tunities of employment?
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available to others; that can be done
by intensive work in certain

but I do not know if any institutional
arrangements or legal arrangements
of this kind could be made.

PROF. MADHU DANDAVATE: 1
should like to know from the hon.
Minister whether he ig aware of the
fact that a former Chief Minister of
Maharashtra, V. P. Naik at the Borde
camp of Congresamen gaid that signi-
ficant and important scheme like the
rural employrgent security scheme 18
not able to succeed only because the
Central Government doesg pnot seem to
be very conscious about the meritg of
the scheme and adequate gssistance
was not being given? In view of this
will the Government reconsider their
aftitude and give more financial as-
sistance to the Implementation of
that valuable scheme?

SHRI VIDYA CHARAN SHUKLA:
1 do not think that the hon. Member
has quoted the former Chief Minister
correctly. He did say that a good
scheme had been prepared by the
Muharashira Government gnd that it
had been forwarded to the Centiral
Government and without their full
co-operation it could not be imple-
mented property.... (Interruptions.)
This is what he paid during the Plan
discussion, During the Plan discus-
sion when Nalk was the Chief Minis-
ter of Maharashtra we had an oppor-
funity of finding out what his exact

AFRIL 9, 1998
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Effect of Ceal Prices on Comnt
Production

+
*569. SHRI HARI SINGH:
SHRI M. BAM GOPAL
REDDY:
Will the Minister of INDUSTRY
AND CIVIL SUFFLIES be pleased to
state;

(a) whether coal prices hike has
upset cement production in the coun-
try; and

(b) if so, the remedial measures
proposed?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND Cl-
VIL SUPPLIES (SHRI B. P. MAUR~
YA): (a) No, Sir.

(b) The Government has agreed io
grant escalation, on Ist July every
yeat, 1 the ea-works retention prices
of cement, following increase i the
price of coal as per the formula re.
commended Yyv the Tariff Commission
i its Report of April, 1974.

sty Fag ;. wreTT o o,
& A9 & ANAW [ AT AGEG A oA
T g fo goerawe gre v ¥ A
drvr a1 ferar dreww g A
Mz ¥t Fna grEe g Wk AR
ez fom gt & TR T
szt fas &1 qfa W7 dw & feefra
feeat ¥ ay wav 7

wt fto dte Wi : sy, W
AT HiHT & Sroom wTIm g, ge A
& worg ¥ 8] et fet & e o
¥ o mgA fY g ® Srwew T
frlt %1
_ gt T gAY W &1 weew b ga
¥ [aq drfen o wravwan §
Wqwe oW M P : wow w0
o 31, ¢F el Gz &7 WA
afY, T WY A WA |
wigm § fie €1aw ot S me v 53
¥ ¥ v aopic M Aher
W e oY g arwdt



st e fto N : i, 2w
wftww o fawfor & s o ag
Frfower frar mar a1 fis 4% df ol
et & aw AR, IX9 @R, SwA A
fmy  a@lt a1 #T T, W F WHE
T #z ¥ T g7 7§ oo g @
wr fey avqd | gy A A ¥ Ay
¥ W T wAH AT QF
A 7 24 Y 3P0 & A1 I fgmw
¥ 56 &0 Ariz ¥ A1 7 @A g
W gwfsd= a1 fr, ot sae
qwIE A @t (At o7 fear wmar fw
™ 39 50 9 g7 P ooy w1
g sATA AT 1 A Or faay
a1 et frmrmar #0

Power Supply to Saurashira Region
of Gujarat

*570 SHRI ARVIND M PATEL:
SHRI VEKARIA.

+

Will tiae Minister of ENERGY le
pleased to state

(a) whether power supply mn Sau-
rashtra region of Gujarat State has
been cut,

(b) uf so0, mnce when ,

{c) to what extent the production
gide has been affected, and

{(d) how long this power cut wiil
continue?

THE MINISTER OF ENERGY (SHRI!
K. C. PANTY (a) to (d) A statement
is lald on the Table of the llouse

Statement

(a) to (d). There are no energ) cuts
in Gujarat State including Saurashtra
But there has been a short-

Orsl Answers CHAITRA 19, 1807 (SAKA)
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age in peaking capacity since Seplem-
ber, 1974 which is being managed by
holiday staggering, voluntary reduction
in peak demands by industries etc.
There have, however, been occasions
when some loads had to be shed due
to outages of generating umitg and volt-
age drops According to the Gujarat
State Electr ity Board industrial pro-
duction has not been adversely affected
s0 far

st wefer owo @w:  weaw
A1, RAT WErE 7 WO vETdz ¥ AT
2fr o F owdw mma w oA &
AT E Az a1 ar e fr oww
WA § IQAF MGy 9T, A A A
niat &1 favA  ag foen 67 W17 ag
B AT NI wEAR g 0%
MY ¥ AR A7 2T FT AT Y
tframrovag v owwd fr dgat &
faat Y ¥1f w7 ¥ ¥fww faow
®! a2y Aty aw TR wg
g & w7w7 3w @ 1 R fw
WAAT T am v
ol PO O TR AT A W q@0r
ATHIT G OO AN AAS ¢, TN
TR A FT FITH 077 g o
fer a1 ¢ oY wiw AT s A W
frafa aamwaT £ afsr miw & o
Frwrrarar # fr 2o fufmagfae o
®r Fer freamavaz & v 20 fufsas
afee 0w T ?, dfrw g wasy
7o gfr quv s F e T @y
QR Aurr gfrd wWRETE a
wt a1 m@wgfAw ¥ fama 210
gmza A7 Af7e § | ITRE wAT oW
o gfwe e ) @ W1 aEet W
griawa W7 wAnakeR ¥ fav we
s femmam g @ Wt fawaT ¥
2t g B afxz ot Finrg ¥ § Afw
o afee dww ar wRA§ § fw
agy T & AT ¢ AT AT o ey o
Tug & £faw AT w1 o oy ¥
qiwE A AMARE & WR 0% OF
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dwrere drrwcRf1 ETECw & for the pormal malntenspoe and over-
¥ e o 1w RO e e o e
vu;mgodu:}r‘ﬂqm mui Ittmoﬂﬁmg.rtobh:nm
w { « qwaT mm n two or three days but, sccord-
BT wron U yn RO g R AT i i anether o T
wrey Y Adwr ak ey} feufe @M= Ave days 1o come back I have already
wer & explained about two other stations So,

there hag been a bunching of many
units shutting down at the same time.

st acfen que wiw : fawely &Y
wolY ¥ Ay ¥ o W ST A9 § 9w
# awit ¥ o WY faorelt & vt §
Ty ¥ wy @t R qfeqn &z O §
YT e ¥ Y fear arvar § ag S wft
g Wit g W@ e faA A fawed
& wdr wrfgg 1 v wgw g fr
W ure wifww v fe a Wt s g
wvR vw ¥ anet % fo ¥ fawely & oy
oY WELT T W WY AT WY "I
Foar wigh grarst’?

ol oW WA ON . WAAT qTH

1 oY A% WA § SO EY AT
TP AF TFAT AR |

SHRI H. M PATE! Is the Minister
aware that only today the AIR carried
the news that the Gujarat Electricity
Board had called upon all the consu
mers of power to cut down their con-
sumption by 20 per cent and that the
industnal users were all asked to come
€0 an ggreement regarding the stagger-
ing of consumption® It is something
much more than what is stated in the
statement laid on the Table of the
House It 1s true that the Tarapor
Unit 1 has been shut down and the
Duvaran plant has been shut down. Bul
that was in January and its effect musi

combined Thig is the reason why stag-
genng is being resorted to

SIIRI H M PATEL Why s 1t that
the bydro unit at Ukay has falled?

has begun and the trouble becomes par.
ticularly serious Is that not so?

SHRI K C PANT According to the
report [ have got, in view of marine
pollution ghut down is undertaken and
the seasons of premonsoon mainfenance
are also causing some interruption. In
Ukai station the reason 1s vibration in
the bearings,

SHRI DHAMANKAR The hon Min
isler in his statement has just now
stated that at Tarapore was shul down
in January, but from press reporis we
find that either of the units iz shut



P Y se of the Teve) SY vadl
- tom etc. and so the period is about
" four months. So, once [™every two
" years, as far as 1 remember, the shut-
“down ig for four months in one of the
stations. For several montbs in the
year ibe units are shut down. When-
ever re-fuelling has to be done, unfor-
tunately for three or four months one
of (he units is shul{ down.

"SHRI P. G. MAVALANKAR: It is
true that the posilion of power supply
i Gujarat is comparatively more easy
and comfortable than in many other
Stales in the country. but 1 wonder
whether he ig right when he says in
his statement:

“There is generally no energy
shortage in Gujarat State including
the Saurashtra region.”

The fact is that over a period of three
years ther¢ have been constant power
station breakdowns resulting into Ire-
quent power cuts as also coutinuous
staggering in the textile industry -_nd
other industrial umits in Gujarat in-
cluding Saurashtra, and farmers are
finding it very difficull because the
supply of power is erratic. Sometimes
it is during the cay and sometimes it
" js during the night. They are not sure
when they will get it. As my ben.
triend Shri H, M. Paftel pointed out.
this very morning A.LR. gave the news
that people using power have been ask-
ed by the authorities to be careful and
to economise.

'ijn view of al] these developments
‘will the Minister tell us and assure us
that both the Tarapore units will soon
work together so that this staggering.
1oss of power supply and the continu.
' pus difficulties of the power users of
Gujarat and Saurashira are averted?

Y !al | Ovil Adwwers’  CHAITRA 18, 807 (SAKA)  Oral Amswers 14

bon. friend said, generally speaking the
situation in Gujaraf is much better
than in many of the other States.

I was looking up the reports from
the States as to the cuts they have im-
posed. Gujarat has not imposed any
cut, unlike most other States today. 1
have here figures of demand and avail-
ability for the last few years since
March, 1974. There are many months
in which there has been a slight sur-
plus and there are some months in
which there has been a slight deficit.
In March, 1975, for instance, the de-
mand and availability matched each
at 2025 and in April again it was
mratched at 20. So, it is the picking up
capacity that is cut, not the cnergy.

SHRI P. G. MAVALANKAR: Please
tell us us to when both the units wiil
start functioning normally,

SHRI K. C, PANT: This will be com-
pleted in May. After that, both will be
functioning.

SHRI D. D. DESAL: To what exlent
is the comfortable position which the
hon. Minister is mentioning on account
of maintenance gnd to what extent is
it due to plant utilisation, and which

of the Stales has the lowest plant utili-
sation?

SHRI K. C. PANT: Actually, the ave-
rage capacity utilisation is the highest
in Gujarat. It is about 65 per cent.
If vou go unit by unit for Dhuvaran
1 is 63, for Uttran it is 68 and for
Abmedabad it is 79 per cent of capacity.
and the smaler units with an aggre.
gate of 83 MW have shown 52 per cent
capacity utilisation. These are purely
on coal. As far as others are concern-
ed. some are on gas and some are on
oil. One is on gas and oil. The capa-
city utilisation figureg of Gujarat are
good. .

SHRI D. D. DESA]; You have men-
tioned about the comforiable position
relating to other States. I want to
know what is the capacity utilission .
of other States® The reeson for com- .
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fortable position of Gujarat was
on account of better production
plants; it is on account of better
sation of plants. That is what T
trying to find out.

B8

SHRI K. C. PANT: This is the best.
1 have got the figures for the whole
I can give you State.wise
figures. This is the best in the coun-
iry. It is a happy feature that they
are making good use of the capital.

Share of Government, LIC. and
UTI ta Joint Industrial Units

*571. SHRI P. R. SHENOY: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) the total number of joint indus-
trial units (with names) in which the
Government, the Life Insurance Cor-
poration, the Unit Trust of India or
the financial institutions of the Gav-
ernment have more than 25 per cent
of the equity capital; and

(b) the nature of Government con-
#rol over each one of these units?

|
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THE MINISTER OF INDUSTRY
AND CIVIL SUFFLIES (SHRI T. A.
PAI); (a) and (b). A statement is laid
on the Table of the House.

Siatement

(a) On the basis of information fur-
nished by the Bureau of Public En-
terprises a list of Joint Sector Units as
on 31-3-1974 in which the Central Gov-
ernment hold equity and the other
ghare holders are State Governments/
financial institutions/private parties is
attached giving the detmis of equity
held by the Central Government, State
Government and others. Information
about the equity bheld Ly the Life In-
surance Corporation the Unit Trust of
India and other Financial Institutiona
in each of these units is not readily
available.

(i) Government policy regarding
Joint Sector hag been spelt out in the
policy statetnent Press Note dated the
22nd February 1973 in which it is laid
down that in all the different kinds of
Joint Sector Units the Government will
ensure for itself an effective role in
guiding policies, management and ope-
rations, the actual pattern and mode
being deculed as appropriate In each
cuse

Lirt oint Sector U'mits ar om 31-3-74 in which Cemtral Goverwment hold eqeiity and ihe othe
gf ” ohich ] equiity r

ders are Siase -ernments! Financial  Institutrons | Prvate  Partses,
(Rs. in lakhs)
S. Baquity held by Total
Subscri-
No. Name of the Undertaking hed
Central  Stae Othens equity
1 2 3 4 s b
1 Cochin Refineries Lrd. . 370 0 280 -
2 Indo Burmah Petroleum Co, Ltd, | . 60 . 90 150
3 Lubrizcl India Led. R . . . k1] e 2 »
4 Madras Refineries Lid. | . . . 953 - 338 LM
¢ Fertibzer & Chemioals( Travancors) Led. | L rc 1 248 Re fet "

- -
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] 2 3 4 5 6
6 Madras Fertilizers Ltd. . . . 696 . 669 1365
7 Jessop & Company Lrd. . . 114 - 110 224
8 Triveni Structurals Lud. | . - . 153 e 147 300,
9 Indian Telephone Industries Ltd, . 388 31 81 500
10 PragaTo s Led. . . - " 223 48 18 289
11 National Newsprint & Paper Mills Ltd. 255 170 70 495
12 Central Warchousmng Corpn. . . 1562 . 438 2000~
13 Mectal Scrap Trade Corporanion of India Lad. 16 .. 4 20
14 Mogal Lines Led. | . . . . 93 - 8 {2
15 Damodar Valley Corporaion , ., .,  5608-7 158631 s 2L471°&
16 Singareni Collienies Ltd. . . . 272°0 402'5 39 678- 4
17 Sikkim Munung Corps. . . . . a8 1 29-2 -~ 57°3
38 Lube IndiaLed. " . . . 240 0 & 240°0 480-0
19 Sindhu Resttlement Corps Ltd. . . 50 . 102°3 152°%
20 The Mysore Iron and Steel Co. Ltd. , . 13200 1980 © . 3300-0
21 Oil India L1d. . . . . . 1400 © 1400°0 2%00°0
232 Bolans O1es Ltd, § 5 . . 50°5 . 49°5 100-0
23 Indian Exploves Ltd, | . - . 274 0 1874 2 2148 2
“ MOETRONGESLEES ;o o WY £ k4w
25 Bnush Irdm Corpn. Lid. . . s 731 252 6 3257
26 Machinery Mig. Corpn. Ltd, . . 68 o6 53 4 608
PRUEFERLNCE SHARES . a 25°0 10 130 39-0

SHRI P. R SHENOY: In the state-
ment, it igx mentwned that the infor-
mation about the cquity held by the
LIC, UTI and other financial institu-
tions—is not readily available. I
hope this information wiil be made
available ty me in due course. In
the meanwhile, I would like to know
whether it 1= a fact that in many of
the joint gector unite,  Government
does not exercise gny control at all
in the matter of appointment of con-
sultants, sole selling agents, executive
oficers and auditors?

- i ———

SHRI T. A PAI: Sir, the question
referg to a joint sector where the
Government along with finaneial in-
stitutions have g substantial stake. Ac.
cording to the Policy Resolution of
1973, when the joinl sector projects
were mooted. it wag suggesteq that
these projects could be brought into
existence with the Central Govern-
ment's participation or the State Gov-
ernments' participation with the fin-
ancial institutions and the public. Se
far as the Central Government is con-
cerned, since then, I am afraid, no

b K
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Joing sector project has come into
existence. There have been a nums-
ber of joint sector projects brought
into existence in the States but their
humber iz very much lesg than the
number of licences that have been
issued or the lettery of intent; because
the Btate Gevernments have not beex
able tp go ahead with them, the let-
ters of intent remained where they
were. But, wherever, the projects
have come into existence, the pattern
of management has been ensured, and
wherever the Statea are participating,
well, the difficulties that Mr. Shenoy
has pointed out, have not arisen. They
have carefully been looked into and
the Chairmen are appointed by the
Government. The Managing Director
1s appointed by the Board in consulta-
tion with the Government and the
pattern of management hag been laid
down. But, 1n respect of the other
companies, which today mighy have
gone into the joint sector by defini-
tion, in view of the fact that the pub-
lie financial institutions have had
considerable investment there. the
queations ag to what should be the
pattern of management gnd how they
should be better managed are engag-
ing the attention of the Government.

SHRI P. R. SHENOY To implement
the concept of national sector. I would
like to know whether the Government
have any scheme to take over 51 per
cent of the shares in every joint gec-
tor and in private gector units control-

now, if 51 per cent of the capital 1a
owned by the Central Government,
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because mostly, we would like 0 gee
that these investments are safe; they
give a fair return—not only because
our monsy ig involved buj also the
money of the agmall shareholders is
also involveq ang further the produc-
tion is ensured. .

SHRI H. M. PATEL: Will the Min-
ister ba good encugh to clarily the
position which he sought to explamn
in his reply to the supplementary
question? Does he suggest that
shares held by industria] development
banks or the nationalised banks or
the LIC, will gll be added up in order
to arrive at the position whether the
Government's holding is 51 per cent;
whether the holding is 51 per cent or
whether it is the Government holding
alone which will decide the issue, In
othey words, do they consider shares
held by an Indusirial Development
Bank, nationalised banks, the Unit
Trade, the LIC, zlso as Government
holding?

SHRI T A. PAl' I was only refer-
ring to the question raised by Shrl
Shenoy wherein he had asked me, of
51 per cent ig held by all the finan.
clal institutions along with the Gov-
ernment, what is the position. 1 was
referring to Mim 3 Section of the
Companies Act where it is siated that
in a Governument Company, the ghares
are held not only by the Government
but they may also be held jointly by
the corporations, that is the situation.

SHRI VASANT SATHE. As is well
known, today, most of the industries
are run not on their own capital but
substantially on the capital got from
varioys financial institutions. Al io-
dustries are rup like that....

SHRI PILOO MODY: The Govern-
ment is alsy run on people’'s money.

SHR! VASANT SATHE: That is
why # is called people's Government.

To obvisie tho necemity of nation-
Muummo:lﬁmi:;
dustries, if all this money ven b
public funds from benks or fnancial
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institutions, #s he said gueting the
Companies Act, if necessary, by a
little further modification, can you
not exercise adequate control over
the management and also the work-
ing of these industries so that un-
necessary waste of resources in non-
priority sectors is not allowed?

SHRI T, A. PAI- The concept of pri-
vate sector has undergone a conside-
rable change in the last 25 years.
Since the public financial institutions
have been financing them after the
nationalisation of life insurance and
also the general insurance, most of
these holdings now belong to the
public financial nstitutions. The
question of ownership, therefore, has
been passed on to the Government
jndirectly through the public financial
institutions. Now, the government
will have to examine what should be
the type of management and how they
should function rather than go on harp
ing ebout their sectorial affiliations
and see that these institutions are run
better and work in the interest of the
country

SHR! THA KIRUTTINAN. The hon
Minister has given a list showing bow
many State Governments bave not
taken shares 1n a number of industries.
1 would like to know from the hon
Minister whether anv State Govern-
ment has come forward to take shares
as well as the management of these
industries which are given in the Lst
and, 1f so, what are the State Govern
ments and what is the reaction of the
Central Government thereto.

SHRI T. A. PAL The list given by
the Bureau is classified as jaint sector.
1 am afraid. it is not so. They are pub-
lie sector undertakings where the
mansgement is entirely in the hands of
the Goveriment. Wherever the St:te
Governmenty bave come forward, for
instace, In the case of Singareni Col-
llery Lid—~they huve » substantial
staker—tio in some of the
projetts, they have not been unwel
comed.
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EHR) THA KIRUTTINAN. I am
asking about industries in which the
State G.overnments have not taken any
share and which are shown in the Lst.
1 want o know whether any State Gov-
ernme .l has come forward to take

shares n the Industries in which they
have nu share

SHRI T A. PAI We have not asked
them toir have they come forward.

SHRI B V NAIK If the hon Minis-
ter weie to kindly see item No 15 m
the lisi of joint sector units there is
absoluiily no holding by the private
party It says, the equities held by
the Ceiitral Government and Stste
Governnents. I would hke to know
how this will fall into this defimtion
of the joint sector Secondly, tHll now,
if You see the list the Cochin refine-
ries, as the common man understood
it, were all public sector units, We
presume that the change in termino-
logy took place on 27th February,
1973  So, would he kindly teil us
what is the defimition in regard to the
joint gector as distinct from the pub-

lic sector—because he has mooted the
third 1dea now.

SHRI T A PAI This :s a lst of
financi:]l nstitutions  given by the
Bureay of Public Enterprise where
they have shown the public sector
where there 1s publhic participation by
State Government and others To say
that because of the State Goiernment's
participation with the Central Govern-
ment 1t is joint sector 1s perhaps not
meanmngful at all; it 15 public sector.
S0, as } have said 1n my clarification, !
won't arcept this as a joint sector list,
1t 15 a public sector list that has been
submttid, to show that there has been
parficipation by the Btate Governments
and parily by the public in these pro-
jects. But the joint sector concept of
1973 envisaged a 25 per cent participa-
tion by the Government and 28 per
cent by the public financial institutions
and by others and the Government
would have control over the manage-
ment partly So none of these are in-
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cluded in the list because there iz no
such project coming under the Central
Government.

Application of Hindu Marriage Act in
PondicherTy

¢572. SHRI NITIRAJ BSINGH
CHAUDHARY Will the Minister of
HOME AFFAIRS be pleased to refer to
the reply given to Unstarred of No 1281
on 26th February, 1975 regarding appli-
cation of Hindu Marnage Act in Pondi-
cherry, and state whether Government
would suo moto take steps to end the
“renoncants” class and make all Indian
law applicable to them?”

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS DE.
PARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI OM MEH-
TA): The Government has no inlen-
tion of taking any such steos at

present,

sit Atfercrw fog wiwdt : «rfedd
O AWM STATT 44 WAF a4 17 &
#1 U fY wima ax awad fr s Een
¢ v walt Ay a7 A Ay man @ froae
vt QT & QU AT 4 78 A

Q¥ &Y WA Q7T ALGTANIFATAT
g
SHRI OM MENTA Under the
French Decrce of 1881 the inherilurs
of the forruer French seltlement, irres-
pevtive of casle or religion, have @2
right to ask to be governed by the
laws applicable to the French pcople
in this settlement In matters Like
marriage, divorce, dispossession of
property ctc,, instead of by the per-
sonal Iaw, The persons exercising
such option are called the ‘“renup-
cants" When personal law appli-
cable to different communmities, in-
cluding the Hindu Marrisge Act 1955
were extended to the Union Torri-
tories those laws were made specifi-
cally inspplicable to “renoncants”
and there is no demand from them
m the restoration of the status,
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Ndfow foy el W
sAr sgen oy wodd fs fipg e
e & four i ot ww & Wy
g wearp i Qg ?

SHRI OM MEHTA: There are some
more laws which are not applicable to
them. They are the Converts Marriage
Dissolution Act, 1860, the Indian Chris-
tian Marriage Act 1872, the Indian
Majority Act, 1875, Guardiang and
Wards Act 1800, Child Marriage Res.
traint Act 1829, the Hindu Dispos-
session  of property Act 1960, the
Hindu Inheritance Removal of Dis-
abilities Act 1928, the Hindu Mar-
riage Act 1955, the Hindu Succession
Act 1968, the Hindu Minority and
Guardianship Act 1838; and then,
there 15 the Muslim Persomal Law
Application Act 1937 and Dissolution
of Mushm Marriage Act 1899 ete.

ot wew fagrdt et : wenar
wET, TeTd wirr w1 wer §, Afer
w51 wAY BIFTAGT ITO Ay iy ey
xR &1 W ot AW g8 A
AMEAFEHAAQ IR waw
frafr fafqaaft 7 w1 averr o
mqaq fraifrr w70t foug ¥ a7 7t
LUCCIE s ZC O CE SOl
o wgt &g oAy § e §wr g,
¥7 * A svwre af v, anife o
VI wed ¥ oty wre w w oww v R
QI F WY T HT TS 497 §TAT v

sty wrfpg ?

ey gt 188 FEmE
gv amfrer & ww wfawd oW
oY v o4 w fafirsr wre €1 wrar @
A 3ng A wx (062~ ¥ arfywd
¥ QWA FUI TE ¥ WIOMAS T
WM EAT IW AT W W1 A 4
ITE WX AT awkaz & evfaaa «
st gt e L.
Renoncants will continge to be go-

verned in  Tespect of personal
Jlaws Bike those relating to marriage
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divorce, adoption and succession by
the relevant Acts of the French Civil
Court dealing with these matters,

ot wew fagrl et @ F9
&% !

oft s e - o A A E AT

g frmefl oo fsd @8 wivd
i A grnAEa g

I would Like to say that this is a good

code because under that code all per-

sons belonging to all religions, castes

and groups are being governed by the
same code.

SHRIMATI T LAKSHMIKAN-
THAMMA., By saying that there has to
be 4 demand from them, does he sug-
grst that there should be a mo\ement
and sume bullets should go and some
women should Le ghot dead? llow long
are tic people of the Union Territories
be it Goa or Pondicherry or any othex
place 1o suffer like trus, because, accor-
ding to ham, the Chnstian Mus-
lims will be cut off from the
mawmstream of national lte and
those women will suffer for
untold number of years. If vou want,
we will go and run  the movements
there

SHR1 OM MEHTA. There is no gues-
tion of other Union Terntor.es. This
exists only in the Umon Territory of
Pondicherry. and the total number of
the people who renounced their old
laws and wanted to e governed by
this French law 1s 10,138

SHRIMATI T. LAKSHMI KANT-
HAMMA. I want lo know whether the
Committee appointed on the status of
women has suggested that these laws
should be changed and made applicable
ag in the case of other party of the
Country. Also ! want to know, when
you are fornng some committees Like
these, whether vou are associating the
Women's Associstion and other Asso-
cistions from the Union Territories
ond §2 not, the reasons therefor.
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SHRI OM MEHTA: I have already
said that this has nothing to do with
all the Union Territories. This is a
specific 1ssue concerning a section of
the population in Pondicherry.

StIRI ARAVINDA BALA PAJAN-
OR: 1 understand from the hon. Minis-
ter that the people from Pondicherry
have not been demanding an, chapges
in the laws. That 1s noi correct
Even in the Budget gpeech 1
have said that, from 1968 onwards,
the people of Pondlicherry have been
demanding the change-over. I do not
know whether the Minister is aware of
the iact that those people who are re-
noncants. even Hindu membners who
have renoanced their civil rights, are
governed by Court Civil and people
wirio ate Christians and who have nnt
renuanced are not governed by Court
Ciil, they ae sull governed by the
ol Iindu laws. 1lence. the anomaly.
After the introduction of Hindu Mar-
r.age Act and Hindu Succession Act,,
the Christians are nol governed by
them. and that 18 the reason, as I said
in the Budget speech. the people who
belong {o Christian women community
ate not entitled to their property
rights But the Goiernment of India
have not vet considered 1t. I do not
know whether the Minister 15 aware of
the fact that the Department of Pondi-
cherry has gone into the matter deep,
but here these people have not made
their recommendations on proper lines.
I do not knmow  what the Minister
muans by saving that the people of
Pondicherry are not demand.ng for 1t
In 1854 when the de facto transfer took
pluce, they were assured of smooth
changes. From 1968 onwards, practi-
ca.ly all the Imiian laws were ntroduc.
el even the procedure was introdue.
el But there are anamalies which are
causing a good deal of trouble to the
peuple there. These people are not
giving proper attention to the Union
Terntory; they have not even studied
the application of legal matters as ax-
pecied of them.
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SHRI OM MEHTA: If those renen-~
caiits demand it, then we can consider,

SHRI ATAL BIHARI VAJPAYEE: I
do not know haw Indian citisens can

be governed by foreign laws. (In-
terruptions), 4
SHRIMATI T. LAKSHMIKAN-

THAMMA: The hon, Member who
asked the question now is from Pon-
dicherry. His demand is equal to the
demand of the people there,

SHRI OM MEHTA: Out of 71, 107
people, only 10,176 are renoncants, We
will again try to assess, and if they
demand. we shall see what can be done.

APRIL 9, 1978
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Small Newspapers in Gujsrat and
Newsprint Quitta givea 1o them

*574. SHRI P. G. MAVALANKAR:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the number of small newspa-
pers in Gujarat, giving broad cate-
gories, published in Gujarati, Marathi,.
Hindi and English;

(b) whether the said newspapers
are given any gpecial quota of news-
print; and

(¢) if so, broad outlines thereof?

THE DEPUTY MINISTER IN THE

MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM

SHRI ARAVINDA BALA PAJANOR: BIR SINHA): (a) A statement is
1 was not lpe.k;n‘ for renoncants; 1 attached.
was speaking for the people who have (b) No, Sir.
not renounced. (Interruptions). {c) Does not arise,
Statement

LANGUAGE-WISE BREAK-UP OF NEWSPAPERS

Language Daily  Bi/Tri- Weekiy Fort- Meont- Quar- Other  Annual
weelky nghtly hly terly
I 2 3 4 5 6 7 8 9
Bnglish I 3 3 15 5 9 1
Hindi . LN 1 4
Guijarati 20 2 122 64 112 16 10
Marathi | . T X . .
Sanskrit - T .
Sindhi . 1 2 B . ' .
Bitingual . . 1 3 3 8 t 4 .
Multilingual . 6 1 3 3
ToTAL : 21 3 136 73 247 26 24 r
Guanp ToTAL & s3It
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BHRI P, G. MAVALANKAR: May 1
know, what are the criteria by which
the Government decides that a parti-
cular newspaper or a periodical is &
small newspaper or a big newspaper?
Is this on circulation, or infra-struc-
ture, capital invested etc? In reply to
part (b) of the guestion, that is, whe-.
ther the said newspapers are given any
special quota of mnewsprint, he says,
‘No, Sir'. Why”

SHRI DHARAM BIR SINHA: The
criterion of judging, whether a news-
paper iz a small paper, medium or big,
is just circulation of the newspaper.
The hon. Member has asked, why spe-
cial quota of newsprint is not given to
the small newspapers. According to
the latest Supreme Court judgement.
8ir, no special consideration can be
shown to any category of newspaper,
whether 1t is small or big, or whether
it 153 1n English or any other language.

SHRI P. G. MAVALANKAR: The
Miniser has said that the sole con-
sideration 1s  circulation. May I
know, what 15 the lmut, be-
yond which the paper ceases
to he small and becomes medium and
then again a big paper? From his own
statement, the Minister will find that
in Gujarat, there are 20 dailies, 2 bi.
weeklies, 122 weeklies, 64 fortnightlies
and 212 monthlies 1n Gujarati language,
Iz he aware of the fact that most of
these small newspapers. monthlies,
weeklies etc.. are finding it very diffi-
cult to compete with big newspapers
in regard to buying of newsprint?
Will he ensure that these papers are
able to survive by giving them supply
of newsprint?

SHRI DHARAM BIR SINHA: News-
papers with a circulation of 15,000 are
considered to be small newspapers. The
medium newspaper: are those who
have circulation up to 50,000 and be-
yond 50,000 are in big newspaper
group. As the hon. Member himself
has said, 212 monthlies are published
in Gujarati apart from certamn bi-
weeklies, fortnightiies etc. They are
walcome to apply for newsprint, if they
M) the cirteria laid down for this
purpose.

CHAITRA 10, 1897 (SAKA)
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SHRI P. VENKATASUBBAIAH: 1a
it a fact that a large spate of yellow
journalg in the name of small news-
papers and periodicals are coming up,
and they exist for a short time? Are
such categories of newspapers encou-
raged by giving them newsprint? They
not only indulge in all sort of yellow
journalism, but they indulge in black-
market of newsprint? what is the

precise action proposed by the Govern-
ment?

SIIR] DHARAM BIR SINHA: How-
soever we may decry indecent writing
and yellow journalism, according to
the Supreme Court judgement. news-
print cannot be disallowed to any news-
paper. So far as curbing and dis-
couraging such wrtings and news-
papers 1s concerned, 1t 1s the oublic
taste and opinion, which would be
more effective than any legal action
whieh is in any case not possible.

wen S & Ay Ay ¥ Eeifuafow
Wl Wt e

*575. ¥Mo weHimORw gy :
w1 e e s|Tow 54 37 T Y
o1 w7 fr wew 9w & W@ Al
% Tl 7 eeifasd F2 vaav s
w7 fog wraw °

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1 DHARAM
BIR SIHA): There is no proposal to
set up television centres in all the big
cities of Madhya Pradesh. Steps are
however, proposed to provide comtinui-
ty of rural television service to that
group of wvillages :n Madhya Pradesh
which will receive development orient-
ed television programmes under the
one year long Satellite Instructionsl
Television Experiment during 1875.78.
This will be done by locating a trans-
mitter at Raipur during 1976.77 and
another one at Bilaspur later, depend-
ing on the financial outlays made-
available,



3t Oral Anewers

wo wefwroww whl ¢ WA
W WeT HXw ¥ wre ¥ g7 SNfewr
& A X aweT A
W g1 wAY wiey & agdy oy gE AT
@ 97 6 g7 TRTC *T TN 1975
& uw av GreA w7 fear wge,
Afer wwx & vorr & fray v § v g
sEsT 9a 1976-77 ¥ SToew ey
xraort | & waer wrgar § faew
wTHrTy a1y’ am ) W W
qg ot aad fs fafas oo & wv
fafwy rrog a7 F2Nfayy 7 srew
s R o 60w AHfror wegnfrar
& fam & o wry ga vy & faeaa
wz eqfyw w4 § 7

THE MINISTER OF INFORMATION
AND BROADLASTING (SHRI I K
GUJRALY Had my hon ([rend seen
the 1eply, he would have noticed that
the work which was started in 18785,
that in the satellite experiment, we
hope, wil' come up 1n August The
other 1976-77 programme a continua-
tion programme which even after the
satellite ceases. will continue.

o wwharoaw i 7T gy
737 W R fe g7 1 wrgdfrar wm
£7 g fra qrardt o Py w3w
T o=rar fefws oo R E g=rwm
qwr & 29wy w7 rqifpreva § ?
TF TTI0 WA % WIT A1 §I9 ARETH
w7 wT Ty B, WRy AW TeTT %y gfewy
? TATIET R QT 197677 W AT
w1 o aw Y ¥ qrefvor gAT AVY
w4, A1 gy WAt e

it wrfo o qwerw : Wty

I SrqrATT e A wrAT
wEx arx 7wy B, gafrg agy vty
g oaqewr v proran A §

fo ogt & 3 famA 2 g mwva
Foagz ot e Reawwr v Wy §
faw ¥ wsa Sqor O & | ew “wdw Y
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oty oft war §, e fomr w0
ww &y AN § ox wrw i frere 8,
o ¥R § o o W fawrgw

WMo weftaromw qid : war qreft
au ¥fT7 AT X 7eT WA KT T W=
T X7 & “oftfawa 429 & Wi faere
wT e g ?

it wrfo &o worerw : ot W, W
T AR

oft gwwr waf @ Ff W A
wdl q9a AT R gy ¥ e onim
/At wr 7 wafiurn g T § A A
AT F GAF T4 4T 91 1Y 78 -
w3 gz 9 sAern ar a9 8,
AL UE IR EE SR (e i L 4
TAT AW ¥+ &1 grr o fasre & 4
At gz a2 0oma oW
TR T vy ah ' ga wr
w|r e g7

st wrfe &o wwrrw : WY <rar
frewg T2 i A & arfraedt v
& fag 197 36 s wifgg 1 W
& fan 7a Ragay e Avgw aw ¥
¢ & e w dfem R owwT 7
O wm gy we TR frmg A=
& gy ¥ ot e 4 s fedt
g 7 wfeurd a2 wtaw
gradze Ay

Scheme for Exchange of Films beiween
India and Bangiadesh

*576 SHRI SAKTI KUMAR SAR-
KAR Will the Minister of INFOMA-
TION AND BROADCASTING be
pleaged to state,

(a) whether the schenm for ex-
change of films between India and
Bangladesh has been covered under
the Indo.Bangladesh Culturs) Agree-
ment; and
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(b) if so, the names of the flms
proposed for exchange?

THE MINISTER OF INFORMATION
AND BROADCASTING (SIIRI [ K.
GUJRAL): (a) No, Sir. Under the
Balanced Trade and Payment, Ar-
rangementis a provision of Rs 10 lakhs
was made lo cover import and export
of films. Ilowever, due to some diffi-
culties arising out of the mbalance n
trade no exchange of films took place.
The old arrangement has now been
superseded by a New Trade Protocol
under which films can be exported ano
imported on the basis of payment n
freely convertible currency.

(b) Ne trade in film has taken place
8o 1ar between India and Bangladesh.

SHR! SAKTI KUMAR SARKAR. My
quesiion was specific but his answer
was to some extent avoiding. You
know, Sir, Bengali films have a world-
wide reputation and we are proud of
that Due to Partition, the market for
Bengali films hag verv much contracted
and the Bengali {ilm industry to.day 15
in a very deteriorated and monbund
conditon What 15 the new trade pro-
tocol--we do not know. Will the
Minister kindly tell us the detmls of
this New Trade Protocol® Will .t
actually help our industry or not?

SHRI 1. K GUJRAL: 1 share the
pride of the hon. Member because
Bengali films are really by and large
very good films and they express them-
selves 1n a very creative style.

B0 far ag the trade aspect is con.
cerned, belween Bangla Desh and West
Benga] there is some dificulty. Both
sides can produce Bengal: films and the
film distributors und extlubitors on
Loth sides are very keen that their
trade conditions should not get disturb-
ed by the coming in of outsiders.
This iy something which we have not
been able to rescive so far.

- 29 18-a
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WRITTEN ANSWERS TO QUES-
TIONS

Preservation of a House in Calowita

*568, SHRI SAMAR GUHA: Will
the Minister of HOME AFFAIRS be
pleased to state:

{a) whether the Provisional Gov-
ernment of Bangladesh was first an-
nounced in the liberated territory of
Bangladesh but its headquarters was
located in a house in Theatre Road
in Calcutta,

(b) whether this house is the birth
place of the revolutionary leader,
Shri Aurobindo, who became a saint
later;

(c) whether this house has been
handed over to Sr1 Aurcbindo Society;

(d) whether, now that Bangladesh
har been recogmzed by the UNO,
this historic fact of location of the
headquarters of the Provisional Gov-
ernment of Bangludesh, from where
the liberation struggle of Bangladesh
wus conducted, wil be recorded mn
the form of a plague-setting before
the entrance of the house: and

(e) whether the rooms used by the
President{ and Prime Minister of the
Provisional Government of Bangla-
desh will be preserved as a museum for

the historical material of Bangladesh
liberation*

TIHHE NMINISTER OF HOME
AFFAIRS (SHRI K. BRAHMANANDA
REDDY), (a) According fo information
available with the Government the pro.
clamation regarding the formation of
the Democratic Republic of Bangladesh
was made on the 17th April, 1971 at
Bhaberpara village in Kushtia district

within Bangladesh territory. It is not
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true that the Headquarters of the pro.
visional Government of Bangaladash
was located in Calcutta.

{b) to (c). Do not a rise,
P. 0. Os. in Bleck Development Hoead-
quariers

*573. SHRI GAJADHAR MAJHI:
Will the Minister of COMMUNICA.
TIONS be pleased fo state;

(a) whether Government propose
to provide public call offices in all
Block Development headquarters in
the country; and

{b) it so, what steps Government
bave taken in this regard?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Amongst places of ad-
ministrative importance eligible for
provision of Public Call Offices, Block
Headquarters have been Included in
the policy quide.lines for the Fifth
Filve Yvar Plan. P.C.Os. can be open-
ed in these places even on loss provid.
ed the estimated revenue is at least 25
per cent of the annual recurring ex-
penditure. In the case of backward
and hilly areas the minimum revenue
could be 15 and 10 per cent respec-
tively. Information available indi-
cates that nearly 72 per cent of the
Block Headquarters in the cowtry
have already been provided with
P.C.O/telephone facility.

(b) Necessary instructiong have been
{ssued to Heads of Circles to examine
the cases of all Block Headquarters not
so far provided with P.C.Os. and take
suitable action.

Housing Schemeg for Harijang
*§77. SHRI JHARKHANDE RAI:
SHRI VIRBHADRA SINGH:
Will the Minister of HOME AF-
FAIRS be pleased to state:

{a) whether Government are sware
of the fact that in a number of States
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not taken up by the State Govern-
ments seriously; and

(b) it so, whether Central Govern-
ment have given any directive to the
States to take up this issue positively
to build houses for these people?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA): (a) and (b). A scheme for
given subsidy for construction of
houses for Scheduled Castes and
Scheduled Tribes is being implemen-
ted. Expenditure for this schemg it
shared between the Central and State
Governments. Central assistance Is
given in the form of block grants and
block loans to the State Governments
every year,

Irregularities by M/s. Giaxe Labors-
tovies (India) Limited

*578. SHRI SAT PAL KAPUR
Will the Minister of INDUSTRY ANL
CIVIL SUPPLIES be pleased
slate:

(a) the number and nature o
various pregularities committed b
M/s. Glaxo Laboratories (India) L
during the last three years; and

(b) the action taken by Governmer
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Productiop and Demand of Tyres and
Tubes

*580. SHRI VARKEY GEORGE:
Will the Minister of INDUSTRY
AND CIVIL SUPFPLIES be pleased
to state:

(a) the comparative figures of the
total demand and production of tyres
and tubes in the country;

(b) whether as a result of steep fall
in vehicular movements there is a
slackening of demand of automobile
tyres; and

(c) it so, the reaction of Govern-
mrent thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P.
MAURYA): "(a) to (c). The internal
demand for automobile tyres and
tubes for 1974-75 was earlier estimat-
ed at 60.41 lakh numbers and 51.35
Jakh numbers respectively. How-
ever, owing to shortfall jn production
of vehicles and slackening in the
vehicular traffic due to increase in
prices of petroleum products, the
actua] demand came down to 5537
lakh numbers for tyres and 46 lakh
numbers for tubes. As against this
the production in 1974-75 was about
55 Jakh numberg of tyres and 47 lakh
numbers of tubes. The existing pro-
duction of tyres is adequate to meet
the requirements.
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Sale of Pustal Articles by Private
Shopkeepers

*581. SHRI R. 8. PANDEY; Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government propose to
allow private ghopkeepers tg scll posta)
articles in the near future; and

(b) if so, the reasons therefor?

THE MINISTER OF COMMUNI-
CATIONS (DR SHANKER DAYAL
SHARMA): (a) The scheme of sale
of postage stamps and stationery
through licensed individuals at sc'ec-
ted places has Dbeen n  opcration
since 18668. It has now been decided
to permit corporate bodies such us
travel agencies, hotels, etc, also to sell
postage stamps and stationery with
effect from 1st April, 1975,

(b) This has been done manly to
provide the public with the facility
of obtaining postal stamps and sta-
tionery at convenient places und also
to reduce rush in the post offies.

Closure of Bharat Barrel and Drums
Manufacturing Company (Private)
Limited

*582. SHRIMATI ROZA DESH-
PANDE: Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to state:

(a) whether the Bharat Barrel and
Drums Manufacturing Company (Pri-
vate) Limited ig closed since 1971;

(b) if so, the reasons therefor; and

(c) the meps taken by Government
to reopen the factory?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
SIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) to (c). No, Sir. M/a.
Bharat Barrel and Drums Manufac-
turing Company Private Limited,
Bombay were lying closed during the
period from November 1971 {o Sep-
fember Ifi72. The Company have
resumed production from October
1972 ‘
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Advisory Bodies In various Ministries

*583. SHRI P. M. SAYEED: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) total number of Advisory Bodie:
set Up in the various Ministries anc
Departments of Government of India;

(b) total number of members in
these budiey and the number of Sche-
duled Castes and Scheduleq Tribes
separately, amongst them; ang

(cj if the Scheduled Castes anc
Scheduled Tribes are not adeguately
represented on these bodies, step:
proposed for setting the position rightt

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS, DEPARTMENT OF PERSON-
NEL. AND ADMINISTRATIVE RE-
FORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS' (SHRJ
OM MEIITA): (i) to (c). The infor-
mulion i respoct! of various Minis-
tries/Departmentg of the Governme n!
of India 1» bewng collected and wl
be Jaid on the table of the House.

Setling up of Low Temperature
Carbonisation Plands

*584, SIHRI ANADI CHARAN DAS:
SHRI D D. DESAI-
Will the Muister of ENERGY be
pleased to state:

(n) whether Government are consu
dering to set up four low temperatur:
carbonisation plants;

(b) if so, whether any final decisior
regarding their locationg has beel
tuken; and

(c) if so, the broad outlines thereof’

THE MINISTER OF STATE It
THE MINISTRY OF ENERGY
(SHRI K. C. PANT): (a) to (¢). Th
Government have already approvel
the setting up of an Low Temperatun
Curbonisation Plant at Ramakrishne:
pur in Andhra Pradesh. It envisage!
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production of 500 tonnes of soft coke,
besides some gos, which wiil be con-
sumed within the plant. The capital
outlay on the project would be Rs, 7
crores. Proposal for the setting up
of another plant at Dankuni in West
Benga] ia in an advanced stage of

congideration by the Government. It .

envisages production of 0.37 millon
cubic metres of gas, about 1000 tonnes
of soft coke and about 110 tons of tar
per day; the capilal cost is estimated
to be Rs. 20.33 crorus. Besides the
above two plants, the Government are
also examining the possibility of sct-
ting up more Low Temperature Car-
bonisation plants at other usuitable
locations.

Confirmation of Assistants of Regvlar

Temporary EstabMshment against
Permanent Vacancies

*585, SHRI H M. PATEL-
SHRI PILOO MODY,

Will the PRIME MINISTER be
pleased to state:

(a) whether according to the CS8S
(R and R) Scheme existing Assistants
not appomnted at the initial stage of
Grade IV (Assistant ) of the service
were to be appointed to that grade
through RTE ang that instructions for

. tomgtitulion and maintenance of RTE
provided that all permanent vacancics
in the grade which are not filled by
direct recruitment shall be filled by
confirmation of RTE assistants:

(b) it so, why Aassistaniy who were
to be included in the RTE were no!
confirmeq in the permanent vacancied
carmarked for Direct Recruits prior
te firmt exammination held by UPSC to
recrult Aasistants from open marke!
to that grade;

{¢) the reasong for non-implcmen-
tation of the provisions of the
scheme; and

(d) the messures Government pro-
pose %o take to rectity the position
and give due shere of permanent vac-
ancles to RTE Assistants?

CHAITRA 9, 1807 (BAKA)
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THE MINJSTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS, DEPARTMENT OF PER-
SONNEL AND ADMINISTRATIVE
REFORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) According to the
Central Swacrelariat Service (Re-
organizstion  and Reimnforcement)
Scheme and the instructions issued
thercunder, after the appointment
ugainst the imtial Authorised Perma-
nent Strength of Grade IV from
amongst the existing 'Assistants, only
vertain specified categories of the re-
manrung Assistauts were to be includ-
¢d 1n the Regular Temporary Estab-
lishment to the extent of its strength
fixed by Goverrment This strength
was to be reviewed and refixed perio-
dically to provide for the number of
Assistants requited to man the posts
for whi.h permanent Grade IV offi-
cer, were not likely to be available,
‘' the maintenance stage, the
Sthemrs had  provided that out of
vvery unit of four permanent vacan-
cies, three would be filled through
a Competitive Ministerial Ser-
vices Examination held by the
then Federal Public Service Com-
misson and one vacancy by a depart-
menta; promoice The  instructions
also provided that all permanent
vacancies not f'ed by direct recruit-
ment chall he fi‘led from the Regular
Tempnrary E-tablishment,

(1 After th> constitution of the
Grade. the firct direct recruitment
ecxamination was held in 1055, and the
(zndidates recruited from the exami-
n.tion joined 1n 1956 Before 1st
Januarv. 1956 all permanent vacan-
cies were fillnd by  eonfirmation of
RTE Assistants

tey and (d) De not arise

Engineering Industry
*5g6. SHRI SHRIKISHAN MODI:
SHRI P. GANGADEB:

Wil! the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(0) whether Government are aware
that englneering industry's develop-
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mumwwmmhm
country’s export efforts,

(h)i!nwh‘thumm
mhwrﬂdb: poor technology;

(c) if 50, the steps taken ian this
regard?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A
PAI): (a) Yes, Sir.

(b) and (c). Over a large area of
engineering products, thers are no
significant technological problems in
export development and the existing
technologica] practices are adequate
for export marketing purposes, how-
ever, wherever technology gaps exist,
import of appropriate technology is
allowed so that these gaps can be
adequately flled up.
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electricity connections to Jhuggi-
Jhopri dvrellers; and

or;b) if #0, the main features there

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROT.
SIDDHESHWAR PRASAD): (a)
There is no such proposal

(b) Does not arise.

Persons arrested under MISA in Orisas

5479. SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) how many persons have been
arrested so far in Orissa under MISA,
district-wise; and

(b) their names and character of
offences?

THE DEPUTY MINISTER IN THR
MINISTRY OF HOME AFFAIRS
(SHRI ¥. H MOHSIN): (a) and (b)
Information is being collected wmnd
will by laid on the Table of the
House.
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Mizso Rebeis trying te escape to China

8481, BHRI P. VENKATASUB-
BAIAH: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether a group of Mizo rebels
believed to be 100 sirong has been
spotted by the Becurity Forces while
trying to escape to China for training
and arms recently;

(b) if so, the action taken in the
matter; and

(c) the outcome thercof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN): (a) No, Sir.

{(b) and (c). Do not arise,

Coverage by All India Radio of activi-
ties of Opposition Political Parties
5482. SHRI NOORUL HUDA: Will

the Minister of INFORMATION AND

BROADCASTING be pleased to state:

(a) whether it is true that both dur-
ing coverage of daily Parliament sit-
ting as well ag national affairs, the
All India Radio devotes much
greater time in giving publicity to the
members and leaders of the ruling
party;

{b) the ressons why, in spite of large
scale complaintg and grievances of the
public, the ALR. is persisting with
the old policy and does not seem to
by inclineg to remove the genuine
complaints of the public; and
‘ {e) whether the ALR. propose to
give fair coverage to the activities of

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI DOHARAM
BIR SINHA): (a) No, Bir,

(b) Does not arise,

(c) All newsworthy developments,
including the activities of Opposition
parties, are given due coverage in
AIR’s news bulleting according to
their news value.

Production of Cigareties and Forelgn
Share Holdings in Companleg

5483. SHRI BHALIIBHAI PARMAR:
Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

i8) the capacity in applicationg for
registration under Industries (Deve-
lopment and Regulation) Act, the ins-
talled capacity and actual production
of Cigarettes companies, company-
wise, with foreign shareholdings in
each during the years 1972 to 1974;

(b) the gross profit earned by each
of the foreign owned companies and
actual remittances in foreign exchange
every year during 1972-1974;

(c) the percentage of foreign ghare-
holdings, the ten largest foreign share-
holders and shares held by each of
them in the years 1972, 1973 and 1974
in each of the foreign companies; and

(d) the percentage of production of
cach company to the country's totsl
production of cigareties in the years
197274 year-wise and the percen-
tage of majority foreign owned com-
paniea?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B, P.
MAURYA): (a) The requisite infor-
mation in respect of companieg hav-
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ing forelgn skmreholding maong than 40 per cent is as umder:—

Name of the firm m’ w (In Mlltl;llgr!;si}

on 2 shifts  (as claimed
based on by the

hfl.uu firms in
given in the their Pers 1972 1973 1974
application

tications.
for Regist- wr .
ration,
MJs. ITG Ltd. (s Units) 24,240 40,839 30,254 33,574 3a.77
Mjs. Vaair Sultan Tobacco Gn
Lad., Hyderabad. . . R,Rf0 14,725 13,180 13,393 12,856
M/s. Godfrey Phillips Incha Ltd.,
Bombay 2,400 5,603 4,857 4,659 3,989

(b) The mtlsum regu‘dlnc Gross Profits are not maintained. The
remittances made by these companies during the ycars 1972-73 and 1973-74
areas under:—

1972-73 197374

Name of ths firm
Mps. ITC Ltd., Calcutia . . . . . . . 227 4 Nil
M|, Vazir Sultan Tobacco Mig Co. Lid.. Hyderal ad . . 19 22 9 75
M]s. Godfrey Phulhips (1) Ltd., Bombay . . . 12 9% 14 44

(¢) As per applications submitted pemmtau of foreign share holdings,
by these companies under Foreign the muyor forexgn share holders and
Exchange Regulation Act, 1873 the shares held by them are as under—

Sl. Furcign The mapr foregn lhu'n
No. Name of the flrm share holdors and no. of shares
holding “,  beld by them.,
I M/ I'TC Ltd. (s wuts) . . . . 74 %091 Tobecce:  Mamufacturers
{India) Lok, UK.
10321894
Tohaceo Investment Lid |
U.K. 3301086

Rothunans International
Lad., Brngland  $370020
Hungerford Hoklings™Lid.
l.mm!ou 300 '

DLC.GUA (Punjab) Lad.,

Khanenwul, Pakustan 300
2 M/s. Vazir Sultan Tobacco Co. Ltd.. Hyderabad 65 6 Investment Co.

g 883892

Tebacon Maau{acturing
(India) Ltd. 312342
Tobecco Investments Lad.
29860
Rothmans Internation]
Lad, 18246
3 MN/s. Godfrey Phallips India Ltd., Bombay. 8504 Mip‘?ﬁmi Lover-

Finsnoe Cerporstion,
U.8.A. 554534
(d) The requisite information is Table of ths House. [Pla.sd in
given ip the statement lald on the Library. See No. LT.0385/15].
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Recrnflamenst made by Sangrauli Coal
Fleld ' Complex Management
5484. SRI RANABAHADUR SINGH:

Will the Minister of ENERGY be
pleased to state:

(a) the total number of people re-
cruited to the different categories of
posts by the Sangrauli Coal Field
Complex Management between the
period May, 1974 to December, 1974;

(b) how many out of the recruits
belong to Sidhi District;

(c) the reasons for the management
preferring non-domiciles for its re-
cruitment; and

(d) the steps proposed to be taken
to give the lncal people equitable re-
presentation in such recruitments?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(d). The informntion is being collect-
ed and will be laid on the Table of
the House,

Missing Fil» of Hindustan Photo
Films Manufaciuring Company

5485. SHR! MURASOLI MARAN:
Will the Mimster of INDUSTRY AND
CIVIL: SUPPLIES be pleased to state:

{a) whether files containing the
correspondence leading to the selec-
tion of the collaborators and contain-
ing the feasibility studv and econo-
mics of the Hindustan Photo Films
Manufacturing Company are missing;

({b) whether the movement register
relating to those flles are also missing;

(¢) whether investigation for fixing
the responsibility thereto has been
instituted; ang

(d) it so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) and (b). The file
dealing with the selection 'of collabo-
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rators and the feasibility study and
economics of the raw film project
together with the fille movement
register of the relevant year, are, at
present, not available.

(¢) and (d). Investigations are still
being made with a view to loecating
the missing papers and to fix respon-
smbility for the loss of these papers.

Indirect Expansion of Productign
Capacity by Foreign Cigarette Manu-
facturing Companies

5486, SHRI SOMCHAND SOLAN-
KI- Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
to state;

(a) the production of each cigarette
manufacturing company of brands
registered mn 1ts own name and of
other brands in 1972-1974, year-wise;

(b} whether Government have given
permission to majority foreign-owned
rompanies to manufacture their
brands in their factories and thus
indirectlv  expand their production
capacity and sales;

(¢) whether Government propose
to act fast under Foreign Exchange
Regulation Act to stop such activities
which amount to trading by foreign
companies 1n goods manufactured by
Indian companies; and

(d) the stepe taken by Government
tc enable small Indian cigarette
manufacturers to make and sell their
own brandg in face of monopolistic
competition of large foreign com-
panies?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (2% Government does not
maintain brandwide production fig-
ures.

{h) No fresh approvals for manu-
facturing cigarettes has been given to
these companies
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(a) whether the teleprinter pervices
have been installed at Hamirpur and
Bllaspur districts of Himachal Pradesh;
and

(b) I so, the date on which they
were installed?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
SHARMA): fa) No, 8ir.

(b) Does not arise
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Functiening of Telophone Exchange at
Jamshedpuy

5401. SARDAR SWARAN S8INGH
SOKHI: Will tho Munister of COM-
MUNICATIONS be pleased to state:

(a) whether the condition of Tele-
phong Exchange at Jamshedpur has
deteriossted, which iz not being pro-
perly after and maintained by
the incharge of the exchange;

() whether the telephone installed
at most of the Government offices, such
M Rallwey Station, Demodar Valley
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Corporation’s electrical Divislon, and
other public call offices as well a8 tele-
phones belonging to genera] public at
Jamshedpur, have not been functioning
properly since January, 1973;

(o) whether the new Telephone Ad-
visory Committee at Jamshedpur has
been constituteq this year (1975) and
what are the names and addresses of
the members, and

(d) what steps the Government pro-
pose to take against the officers in-
charge of Jamshedpur Telephone Ex-
change for the negligenee on their part
in proper functioning of the Telephone
Exchange and for not calling the meet.
ing of the Telephone Advisory Com-
mittee, Jamshedpur since August, 1978?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
SHARMA): (a) No, Sir

(b) No complaints have been re-
ceived from the Government Depart-

ments mentoned by the Hon. Mem-
ber.

(c) Telephone Advisory Committee

has not yet been constituted for
1975.

(d) There is no case of negligence
on the part of officers incharge of
Jamshedpur Telephone Exchange,
Therefore the guestion of taking any
action against them does not arise

The meeting of the Telephone Ad-
visory Committee will be held after
the same has been constituted.

Nationa] Advisory Committes om
Electronics

5492. SHRI VAYALAR RAVI: will
the Minister of ELECTRONICS be
pleased to state:

(a) the functiong of the National
Advisory Committee on Electronics;

(b) the total number of membery of
the Committes; and
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{c) the reasons for maintaining such
a huge number of members in one
Commitiee?

THE PRIME MINIBTER, MINISTER
OPF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): (a) The Nationa] Ad-
visory Commitiea on Electronics was
constituted in September, 1878. It
consists of representatives from Gov-
ernment Departments and Agencies,
professional bodier and assoclations,
research angd educational institutions,
and industry (inclusive of the public
and private sectors and industry as-
sociations). It is to meet at least
once in a calender vear and could be
regarded in the nature of a limited
conference wherpe discussions can be
held on all aspects of electronics such
as industrial growth and production,
research and development, manpower
in terms of education and training.
exports, administrative difficulties
that need to be resolved, etc. and
particularly from the viewpoint of
bilateral and multilateral interface of
problems that arisc from time to time
The Commitiee was set up to advise
the Electronics Commission on vari-
ous problems brought to its notice
from time to time (by its members
or otherwise) and give its recommen-
dotions for their resolution

(b) and (c). The total number of
members of the Committee is 83. The
Committee holdys its meetings in Delhi
and a very lirge part of its member-
ship (mainly from Minlstries/Depart-
ments of the Government of India)
18 Delhi-based. It was considered
necessary to have a large body to
make it a8 fully vepresentative as
fepsibla of the various Government
Departments and agencles concerned
with this area as well as to give due
representation to the public and the
private sector, organised and small
scale sector industry as well az aca-
demio and veseurch institutions.

APRIL 9, 1075
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Opening of Sub-Post Offices and
Telegraph Offices in Orissa

5403, SHRI ARJUN BSETHI: Wwill
the Minister of COMMUNICATIONS
be pleased to Jtate what sieps Gov-
ernment have taksn to dispnse of the
cases pending examination for starting
sub.post offices and telegraph offices
at varioug places in State of Orisca?

THE MINISTER OF COMMUNICA-
TIONS (DR. BHANKER DAYAL
SHARMA):

Post Offices:

Due to financial stringency u partial
ban was imposed on opening of post
offices except in hilly and barkward
areas including tribal arecas The
whole policy is, however, under re.
view and the ~ases pertuining to areas
which attracted the ban wonld  he
disposed of immediately on its finali-
sation. However, two sub.nfficcs were
‘tarted in the Statc duning first half
of 1974-75.

Telegraph Offices:

14 telegraph offices and 23 P(2QO/tele-
graph offices in Or.rst have been ap-
proved These offices will be opened
as goon as possible,

Caseq for opening telegraph offices
at 35 more places, as per the policy
for 5th Five.Your Plan, are under
examination These casey will he
finalised after eurveyin the giteg anu
collecting the required particulars.

Raising of Funds by States from their
own Reseurces

5404. SHRI ROBIN RKAKOTI. Wil
the Minister of PLANNING be pleasod
to gtate-

(@) the target fixed for sach State
and Union territory for reising funds
from thelr own resources during 1974-
75 and 1975-76; and the amount raised
by each State in 1974-75; angd

(b) the names of the States whe
have failed to apend the whaole amount
;ﬁmummm-ummt
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRL
VIDYA CHARAN SHUKLA) (a) A
statement showing the estimates of the
contribution of State; and Urion
Territories from their own resources
for the Plan in 1974-75 and 1973-76,
as worked out during the Annual Plan
discussions held with themn, and the
latest estimates of States’ iesources

Statement

CHAITRA 8, 1897 (8AKA)
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for 1974-75 is ritached,

(b) In 1973.74, the acfusl expendi-
ture on the Plan 1y Assam Madhya
Pradesh, Meghalaya, Nagaland sni
Rajasthan fell short of the outlays
approveq by the Planning Commission.
Information on actual expenditure on
the Plan 1n 1974-75 1s not yct avail-
able

Statement showing the esiumates of resources of States and Umon Jernitorics m 1974-"5 and 1975~
76 and the latest eitimates of Siates’ re ourtes in 197475

{Rs 1 crores)

States/ Union “Lernitones

A
1. Aihra Pradesh

2 Asvam . . . . .
3. Buar | .

4 CGuaat p

5. Haryara v e e
6. lhimachal Pra'csh, . "
7. Jamunu & Kashmn . .
8. Katnataka . . . .
9. Kerala

10. Madhya Pradesh |
11. Maharashtra
12. Manipur

13. Meghalava |, . . . .
4. Nagaland | ) . . .
15. Orisa .
6. Pungah N B . v .

17. Rajasthan | )

18, Tamal Nadu . v @

. Thpom ., . ., . .

30, Uttar Pradesh o

31, West Bengal . =
Total A

1974-7¢ 1975-76
Annual lacst  Arcual

Plan Estimates* Plan
Estimares Lsumates®*
. “» 6} ho 12 98 38
. 13 62 23 04 12 00
100 3¢ 102 53 132 58
111 1§ 113 29 123 51
. 65 i1 & 59 55
. » A1 5 31 ’ 43
1= 79 —13 47 —16 48
. "5 29 91 03 98 7B
. 317 40 28 52 53
. ub 93 11h 45 156 28
. 2285 %6 226 31 a7 84
. 4 54 POk 4 26
. § ¥ =~ 2h 5 6o
. LA 6 95 612
a8 sy 30 40 59
. b= 22 9= 1b 132 19
. 34 T4 34 S8 53 38
. 70 85 b7 b 76-44
339 o 36 44
148 30 204 ¥6 21579
. 102 93 117 RS 112-4
1336° 3¢ 1446 14 165562

e
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States/Union Territories

1974-73 W

Angual Plan  Aontal Plan
Batimates Batizomres

Unsion Tervicortes
1, Andamso & Nicober Island
2. Arunachal Pradeth , |
3. Chandigarh ¥ .
4. Dedar & Nagar Haveli
s- Dedhi , ,
6. Gos, Daman & Diu .
7. Lakshadweep , ., . .
8. Mizoram .
9. Pondicherry .
Total B

- . - .

. N . a 00 3%
. . . 400 950
. . . 0.50 1:47

v e . 52 114

. . . 775 1441

*Without adjustment for any change in opening balances (duficis cunrg the courte of
1974-75 as information in respect of such clange i not yet avalable.

* ¢ Without

taking into account the States' share in fresh taxaton by the Centre an 1975-76,

including the accrual of receipts from the revision of  cntral Sales 1 ax Takes.

#esThis was a tentabive cstimute based onthe

that ways and mueans weuld te

found by the Centre toensble the State to augment its resc urces by Ras. 16,68 crcies. Exclvdn
tl:hm:gum. the States, resourses worked out at only Rs. 1. 11 ctmbl:yt- *

Functioning of Tolephones in Jai
Nagar, Madhubani and Darbhanga
in Bihar

5405. SHRI BHOGENDRA JHA:
Will the Minister of COMMUNICA.
TIONS be pleased to state:

(a) whether there is frequent failurg
of telephone lines st Jai Nagar, Madhu-
bani and Darbhanga in Bihar and re-
presentationy to this effect have been
made to him and Department officers;

(b) if s0, the facts thereabout and
Government's reaction thereon;

(¢) whether there have been conti-
nued complaints sgainst routing of
telaphone lines from Madhawspur snd
Shabar to thelr district head-quariers
at Madhubani via Sitamarhi, Musaffar-

pur and Darbhanga and for routing the
same directly via Benipatti saving a
distance of above 100 miles and awoid-
ing three busy exchanges; and

(d) if ps0, Government’s reaction
thereon?
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(c) and (d). There are two P. C.

(a) whether the recruitment rules
nior translators have been finali-
since April, 1974 and three persons
have been working on these posts on

July, 1874 and the Department of
Personnel had also advised to fill up
these postg according to the provisions
of the recruitment rules,

{c) the reasons for not flling up
these posts on regular basis imme-
diately; ang

(d) the time by which these posts
will be fillled up on regular basis?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. 5ID.
DHESHWAR PRABAD). (2) and (b).
Yes, 8ir,

(¢) and (d). The question of fillrg
these posts on regular Lasis is under
active consideration in consultation
with the Department of Personnel
and Administrative Reforms and the
selection Is likely to be fAnshised
shortly,

fatnt f e & wyrare & fvg wiww

. 3497 Wt prx feg v W
witw Wi arafor gfiy st ag oA o
Wi wix fiv
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(%) wr grody ¥ @ & s
w1 agww v & fag g wfafafasios
fadw oo mv T ;

(w) zfz gr, v = sfafrfowwey
% wr Swfear §; Wi

(v) frez wfasy ¥ wirc faiw
« ¥ Wt frry dive ¥ frate @
drr &7

Iur Wk Amfos gfr waew |
T wift oY Ao Gro WHE): (W) W 5 .

(@) winfafa der & ot q& &
2wt w drae w1 e s@ W@
it A Ifaw g o A O
Y dWTAATHT T TAT HATAT &7 |

(v) a¥ 1974-75 ¥ g7 fien-
% NN 3 "rw #ro T €A W
frate fieqr sar a1 WX 1975-76 ¥
wwT 9 wrE Mo z M= wr iy
fer R wr Q@AW S ST
g

Houses for Harians and Low [Fald
Employees in U. P,

5488. SHRI NARSINGIHI NARAIN
PANDEY, Will the Minister of HOME
AFFAIRS be pleased to state

(a) whether the Government will
lay on the Table of the House a state-
ment showing the number of houses
constructed for IHanjans and low
paig employees in Uttar Pradesh dur-
ing first, second, third and fourth
Plan periods, and

(b) the amount marked in first year
of the Fifth Plan for the purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN). (a) and (b).
The information is being collected
from the Government of Uttar Pradesh
and will be laid on the Table of the
House as soon as it is received
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Compilestien of Beas Froject

5499, SHRI S. N. MISRA. Will the
Minister of ENERGY be pleased to
state;

{a) the progress made In comple-
tion of the Beas Project:

(b) the time by which it will be
completed; and

(c) the tota] amount spent on thus
project po far?

THE MINISTER OF ENERGY (SHRI1
K. C. PANT); () and (b). The Beas
Dam at Pong was raised to its full
height (upto EL 1420 feci) in July,
1974 and started storing waters in
the monsoon season of the same year.
Due to some defects in the regulating
gateg the water could not be regulated
and had to be allowed to pass unre-
gulated through one of the penstock
tunnels, This water, however, has
since been fully utllised for irngation
by the canals taking off from Harike
Head.works. The repair work of the
regulating gales and erection of spill-
way gates is in progress and is likely
to be completeq by this year. The
work on the Power House nf Pong
Dam has also been started end 18
scheduled to be completeq by 1877-78.

The Beas Suilej Link Project comn-
priseg @ dam at Pendoh, two tunnels
each about 13 kilometres long, a hydel
chanpel 12 kilometres long and A
Power House at Dehar. Aa per ear
lier Indications given by the Project
authorities, the work was o be com-
pleted by the end of 1976. But owing
1o some bag reaches having been met
in the ¢ and connected problems.
the work remaining {o be completet!
i3 being reviewed to prepare a revised
schedule for completion of the project.

{cy An smount of Rs. 427/- crores
mm upto the end of Februmry,

APRIL. 9, 1873
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Transfer of Irrigntlon Headworks of
Punjab to Bhekra Management Board

§500. SHRI BIRENDER ®INGH
RAO: Will the Minister of ENERGY
be pleased to state;

(a) whether under the Punjab Re-
organisation Aect the admimstration
including maintenance and operation
of the Irrigation Iiead-'Works at Rupar,
Harika and Ferozepur are required to
be under the control of Bhakra Man.
agement Board;

(b) whether these llead Works are
still under the coutrol of the Funjab
Government;

(c) if so, the reason, thereo!; and

(d) the tme %y which the head-
works are likely tp be transferred to
the Bhakra Management Board?

THE DEPUTY MINIS1ER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a; Yes,
Sir.

(b) to (d). The Punjah (Government,
who were exerrising contro; over
these head.works prior to the reorga-
nisation of the Punjab and are vonti-
nuing to exercise such conirol, have
rajsed some pointg in connection with
the transfer of the llcad-works to the
Bhakra Management Board as envis-
aged in the Punjab Re-organisation
Act. These poinis are under conside.
ration,

forstor weall Wt ¥y wipTe FwrwwEy
TR I wawy
5501. =Y WAWIE W @ a4y

AT HAd gy dATy w g W
fw :

(%) wr o o Wl Y wg &
i afedid Wy Wyt G
wy finkr woui ¥ “Sew amre” @
gardt wriww & fag Fatfer ofe
¥ fredramd w2 @l o
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(@) afeg, N wehirs s
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1 fasic omw FEw
2 WOITE WrAA ATARH

1974-75 197 —-76

11 18 10 64

4 50 101
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forar @r "3

Bhabatos, Committee’s recommenda-
tions regarding Newspaper Groups
Diverting their Funds

5502 SHRI PRIYA RANJAN DAS
MUNSI Wil the Minister of INFOR-
MATION AND BROADCASTING be

pleased to stale

(a) whether Bhabatosh Comm ttee’s
report has made certain recommenda-
tion about newspaper groups diverting
thewrr funds to feed business in other
level,

(b) if so, the sahient features of the
recommenaation;

(c) the newspapers involved in such
practices and

(d) the action taken against them?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING {S1iRI DHARAM

BIR SINHA) (a) and (b) The fact.
Finding Committee on Newspaper
Economics has olserve! that some
najor newspaper ccreein  aiverted

substantial funds for use unrelated t®
newspaper business, such as yarn busl-
ness trading in  shares and 1mmov-
al le properties

(¢) and (d)
examination

e arfewr fawrew, fest @ QF
o @ g arewgen
5503 sft sreont € : w7 Mg

Wt 15 @Y 1 72 ¥ warafes

g BET 442 ¥ IUH ww Qg

T RN g w9 fE
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¥ ‘AW apw” ¥ g g

& wRar feelt fog s wamr ¥ o

amm Y 17 wffa v gicom

b Jalitd
o & wRpea wifee e & frfis,

The 1eport 1s  urder
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& et & wror qrengeat v @ @
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Compiaints againsi Managing Commit-
tee of India Press Cooperative Thrift
and Credit Society Ltd.

5504. SHRI VIJAYPAL SINGH:
Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether any complaint was re-
ceived by Government against the
Managing Committee of the Govern-
ment of Indla Press Cooperative Thrift
and Credit Society Limited, Minto
Road, New Delhi regarding persistent
negligence in the performance of the
duties imposed on Iit;

(b) i so, the maly featurey thereof;
angd

(a}wh«hcmracthnuprw
to be taken aguinst the
nﬁmuwmamaaf
the Dellil Cooperative Bocleties Act?

APRIL 9, 1975
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THE MINISTER OF STATE IN 1HE
OF LINDUSTRY AND
CIVIL, SUFPLIES (SHR! A C
GEORGE); (a) Yes Sir; a complaint
was received by the Registrar of Co-
operative Socisties, Delhi Administra-
tion, against the “fanaging Committee
of the Society.

{b) The complant refers {o reduc-
tion of the maximum credit limit of
members without proper authority,
delay in crediting dividends on shares
to the accounfs of the members, ais.
tribution of profits without annual
audit and raising of interest rates on
loans and deposits without proper
sanction,

{c) The various poiils referred to
in the complaint are being enqu.red
mto by the Delhi Admunistration,

Representation by Maharashira Gov-

ermnment Regarding Management of

Sick Textile Milils Taken over by
Centre

5505. SHRI SHANKERRAO SAV-
ANT, Will the Minister of INDUSTRY
AND CIVIL SUPPLIES he pleased to
state

(a) whether the Governmeat of
Maharashtra have made any repre-
sentation to the Central Government
regarding the management of the Sick
Textile Mills taken over by Central
Government and the repaymeng of che
dues of the Government of Maharash-
tra; and

(b) if so, the facts thereof and re-
action of t‘m Government of India to
thiy representatiom?

THE MINISTER OF STATE IN THE
MINISTRY OF INOUSTRY AND
CIVIL SUPPLIES (SHRIL B. P. MAU-
RYA): (a) Yes, Sir.

(b)'l'hn State Governmont bad
suggestions in respect of their
nhlnth!u&mummtdm
underiakings, and protection of
duumuqbwalhmmod
of management. Government o1
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keeping in touch with State Govern.
ments and all such isives are to be
settled within the framework of the
Sick Textile Undertakings (Nationali.
gsation) Act, 1874, and Jovernment's
overall policies.

Resale of Joeps obiained by Congress
Party during Elections on
Hire-purchase Basis

§506. SHRI JAGANNATH RAO
JOSHI:

SHRI HEMENDRA SINGH
BANERA:

SHRI ISHWAR CHAUDHRY:

SHRI ATAL BIHARI
VAJPAYEE:

Will the Mimster of INDUSTRY
AND CIVIL SUPPLIES be p'eased to
state;

(a) whether on the 28th November,
1974, the Prime Minister had denied
that the jeeps obtained by the Con-
gress Party during electiong on hire-
purchase basis were resold in the
market as new jeeps after getting
them repainted;

{b) whiether the jeep used in the
eleclion of the Chiel Minister, Shri
Sethi, during the last elections in Mad-
hya Pradesh, has been sold to a Co-
operative Bank there as a new one
after gettmg the samc repainted;

(¢) the factg iy thig regard; ang

{d) the other jeeps which have been
resold ag new ones after recondition-
ing similarly?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIl. SUPPLIES
GEORGE). (a) Yes Sir.

(b) to (d). The sale/resale of jeeps
is not subject to any restriction No
specific permission of any Govern-
mental agency is requireq for sale/
retale of jeeps. As guch Government
hive no information In this regard,
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Flles and Challan Beoks of Earcl Bagh
Poliee Btation

5507. SHRI SHASHI BHUSHAN:
Will the Minister v HOME AFFAIRS
be pleased to state,

(a) whether it js fact that impcr-
tant police flles and challan books of
the Karol Bagh Station were found
lying scattered near the Krishna Park
bus stop, 8 West Delhi colony in Janu-
ary, 1975,

(b) the full facts thereof, and

(c) whether an enquiry hag since
been conducteq into this case of negli-
gence and thy outcome thereof and the
action taken against thie persong found
guuty?

fHE DEPUTY MINISTER IN 1HE
MINISTRY OF 1{OME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (e).
Yes, Sir. On 10-1.i975 SDPO Punjab:
Bagh seized eight pouce files of . §
Karol Bagh lying at Dhaulli Piuo The
matter 1s being enquired into and
necessary action aganst the default-
g officer will be taken after the com-
pletion of the enquiry.

Use of Fiag in Tamil Nadu

8508 SRI N. E HORO. Will the
Minister of HOME AFFAIRS Le pl:as-
ed 1o state

(a) whether g new blue Jag with
the Tamil Nadu Government's t mple
emblem hag been replaced the
national flag on the office of tha Inspec.
tcr-General of Police, ang

(b} if so, the rcasong for the dis-
continuance of flying the Nativnal Flag
on the 1.G.P. Office building?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN,: (8) and (k).
According to the Flag Code, the
National Flag should be flowr. only
on important public buildings. In
view of the general policy to rextrict
display of the National Fiag, it wad
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clarified to the Simles in 1958 shat the
National Flag need not be flown on
the office of the State Inspector
General of Police. On receipt of
some queries, the ;ostion was reite
rated in Junuary, 1975 and Blate (Gov.
ernments/Unmion Teiritorics were ad-
vised to discontinue the display of
the National Flag on the offices of the
Inspectors General of Police

In accordance witn {he inriructions
issued py the Jovecament of Irdia,
the Government of Tauwul Nadu have
starteg displaying the Siate Folien
Flag on the office of the Inspector
Genera] of Police in Madras.

Tarun ang Sona Watches
of HMT.

5509. SHRI AMAR BINH CHAU.
DHARI; Will the Mig.stes of INDUS-
TRY AND CIVIL SUPPLIES be pleas-
ed 1o siate;

(a) the tota! numbar of wrist watch
of ‘Tarun’ 'make produced by the
H.M.T. per year;

(b} whether Government are awarc
that the Tarun’ and ‘Sona’ watches
are in great demand in Delhi, but they
are not readily available;

(¢) whether Government are aware
that people Luve ty waiz for months
togethier to purchase the watch, and

(d) if so, the steps Government are
taking to increase the supply?

THE MINISTER OF STATE IN 'THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C
GEORGE): (a) Dunng the year 1974
7%, HMT produced 3265 nos of wrist
wsiches of ‘Tarun’ maks,

{b) to (d). Government are aware
tbat the production of HMT watches
is not adequate {y meet the demand
for such watches. Sileps to increase
production in stages 'to 4 level of
§ voiliion & year have been initisted
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I Wilkten dnaeere 73
Smali apg Moding Industries in
. Punjad

5510. BHRI RAGHUNANDAN LAL
BHATIA. Will the Minister of InDUS.
TRY AND CIVIL SUPPLIES be
pleased to state;

(a) whether he had made un the
spot study of problemg faced by small
scale industries of Punjsb in Janu-
ary/February, 1975;

{b) if 0, whether any stepg have
beenn taken to help to promote the
small and medium scale industries n
the State; and

{¢) if so, facts therecf?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUS’RY AND
CIVII. SUPPLIES (SRl A P.
SBARMA), (a) WNo, S,

(b) anq (c). Dgp nnt arise

Proposal to withdraw facllities given
to Central Governmeni Employees
epusuper Caoperative Soclety
Limited, New Delbi

5511. KUMARI KAMLA KUAARI
Wil the PRIME MINISLER tc pless
ed to stale,

(a) whether the Ceniral Govern-
ment Employees Consumer Ccopera-
tive Soclety was set up in 1863 to
help the low palq Government emplo-
yres;

{b) whether Government bad given
a number of facilities to thig Snclety;
and

(c) whether Government propuse to
withdraw those facllities now; and if
20, the reasons therefor?

THE MINISTER O} STATE IN THE
MINISTRY OF HOME MF&B&
DEPARTMENT or PERBO!
AND ADMINISTRATIVE REFORMSB
AND DEPARTMENT OF FARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA): (a) Yes, 8ir.
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{b) The Government of Indis bave
given the following facihiies to the
Soclety:—

(i) suitable accommoedanion for
wholesale and primary stores
on nominal reni;

(if) subsidy to cover the pay and
allow ot the superior
staff;

(lil) investment in the share capi-
tal of the Snciety o the ex.
tent of 50 per cent:

(iv) collateral guarantee to the
extent of Rs, 12 lakns to

draw advan~e from the State
Bank of India;

(v) a guarantee to have credit
tacilities witn the Focq Cor-
poration of 1 «lia up o Rs. 3
bakhs,

In addition, Juring 1965—¢5 the
Society was  ghven  nterest
bearing loads wnounting to
Rs. 30 lakhs out of which un
amount of Iis 22 lakhy 1s still

outstanding against the
Society.

(¢) There is no proposal to with-
draw the facilities given to the
Society.

Manufacture of Mini Compuiers

§512. SHRI PRABODH CHANDRA:
Will the Minister of ELECTRONICS
be pleased to state:

{a) whether licences have recently
beep, issued to twelve partics for manu._
facture of mini-computers in the
Country; and

{b) if g0, the names and locations of
those firmgy

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
SPACE, MINISTER OF PLAN-
NING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI); (a) No, Sir.

(b) Does pot arise,
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Fislg Poblielty Offices in West Bengal
and Exhibitiens arranged

§513. SHRI TUNA ORAON: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

’

(a) the particulars of the Field Pub-
licity Offices in West Bengaj and
North-Eastern States with locations,
the category of staff ang their activi-
ties;

(b) whether any exhibitions were

organised by these offices;

(¢) if so, the broag features of the
exhibitions organised, date-wise and
office-wise, durmg the last three
years;

(d) whether any survey was made
about the public receptibility of these
exhibitiong organised by Field Publ-
city Offices; and

(e) if so, the outcome ihereof and
the 'action taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) The statement 1
is laid on the Table of the House.
[Placed m Library. Sre No. LT-
9386 75 )

(b) and (c). The Field Publicity
Units organised small scale photogra-
phic exhibitions to help promote the
themes of planned development and
national unity. Detalils of exhibitions
organised by Field Exhibition Offices
are given in the statement Il is laid
on the Table of the House. [Placed
in Library. Sece No. LT-5388 75.]

(d) and (c). No formal surveys are
made. However, the officers in-charge
of the Units invariably assess public
reaction and audience participation in
the exhibitions organised by them.
This feed back has always been help-
#ull in planning new exhibits and
displays. 1
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Karel Bagh Zong of Delhl Municipal
Corporation

§514. SHR] H. K. L. BHAGAT:
Will the Minister of HOME AFFAIRS
be pleased to gtate.

(a) whether the CBI hes filed prose-
cutiong in regard to some offences
committed in the Karol Bagh Zone cf
the Delhi Municipal Corporation; and

(b) 2f m0, the gist of the Report?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN); (a)
and (b). On the basis of the invest
gations conducted by the CBI com-
plaint has been fileqd for the pro:ecu-
tion of Shri Bhushan Prakash under
Section 182/420 IPC on 12-11-74 In
the Court of the Chief Metropolitan
Magistrate, Delhi. Shri Bhushan Pra.
kash, son-in-Iaw of Shri J. R. Sainl
Cxecutivg Engineer, MCD, had cheat-
ed the Municipal Corporation in ob-
‘airing Registration as a contractor
durmg 1871, by wiltully suppressing
the fact of his relationship with Shri
1. R. Saini, who was working af
Assistant Engineer in the Corporation
at that time and which fact weuld
have rendered him ineligible for the
registration obtained.

Setting up of a Factory to manufac-
ture Aluminium Floride near Madural

5516. SHRI S A. MUROJGANAN-
THAM,

SHRIMATI PARVATH]
KRISHNAN:

Wil the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether the State Government
of Temil Nadu has approached the
Central Government for permission to
have collaboration with a foreign firm
to st up a factory at a cost of Rs. 50
lakhs to manufacturs Aluminium
fioride nesr Madural;

AFRW, 9, 1975 -
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(h) if 80, the facts thereof; and

{¢) how long it will take for Gov-
ernment fo decide the issue?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): () to (c). Messrs. Tamal
Nadu Flouoring and Allied Chemicals
Limitud, an undertaking of the State
Government of Tamil Nadu submitted
a proposal for foreign collaboration
for the manufacture of Alnuminium
Floride. Government's approval has
since been tOnveyed tg the firm.

Uplifting of Coir Industry

§517. SHRI C. JANARDHANAN:
Will the Minister of INDUSTRY AND
CIVIL. SUPPLILS be pleased to state:

{(a) whether the Chairman of the
Coir Board has suggested certain re-
media] measures for uplifting the
Coir Industry; and

(b) if so, the facts and Govern-
ment's reaction thereto?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) and (b). Thg Cor
Board requested Cuvernment to take
appropriate action on the following
resolution adopt#g by the Boarqg at its
meeting held on 19-10-1974

‘“Recognizing the shortage of Corr
fibre that has profressively risen dur-
ing the past few months, the Coar
Board resclved to recommend tp the
State and Central Government four
steps to be taken up immediately for
solving the present crisls Is (in coir
industry, in Kerala wtate)—

1. Temporary removal of the ban
on the husks beating machine
and relaxation of the Husk
Control order in relation to
the movement of husks.
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2. Efficient procurement of all
available husks from the
Keralg state and their prope:
distribution.

3. Drastic measures againsi the
hoarders of husk

4. Provide adequate funds by the
Centre to the State Govern-
ment immediately to revita-
lise the coir industry.”

The Chafrman of the Coir Baard
has subsequently followed up the
above resolution with the Government

The State Government of Krirala
has been requested to review the en-
tire po.ition and take appropriate
action to ease the situation The Cen-
tral Government have alsp relia ed
Rupees Two Crores o the State Gov-
ernment u{ Kerala so far for restric-
turing of coir cooperativeg in  tnat
State ‘This 1s in addition to the Stat-
plan outlays available for the deve-
lopment ot Coir Industry

Production ip Scooters India Lid

5518 SHRI PURUSHOTTAM
KAKODAR,

SHRI D. D DESAL
SHRI P GANGADEB,

Wil the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleascd to
state:

{a) whether the Scooters India Lid
hag gone into commercial prodwtion
of two-wheuler scooters since the
beginning of thiy year; and

(b) if so, the total number of two-
wheeler scooters expected to be manu-
factured by the Company by Apnl
1975

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI A C
GEORGE): (a) Yes, Sir.
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(b) Around 1400 Nos. The expect-
ed production of two wheeler Scooters
for 1975-76 is 60,000 Noa.
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Domand for separite Governer for
Meghalays

3520. SHRI Y, ESWARA REDDY:
Will the Minister of HOME AFFAIRS
be pleased to state;

(a) whether a demand has been
made t0 have a separate Governor for
Meghalaya; and

(b) if so, the facts thereo! and
Government's reaction thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a)
The Government of India have not
received such a demand.

(b) Does not arise.

Diversification of activities of Coal
Mines Aunthority

5521, SHRI 1ISHAQUE SAMBHALIL
Wil thg Minister of ENERGY be
pleased to state:

(a) whether the Coal Mines Autho-
rity Limuted has decided to duversity
its activities; and

(b) if so, the broad outhnes thereof
and the steps being taken ' this
regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD). (a) and
(b) Coal Mines Authority has pro-
posed the setting up of LT.C. cum

gas plant in Ramiganj, and a bechive
coke pven plant in Kedla (Hazar-

bagh). It has also proposed to colla-
borateyin the petting up of an explo-

giyes manufacturing plant in Bhan-
‘a. These proposals are under com-

sideration.
Estimste of crowd at Boat Club
Meeting on 6th March, 1875
8522, SHRI B, V. NAIK: Will the
Minister of HOME AFFAIRS be
pleased to state.
(¢) the estimate of the crowd
guthered at Bost Club on the 6th

APRLL 9, 1978
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March, 1978 es por offcial estimates;

(b) whether it was the largest
gathering held at boat club since 19717

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS

(SHRI F. H. MOHSIN): (a)
80,000 )
(b) No, Sir.

Use of unlloensed armg by anti-social
elements fn border districts

5523. SHRI N. K. SANGHI: Wil
the Ministesk of HOME AFFAIRS be
Pleased to state:

(a) whether the menace of un-
heensed arms and thewr uze by anti-
socia] elements in the border districts
of the country, both East and West,
has assumed serious proportions;

(b) whether some foreizners were
apprehended carrying such unlicensed
arms into India from Pakistan and no
action as yet has been taken against
them;

(¢) whether such arms are finding
their way in the students unions of
different universities in the country,
and

(d) if so, the quantum of unautho-
rised arms seized during 1973 and 1974
and steps being taken to curb this
menace?

THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): ()
No, Sir.

{b) Two forcigners were recently
arrested and necessary action under
the law iz being taken agminst them.

(0) Thepe ia no evidence to suggest
that arms ehuggled from Pakistan
have found: theiy way in the univer-

1

i
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(d) Following recoveries have been
made during 1978 from all over the
country:

Rifleg—373 : Shotguns—1613.
Revalvers—342 : Pistols—1688,
Other types of arms—512,

Information in regard to 1974 is

eing collected from the concernea
authorities ang will Le placed on the
- Table of The House on receipt. Apart
from exercise of vigilance on the part
of the State @ovi., {he arrangements
for detection and recovery of unliceon-
sed armg are under constant review
by the Centra] Government.

Showing of stories from “Panchtantra”
during Satellite Instructional
Talevision Experiment

5524. sSHRT RAM PRAKASH: Will
the Minister of INFORMATION AND
BROADCASTING be pleused to state;

(a) whether Government have de-
cided to show stories from the Pan-
chtantra’ during the Satellite Instruc-
tional Television Experiments;

(b) if so, the broad outlines thereof;

(e) whether Government have also
planned the ielevision sets which will
directly pick up the programmes from
the satellite; and

td) if so, the particulars regarding
the locations, State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) Yes, Sir.

(b) Stories from the Panchatantra;
Jatak Kathas and other folk legends
are being utilised as take-of noints
to communieste simple me:sagws relat-
ing to basfe humap values and for
tha purpese of introducing new words
in télevistion literuocy promotion pro-
grainmed included in the  Satellite
Instruttional Twievision Experiment.
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(c) and (d). Yes, Sir. About 2,400
direct receptiofi” sets are going to be
installed in selected village clusters,
namely, Kurnool, Mahaboobnagar,
Hyderabad and Medak in Andhra
Pradesh; Champaran, Muzaffarpur,
Dharbhanga and Saharsa in Bihar;
Bijapur, Gulbarga and Raichur in
Karnataka; Bilaspur, Raipur and Durg
in Madhya Pradesh; Jaipur, Sawai
Madhopur and Kota in Rajasthan and
Sambalpur, Dhenkanal and Baudh in
Orissa.

Clearance of Power Projects of Cal-
cutta Electric Power Supply
Corporation
5525. SHRI H. N. MUKERJEE: Wil
the Minister of ENERGY be pleased

to state:

(ay whether the Central Govern-
ment hags cleared the Calcutta Electric
Supply Corporation’'s Rs, 100 crore
project to augment its power genera.
tion; and

(b) if so, the main fealures thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASADY: (a) and
(b). No. Sir Project Report has not
been received.
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fssue of licences to larger Houses
under MRTP in Maharashira

5527. SHRI 8. N. SINGH DEO: Wiil
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

A@) the names of larger houses
yunder MRTP which received licences

 during last three years in Maharush-
tra; and

(b) the action takep by the State
o utilise the licences and bring up
the units?

THE MINISTER OF STATE IN
. THE MINISTRY OF INDUSTHY AND
CIVIL SUPPLIES (SHRI B. P
MAURYX): (a) The following larger
houses (ILPIC classification) aad the
-MRTP houses were issued licences for
locations in Mafiarashtra during 1972
_and 1973-1974 respectively:—

Large houses (ILPIC classification)
-1872,

BIRLA, KHATAU, MAFATLAL.
THAPAR, TATA and WAL-
CHAND.

MRTP Houses (1973-1074):

BAJAJ, BIRLA, 2SSO, GODREY,
* GUEST KEEN WILLIAMS,
JARDINE KENDHRBON, 1. K.
SINGHANIA,  KAPADIA,
KIRLOSKER, KHATAU,
LARSEN & TOUBRO,
_MAFATLAL MOHINDRA &

. MOHINDRA, MOD!, PHILIPS

APRIL 9, 1978
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RALLIS, SARABHAI, THA-
PAR, TATA, UNITED BRE-
WERIES, WALCHAND & IN-
DEPENDENT.

(b) A licence holder is given a
perfod of two years to set up and
commission the projects. This yeriod
can be extended by another twg yearg
in two instalments cach of one year
In hard cases, extension even beyond
four years can b granted. The
licences issued for setting up of under-
takings during the last three years
arc at various stages of implementa- °
tion.

Employment for Educated, Tribals
and Harijans in Kerala

5520. SHRIMATI BHARCAV!
THANKAPPAN. Will the Minister of
PLANNING be pleased to state:

(a) the amount allotted 1o the
Kerala State with a view to provids
gainful employment to educated un-
employed, tribals and Tamjans in the
State;

(b) the number of agencies through
which this assistance is channelised;
and

{c) the total number of tribals and
Harijang benefited therefrom?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA)
ta) The guidelines formulated fur the
Half-a-Million Jobs Programme
(1973-74) and the Employment T'ro-
motion Progrmme (1974-75) issued t
the States, including Kerala, provided
for due consideration to be glvem to
the Scheduled Castes/Tribes. Central
assistance amounting to Rs. 83867
Iakhs was made gvailable to the State
Government in 1973-T4 under the
Half-a-Million Jobs Programme for
providing employment to the cJucaTell
unemployed belonging to sl sections
of soclety, including Tribmls and
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‘Hurijans. 6 gchemes with an outlay
«f Rs. 1806 lakhs were sanctioned to
provide employmant exclusively to
Harijans and Tribals. Under the Em-
ployment ‘Promotion Programme
Schemes with an outlay of Rs. 185
lakhs have been sanctioned to the
Btate, for creating jobs for the edu-
cated unemployed, including Tribals
and Harijans.

{b) Assistance in respect of scme
of the self-employment schemee 1s
being channelised through the Kerala
Employment Promotion Corporation
and the Harijan Development Corpo-
ration. Besides for some lraining
and other schemes, central assistance
made available to the State Govern-
ment was utilised through related
Government Departments angd in some
cases also through cooperatives cde.

(c) 511 educated unemployed per-
sons belonging to Scheduled Castes
and Scheduled Tribes benefited from
the schemes drewn up exclusivelv
for these communities under the Halr-
a-Million Jobs Programme. Besidés,
employment was also provided to
them under other general schemes,
for which the number of beneficiaries
hls not been !‘onrtﬁd-

Siteg for disposal of Radioactive
Wastes from Atomic Power
Stations

5530. SHRI MOHINDER SINGI
GILL. Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) whether some proposauls are
under active consideration of the Gov-
ernment to locate sites where radio-
active wastegs from atomic power
station would be disposed of; and

{b) if s0. the decisions taken in this
regard?

THE PRIME MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, WMINISTER OF
SPACE, MINISTER OF PLAN-
NING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
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INDIRA' GANDHI): (a) and Tb).
One of the important pactors which
is considered in the design ana sitting
of an atomic power station relates
to the technological feasibility of a
safe and efficient system for fhe
management of the radioactive wuaste
that is generated from the station.
Constant gurveillance js conducted Yo
ensure that there is no spread of any
contamination to the enviornment.
Storage sites for low and intermedi-
ate levels of radioactive wrstes are
maintained at present as Trombay,
Tarapur and Kota. Similar siteg ure
being set up at Kalapakkam and
Narora. Long term storage facilities
in a dry, stable and isolated gcologi-
cal environment required after about
30 years will be established in due
course after «valuating .acceptablé
sites.

Import of waste 'filmg by Bangle
Indostries

§531 SHRI R. N. BARMAN: Will
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

ta) the names of Bangle Industiies
given permit to import waste film
during 1974;

{b) the total quantity imported by
¢ach Bangle Industry (countrv wise)
duning 1974;

{¢) the check Government keeps
cn these Bangle Industries in the
country to ensure that the waste film
imported by these industries are not
musused for purposes other than the
prescribed one under rules:

{d) whether action has heen initiate
ed apainst certain Bangle Industries
who were chaiged for misusing the
waste films imported by them; and

(e) if so, facts thereof”

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
ClVIL SUPPLIES (SHRI B. P,
MAURYA): (o) and (b). The item
waste film as such is not separately
clagsified in the revised Indian Trade
Classification on the basis of which
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import statistics ane maintained hy the
Director Geperal of Comm I~
telligence wnd Statistics, Caleutta.
However, a statement showing coun-
try wise imports of cellulose plastic
waste during the years 1973-74 and
1974-7T5 (upto October, 1974) is at-
tached. The statistics of actual ime
ports are maintained for the country
us a whole and hence it is not possible
to break up the figures as between
imports by Bangle Indugtries and
tmports by other industries.

(¢) to (e): The Import Licences
issued to actual users are subject in-
ter alia to the following ‘ondition:—

*This licence is issued subject to
the condition that all items of goods
imported under it, shall be used
only in the licence holder's factory,
at the address shown in the appli-
cation against which the licence is
issued; and for the purpose for
which the licence is issued or may
be processed in the factory of an-
other manufacturing unit, but no
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tion laid down in the Import Licence,
no further assistance is given to him.
In addition any other action under
the Imports and Exports Control Act
1947 and Import Trade Control Order
1955 as amended from time to time
nmray also be taken against the licensce.
As and when such instances come to
the notice of the Chief Controller of
Imports and Exports, suitable action

portion thereof shall be sold to any in the matter is taken.

STATEMENT
Vi n ‘oo K.
Conptry '1-9"1--4 o 107 1--313'1;“0 03;1341
Aintralia . . . " . ‘ . 15 18
France . . . ‘ . . . . 98 226 15 3
Hungary . . i . . . . 14 28 10 23
Japan . e e . ) i 5 42 329 s 17
K, . . . . . . . 99 188 35 101
U.S.A. . ‘ . . N . . 102 206 g 302
Yugoslavia " . " . B . 26 50 .
Bulgaria , . . . . . . . 246 557 107 st
Bangladesh ) . . . 10 153
Total incl. other countries . . . 666 1792 381 1071

-

Novre : figures sre provisional and subject to revision.

Sowrce : M statistics of tle Forcign Trade of India Vol. Tl.Imports broutght out by
the Director General of Commercial Intelligence & Statistics, Calcutta,
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Post ang Telegraph Savings on
Account of Economy Drive

5833 SHRI RAJDEO SINGH, Wil
the Mnister of COMMUNICATIONS
be pleased to state:

(a) whether the Posts and Tele-
graphs Department have made a sav-
Ing of Bs, 437 crores during the cur-
rent financial year as a result of
economy drive;

{b) if so, whether out of this sav-
lag, 2 sum of Rs. 2.5 crores has been
maved on overtime allowance alone;

{c) whether beside saving Rs. 28
crores on overtime, overtime was
Eiven in selected cases;

(4) i so, the amount of overtime
wlven slong with saving: and
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(e) what were the other items of
saving in economic drive?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA) (2) As a result of eco-
nomy dnive conducted during 1974-75,
the P&T Department could effect a
saving of about Rs 3 50 crores, accoré-
g to the lalest estimales available,

(b} Saving on overtime allowance,
out of the above amount, 12 Rs, 85
lakhs

(¢) Overtime was sanctioned by
the competent authorities wherever
necessary

(d) Ceiing on overtime was fixed
at Rs 1265 ciores aganst imtial bud-
get cstimate of Rs 1350 crores, 1e-
sulting 1n a saving of Rs B85 Ikhs

(e) Other items ol savings are —

v Me Yl reimburshment
—Rs. 2.40 Crores

Gontingencies & T. A.
@) Gontngenaier & 17 Re. as lokhe

Self Sufficiency in Refractory Producis

553¢ SHRI ROBIN SEN: Will the
Mimnster of INDUSTRY AND CIVEL
SUPPLIES be pleased to state:

(a) whether India 1s self sufficient
in refractory products; and

(b) if not what percentage of the
requirements for thus product is im-
ported?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B P.
MAURYA): (a) No, Sir

(b) The mmport of refractory pro-
ducts during 1873-74 worked out to
around 10 per cent in terms of value
and 2§ per cent in terms of quantity.
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Medical Alg to a Union Minisier on
Toar

55638. SHRI D. P. JADEJA:
SHRI VEKARIA:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether any provision has been
made regarding medical aid to Union
Cabinet Minister while on tour in the
country or outside the country; and

(b) whose responsibility it is to
render routine medical aid on emer-
gencies required for a Union Cabinet
Minister on tour?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN): (a) and
(b) Under the rules a Minister on
tour in India is entitled to obtain
medical aid from the authorised medi-
cal attendant/Government Hospital
and under certain circumstances can
obtain 1t from medical officer other
than the authorised medical atten-
dant. Simularly while on tour abroad,
the medical attendance, for the Min-
ister is normaily to be obtained at the
clinic of “contract/approved” doctor,
but under exceptional circumstances
the Minister may obtain medical at-
tendance and other emergency f{reat-
ment at the residence, where he may
be staying.

Coordination among Technioal Instl-
tations, Industrial Eslablishments and
Resgearch Laboratories

8537. BHRI K. M. ‘MADHUKAR"
WiIL the Minister of PLANNING be
pleased to state:

(a) whether Government ire for-
mulating a new scheme to haye closer
mpn;::lmmmm among
lishments and ressarch Jaboratories to
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(b) if so, the main features thereof;
and

(c) the steps taken in that direc-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN BSHUKLA): (a)
The Government of India have ap-
pomnted a Technical Committee for
serutiny of import and indigenous
development of technology with the
Secretary, Technical Development as
Chairman of the Committee and re-
presentatives from the CSIR,
D.G.T.D.,, N.R.D.C. and D.S5.T. as
its members. Whenever necessary the
Committee would also invite repre-
sentatives of other concerned Minis-
tries/Departments, industry, engineer-
jng consultancy firms for assessment
of the status and requirements of
technology. (b and (c). The delibera.
tions of the Committee would centre
around the problems of forecasting
the type of technology needed by the
country for its future requirements,
availability of technology and capa-
bility within the industry, arrange-
ments for inter-linking of the import-
ed technologies with indigenous R & D
effort and initiating expeditious action
to cover gaps in the country's tech-
nological requirements, Through this
inter-action with vamous depart-
ments and agencies, the Committee
would endeavour o provide a single
technical opinion to the concerned
authorities.
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Indo-Sri Lanka Microwave Link

5538 SHRI M KATHAMUTHU:
Will the Minuster of COMMUNICA-
TIONS be pleased to state

(a) whether Government have
decided to give Shr1 Lanka Rs 2375
crores to complete the microwave link

pﬂ;]l!ch between the two countries;
an

(b) if 80, the details thereof®

THE MINISTER OF COMMUNICA.
TIONS (DR. SHANKER DAYAL
SHARMA): (a) and (b) For improving
telecommunication linkage between
the two countries, the Govt. of India
and Govt of Sm Lanka have decided
on setting up of a microwave link bet-
ween Colombo and Madurai via Anu-
radhapura and Mannar ;n 8n Lanka
and Rameghwaram in India. For this
purpose, Govt, of India have agreed to
supply Indian equipment costing
Rs 274.68 lakhs to Snn Lanka. Buld-
ings and other omvil works, mnstalla.
tion of equipments and testing, as far
as they relate to Sm Lanka territory,
will be provided ‘carnied out by the
Govt of Snn Lanka at their own cost.

The Indian portion of Indo-Sri Lanka
microwave link ie. from Ramesh-
waram to Madurui will be established
by the Indian P&T Deptt as a part of
a major microwaie project, uInking
Madras. Salem Crmbatore Madurai,
elc.

The lLink, when established. would
provide adequate number of high
grade and rehable circuts befween
Colombo-Madras, Colombo-Bombay,
ete. It would also interconnect some of
the important towns of Shri Lanka itke
Jaffna, Anuradhapura, Mannar, etc. to
Colombo snd subsequently to the
Indian National Transmission Network.



95 Written Answers

This would also enable effective inter.
connection between the Earth Station
at Arvi near Bombay and the pro-
posed Earth Station near Colombo.

Financial assistance to EKarnataka for
Power Projects

*5540. .SHRI G. Y. KRISHNAN: Will
the Minister of ENERGY be pleased
to state:

(a) the names of the power pro-
jects for Karnataka under considera-
tion by the Central Government;

(b) the amount of financial assist-
ance given to Karnataka Government
during the last two years us against
the amount sought by that Govern-
ment; and

(c) the amount of assistance pro-

APRIL 9, 197
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- FHE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROP.
SIDDHESHWAR PRASAD): (a) The

names of the power projecty for Kar-
nataka uncder conmderation of the
Central Government are;—

3., Varshi H. E, Project 2 x 11§ MW

Bedthi 1. E. Project 2 x 10§ MW

3. Kalinadi H. E. stagell 2z x 2§ MW¢
3 32 MW

»

42x 35 MW
4 Sharavathy Twlrace 6 - 40 MW
$. Chakra Diversion
Schemes Energy only
(b) Financlal assistance provider

during the years 1973.74 and 1974-75
end the amount soueht for hy Kamea-

posed to bes given {o Karnataka toka Government are given in  the
during the current financial year? table below —
'Rs. Crores
197374 1974-7%
Amount  Amount  Anwount  Amcunt
gven sought for  given  supht foi
by state by state
Gove, Govt.
H 2 3 4
Central Assistance  provided inthe form of,
Block Lons and grants for the State Plan 35 46 43 36 35 46 64 cc
Speaal Plap  accommedantion provided for
pet?\c State Plan . ; " " 9-46 9 46 Nil Nii
Non-Plan loans B:nndnd for Kalwads
Hydro Rlectric Progct " 14'89 33:00 MNil 25 00
Total : . . . . 49° 81 77-82 35-46 89 co

(c) Central assistance for the cur.
rent financial year 1875-76 is yet to be
finalised.

Trahning in Safety for Bclentisis and
Operatory of Bhabhy Atomic Restarch

8841. SHRI D. B, CHANDRA
GOWDA: Will the Minister of AT.
OMIC ENERGY be pleased to state:

(a) whether any demand has been
made by the Bhabha Atomic Research
Catire that an integreted programme

of training In safety for Sclentists as
well as operatorg is essential; and

(b) it 30, the reaction of Govern-
ment thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF SPACE,
MINISTER OF PLANNING AND
MINISTER OF SCIENCE AND TECH-
NOLOGY (SHRIMATI INDIRA GAN-
DHI): (a) and (b). No such demand
Tas been mails. However, the training
of sclentists and technical staff B,
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niely is based on the requirements of
reactor operations. The trpining pro-

has been modified from time
time In the light of experience
alned.

.

Bahing of & new Piag in Panajl

5543. SHRI P. M. MEHTA: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) wnether . new bicoloured flag
was ceremoniously raised and unfurl-
ed atop the office of the Inspector
General of Police and severa]l other
police stations in Panaji om 14th
March, 197%;

(b) whether national flag was being
used by the police till 13th March,
1975;

(c) if so, whether thia is the third
State/Union territory that mnational
flag was changed in India;

{d) whether some more States have
sought such permission;

(e) if s0, the reaction of Union
Government; and

() what ‘& the constitutional posi-
tion In regard to this and whether any
constitutiona]l amendment is being
proposed in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
¥. H. MOHBIN): (a) Yes, Sir.

CHAITTRA 19, 1897 (SAKA)
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In accordance with the instructions
issued by the Central Government, the
Governments of Tamil Nadu, Adminis-
tration of Goa, Daman and Diu have
recently discontinued flying of the Nu-
tional Flag on the offices of the Ins.
pectors General of Police. The Police
Flag is now flown on these offices,

No Constitutional point is involved
in flying of the Police Flag on the
offices of the Inspectors General of
Pollce.

Assam-Arunachal Pradesh Boundary

5543. SHRI BISWANARAYAN
SHASTRI: Will the Minister of HQME
AFFAIRS be pleased to state:

(a) whether boundary between
Assam and Arunachal Pradesh has
been demarcated concerning the dis-
trict of Lakhimpur with Arunachal
Pradesh;

(b) if not, when it will be complet-
ed; and

(¢) whether the dispute between the
States, if any, has been settled?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) to (¢). The
programme for demarcation of Assam-
Arunachal Pradesh boundary ig settled
mutually between the State Govern.
ment of Assam and the Union Terri-
tory Administration of Arunachal
Pradesh in consultation with the
Survey of India. According to infor-
mation available with the Government
of India, a portion of boundary along
Lakhimpur District of Assam and
Arunachal Pradesh has been demarca-
ted. According to the exisiing time
table, priority haz been given to the
boundary between Tirap District of
Arunachal Pradesh and Assam and the
work is in progress in that sector.
The officials of the State Government.
Union Territory and the Burvey of
India have been meeting periodically
lo resolve problems relating to de.
marcation of the boundary,
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Cases against certaln 1A.8. Officers
5848. SHRI B, K. DASCHOWDHURY:

Will the PRIME MINISTER be pleas-
ed to state:

(a) whether the CBI as well as the

{c) details of the excess payment!

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFTAIRS, DE.
PARTMENT OF PERSONNEL AND

APRIL 9, 1078
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ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (BHRI OM MEHTA): (a)
and (b). The Central Bureau of Inves-
tigation have not conducted any in.
quiry into the matter, The Govern-

-ment of West Bengal have stated that

ithe State Vigilance Commissioner had
also not conducted any inquiry. How.
ever, the Additional Member, Board
of Revenue, West Bengal, was appoint-
ed by the State Government to con-
duct an inquiry into the matter. The
State Government have accepted the
conclusion of the Additional Member,
Board of Revenue, that there was no
mala fide intention on the part of the
officers concerned in making the pay-
ment,

(c¢) The compensation payable under
the Requisitioning and Acquisition of
Immovable Property Act, 1952, is yet
to be determined by the competent
authority, The quantum of exceas
payment if any. will be known omly
after the compensation payable is
determined by the competent authority

Providing links fer S.LTE.

5546. SHRI R. V. SWAMINATHAN
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether PAT Department are
providing erucial links for the Satel-
lite Instructional Television Experi-
ment Site;

(b) if so, the facts of the same;

(c) whether telecormmunieation links
being set up by the P&T Department
will connect the Satellite earth stationt
in Delhi and Ahmedabad with the
TV, Studios and transmitters; and

(d) if so, when the sume is likely to
be put in work?

PHE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) to (d). P&T Depari-

TV End-
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of the Indian Space Research Organi.
sation (Department of Space) at the
following locations.—

(i) Ahmedabad Earth Station to
Nadiad TV Transmitting Sta-
tion,

(i) Delhi Earth Station to AIR TV
Btudio

The works on these links are In
advanced stages of installation and
they are expected to be completed by
the end of April, 1875

Unauthorised Coal Mining in Easiern
Region

8547, SHRI VASANT SATHE Will
the Minister of ENERGY be pleased
to state

(a) whether Government are aware
of unauthorised coal mining in sastern
region in collusion with the Mining
and other Government officials;

(b) if so, the facts thereof; and

(c) the action taken by Government
fn the matter?

Central Government that certain pn.
vate parties are mining coal in Bihar,
mainly in the Hazaribag and Gindih
listricts. Some of the parties possess
mining lease but have not com-
with all the requirements of
laws Steps are being taken to

5548, BHRI SUKHDEO PRASAD
VERMA: Will the Minister of EN.
ERGY be pleased to state

(a) whether target fixed for thermal
RS
ichieved; and el
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(b) if not, the reasonsg thereof and
the stepg likely to be taken to improve
the position?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD) (a) and
(b) In the State Power Mmisters
Conference held in July 1974, it was
dectded that each thermal station
would try to achieve a 25 per cent in-
crease In generation from what was
achieved in the past except for those
already performing at a high level of
6000 Kwh/Kw and above

The following steps have been taken
to mavimse generation from the
thermal stations —

(1) Procurement and stocking of
spares 1n adequate quantity,

(2) Ratwonalisation of movement of
coal to the different power stations
through appropriate linkages of col-
lieries to power stations (o ensure
adequate supphes of coal of consistent
quality to match the desgn require-
ments of the boilers

(3) Close Monitoning of operation
and mawmtenance of thermal stations

(4) Tramng of Operation and main.
tenance personnel

{5) Expeditious construction of Inter
State Transmission Lines of adequate
capacities to enable integrated opere-
tion of power system

(6) Rostering and staggering of loads
to the extent poesible and necessarv
in an effort to flatten the load curves
as this enables the thermal genera-
tion units to operate at uniformly high
load factor

(7) A Standing Committee has been
set up with the representatives from
Central Electricity Authonmty, Depart-
ment of Coal Bharat Heavy Electri.
chls Lamred, Instrumentation Lid,
Kota, Electricity Boards to keep a
econtinuous check on the performance
of the various units and to take prompt
corrective/remedial action &g neces-
sary
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! (8) Bteps have been tuken to moder.
nise the maintenance procedure, and
improve the management of thermal
power stations.

As a resllt of implementation of
these steps, a number of stations have
achieved the target between October,
1974 and March, 1975,

Geo-Stationary Communigation
Satellites

5549. SBHRI SARJOO PANDEY:
Will the Minister of SPACE be pleas-
ed to state:

(a) whether the Indian Space
Research Organisation envisages the
building and launching of operational
m—ataumary communication satel-

i

(b) if so, the facty thereof; and
(c) when 1t is likely to be launched?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER
OF SBPACE, MINISTER OF PLAN-
NING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) and (c) The profile for deve-
lopment of space programmes during
the deecade 1970-80 includes establish-
ment of our own satellite system’
using multi.purpose satellilte for TV
coverage and  telecommunication
links, In the Fifth Plan it was pro-
posed to establish a national satellite
for television and telecommunication
using a geo-stationery satellite which
will,” in addition to broadcasting TV
programumes, also he used for tele-
communication. The Planning Com-
mission set up @ Task Force with
resprésentatives of the Commission
and various user Ministries In order
to avolve an integrated plan and its

was submitted in Beptember
1973. The proposal s still under
gotisideration.

APRIL 9, 1078
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Foderniton st Preject
Level for Tribal Feople '

55%. SHRI MUKHTIAR SINGH
MALIK: Wil the Manister of HOME
AFFAIRS be pleased to stater

(a) whether there iz any droposal
under Government's consdderation
to set up a Co-operative federation at
the project level to mest various
needs of the tribal peopls in respect
of credit, marketing and consumption;

(b) whether Government propose to
link the same with the wibal develop-
ment project to be implemented under
the aegin rf the Central Tribal
Development Agency; and

(c) if so, the broad outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H. MOHSIN): (a) A Study
Team on Co-operative alructuve in
Tribal Development Projects (Bawa
Committee) appouited by the Gov-
ernment of Indla, Ministry of Agn-
culture, recommended establishment
of large sized multi-purpose Societies
for Singhbhum (Bihan), Ganjam and
Koraput (Orissa) and a Tribal Deve-
lopment Cooperative Federation for
Baster District in Madhya Pradesh
These recommendationg have been
forwarded to the concerned Stas
Governments for implementation.

{b) and {c). There iy no proposs]
to set up a Central Fribal Develop-

5151, SHRI JYOTIRMOY BOSU
Will the PRIME MINISTER be pleas-
ed to state;

{a) the total number of raidy con-
dn:hhmww
an
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(b) the nemes and addresses of the
persons (helonging to the Birla
group) whose houses were raldeg and
searched;

(c) the total amount of unaccounted

money, ip cash and kind, separately,
detected or seized from each premise;

(d) the totz]l number of cases filed
and names and designations of persons
prosecuted;

1{e¢) what are the specific charges
~ agalnst pexsons whose houses were
raided; and

(1) the present position of the cases
launched during the sald period?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a), (b) and (d) tor
(). There may be a number of com-
panies/concerns owned or controlled
by Blilas and there will be numerous
persons belonging to Birla group.
The requisite information can, there-
fore, be collected and furnished only
it the names of the particular indivi-
dualy, companies or concerns about
whom the information ig required,
are specified

(¢) The Income-tax authorities
who are under the admunistrative
control of the Ministry of Finance.
are concerned with the detection of
unaceounted money.
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Crizis in Wagon Industry in
West Bengal

5553, DR. RANEN SEN: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whethe: wagop industry in
West Bengal 1s facing a severe criais;
and

(L) f so, reasons therefor and steps
tuken to re.nove them?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A. C.
GEORGE): (a) and (b). Efforts are
being made by the Government to set
the issue in correct perspective go that
ordering of wagons is not contingent’
on ways and means position of the
Railways at a given time. The diffi-
vulties of the wagon industry would
have been substantially mitigated im
the process

News-item “Gun Ruanping Min] Bus
Vanishes”

5554 SHR!I NAWAL KISHORE
SHARMA: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether the atlention of Gav.
ernment has been drawn to a news-
ittm which appeared 1n the BREr
dated the 8th March, 1975 under the
heading “Gun-running mini-bus vani-
shes”; and

{b) the reaction of Government
thereto and the particular steps taken
in this regard?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Yes, Sir.

on 19th December,
from the false bottom of a Mercedes
Car driven by a German national, The
case is under investigation. No other
case has come to notice.

Projects {aken wp by N. E, Council

8568, SHRI DINESH CHANDRA
GOSWAMI: Will the Minister of
HOME AFFAIRS be pleased to state:

APRIL 9, 1975

(b) the amount allocated for effec-
tive implementation of these projects
and the detally thereof?

allocation thereof is attached,

Statement
(Rs. in lakhs)
Amount allocated
Nawme of Scheme 197374  1974-78
Agricultural and Allisd activities Amimal Husbandry & Dairy
Dyve] opment.
nmmcmmmmm Farm, Arunachal )
. . . . . . . . ) v 3 00 21-62
-ﬁ" Jm Production-cum-demonstration Centre, Arunachal )
. . . " f . . f “ . 370 6-3%
Regional Sheep breeding Farm . o 30 $ 10
Expamsion of Biological Products Ststion, Assam. . . 250 10° 27
Cantrol of Bovine Piauro Pocumonis and Swin Fever, Assam. ' . 200 665
mamawwwvmm Assam 2:00 442
Central Poultry Breeding Form Meghalaya . . 3'00 7°08
Dyiry Development Scheme, Meghalaya . . . E . . . 16: 67
Regional Cross Breed Cattie Breeding Project, Meghalaya . : . a6 3400
Regicual Pig Breeding Farm, Muzorsm . . 500 4w
TRegional Exotic Cuttle Breeding Farm, Tripura . . . 100 7:00
Regiongl Duck Breeding Farm, Tripurs . - 2'00 o' §0
Regional Bxotic Cattle Breeding Farm, Manipur . . . . ; 0" 50 785
Crop Hwbandry
Raegional Potsto Seed Farm at Mso. . . 100 1500
Marketing Survey of Important Agricultural Products in NLE, region . . o5

80il Commervation & Land Reclamation

for Jhum control and shed Management of Kameng
O mint, Tooman DU i ioat Namagaument of Kamung River

L] ‘." _
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Seil Conservation Scheme for the Catchment of Ranga river, Lakhimpur
Distt., Assam. . g . . .d . “.m i

. - 1435
Didram (Jinari) Uppar Catchment Conservation Project, Meghalaya] 14° 56
Jhum Control and Watershed Protection of Iril River Catchment Ares,

Manipur . . . . . . . ; ] o 845
Mm?gﬂ and annh Prognmme t‘m- Dlulﬂhwan an Basin. 1301
Settlement of Jhumiss in Howrsh Catchment Area, Tripura 3'00
Land Reconmaissance and Soil Survey. . . - 20025
Tramsport and Commumcation
Railways: Surveys and investigation of

(1% Tip !w?-tum:w l o 50 15700

0 e

(v) Lalghat/Lalbazar to Smrang (Mizoram) ]

Ropeways :
{i) Survey of Cherra-Shillong-Gauhatt Ropeway 150 6-00

(ii) Preliminery Reconnaissance Survey,

Astarn— o os
Maalpur— o 10
Meghalays— o185
Reads
Surveys, new constructions and improvement of roads in
(i) Arunachal Pradesh— = 6or 0o

(i) Assam— ] 70~ 00

(i) Manipwi— ; 35°00

(iv) Meghalaya— . 4500

(v) Tripun — l . o

(vi) Mizoram— . 6o+ 00
Industry & Mimne l
Mg (i o o e e Mok~ e
Serical ere

(f) Bxrension of Scricuttural Trauning Institute, Titabar, Assemty - 100

(M) Regionsl Foreign Race Seed Station, Shillong (Meghalaya) . . r®

Ouk Tasear Seed Station with rwo sub-stations in Mani-
U Dot Maghays o R e



111 Written Answery APRIL 9, 19756 ° | Writlen Answers
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(i) UmisnnUmkhen Hydel Scheme. ] .
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(i) Garo Hill Thermal Power Scheme
(i) Kymhi Hydel Scheme . . ' , .
(i) Toaglang Hydel Scheme . : . . . . . 150
(iv) Nongaton Hydel Scheme 5 = & .
(v) Nonglynkien Hydel Scheme. . . . .
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Mizorem
@ 3 Sites for Micro-hydel Scheme.

(ii) Collection of Hydrological data on Koladyns niver. . . 1°00
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100

Tripura,
Thermal Power Scheme, Baromura. §-00
Kopli Fvdal Project 253-58
3310 931-98
fugre & fevaet oo ongafie o oot T g 7 =T A i aqw & Ay faf

5556 st TEwATT e
wWT g WA ¥ W WY P
vy fis

(%) war fagre faare w1 aar
fgre faar afee & wo¥ o awi-
wrefer WAt } Q% A ¥ Fpere fdaw
QR v A fer faduw e 2 wger-
gt w9 e §

(w) afx g, @ I FEA H*
e od wr ¥ dx

(a) 37% saw #F TP W
wr sfafwwr § oo 3 ooy @
sty famt @ faRg E s T § 7

qywwrew § st (st Q%o qwe
wgher) : (%) ¥ (7) fegre e
fordfrs, 1974 Wi fargre wygfr anfar,
wpyfae wranfir, fwer adt (wee-1)
wwr frdfugfea wernfa o syfier fae-
uF, 1974 ¥ faw wwre fagre ww
figder sworr gro o fenr @,
oty wro wpafa v o ar
t + fegre amgwTe flaw, 1974 W,
vy Wit & wrw wrw gy e § e
fonlr wrpwre & fag et wow & Sowd
fo wit wor o poft wfr ¥ wfiew

fagg @ 1 W wESE, N A %@
afafre & gags 7 9gR wewr A
¥ fort wan ), ¥ dafT o awr awY
& 7 .for yprary Y ok At wnit
sl oty gagia jwrarfs frew
ot (waes-1 ) oy frcfagfa ot
wor-gfer fadaw, 1974 ¥ sywewr §
fs wiafae & wqafs-1 7 ffre
wygfea afrdr, waafea s wfaad
waar fdt v o & wfefe gfe-
wiwe woar wfafrmmn NaqgO 711 &
fafee s wfr wwar ¥ wfa ax-
zm, foa% o oF usx ¥ wfew
afw 7§t &, v fet v g wow
sy WY afw wivy Ao o ¥ arfier
¥ qwr fsd add

Produciion and Allecation of Cement
to Bintes

5557. SHRI HARI KISHORE
SINGH: Will the Minister of INDUS~
TRY AND CIVIL SUPPLIES be
pleased to state:

{a) the comparative production of
cement in 1963-64 and in 1973-74;

(b) the production target of cement
during the Fourth Five Yeay Flan
period and the actual
during the last three years, year-wise;
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(c) the requirements quota and
allocations to each State during the
same period and the eriterla for
allocation; and

(d) whether the demand of the
States have been fully met regarding
the requirement of Cement and if not,
the steps taken in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) The production of
cement in 1063-64 and 1973-7¢ was
9.43 milfion tonnes and 14.61 million
tonnes respectively.

(b) The target for cement produc-
tion for the 4th Plan was fixed at 18
million tonnes per annum, The pro-
duction during the last 3 years was
as follows: —

million

1973-78 . . * . 1540
1973-74 . . s . 14' 61
1974-75 - o . . 13- 35
(upto Febuary, *75) .

(¢) and (d). A statement is laid on
ihe Table of the House. [Placed in
Library. See No. LT-9387/15).

Proposed appolaiment of an LP.S,
Officor as Chief Secrelary of
‘Misoram’

8568, SHRI SHAFQUAT JUNG:
Will the Minister of HOME AFFAIRS

be pleased to state:

(a) whether the Government pro-
pose to appoint an IPS Officer as
Chief Secretary, Government of
Miroram, which is a cadre post for the
LASB,; and

(d) # 50, whether no suitable LAS,
Officer is avallable for the post in the
entire conintry?

APRIL 9, 1978
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b).
In view of the law and order pro-
blems in Mizoram, the Government
of that Union territory were asked to
create a temporary ex-cadre post of
Chiet Secretary-cum-Security Com-
missioner and hold the IAS cadre post
of Chief Becretary in abeyance for
the time being. Appointment of a
suitable IPS officer to the ex-cadre
post has been approved,

Seminar organised by Public Bestor
Undertakings at Madras

5559. DR. H. P. SHARMA: Will the
Minister of INDUSTRY AND CIVIL
SUPFPLIES be pleased to state:

{a) whether at a Seminar organised
by Government agencies and some
public sector undertzking at Madras
recently, the issue of throwing open
the equity of public sector companies
to the public, was discussed;

(b) if 50, the main observations
made and the consensus, if any,
reached at the Seminar; and

(¢) Government's decision, if any.
taken in the light of the deliberations
of the Seminar?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRIT. A
PAI): (a) to (e). At a Seminar held
recently at Madres, the subject of
public participation in the equity of
public sector enterprises was discuss-
ed,
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targets of the Plan. Rach proposal for
establishing a joint sector unit of this
nature will have to be judged and
decided on its merits in the light of
Government’s soclal and economic
objectives. The joint sector will also
be a promotional instrument, as for
instance, in cases where State Gov-
ernments go into partnership with
new and medium entrepreneurs in
order to guide them jn developing a
priority industry., In all the different
kindg of joint sector units, the Gov-
ernment will ensure for itself an
effective role in guiding policies,
management and operations, the
actua] pattern apd mode being decid-
ed as appropriate in each case.

Memorandum submitted by All India
Federation of State Government
Empleyees’ Association

' 5560. SHRI SAROJ MUKHERJEE:
Will the PRIME MINISTER be pleas-
ed to state:

(a) whether the Prime Minister had
received 3 memorandum from the All
India Federation of State Government
Employee? Association containing a
charter of their demands:;

(b) if g0, the main features of their
demands; and

(c) the action taken by the Central
Government thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
‘FAIRS, DEPARTMENT OF PERSON-

PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) to (o). No Memo-
mndum from the All Indig Federation
of State Government :

Minister, which did not contain any

- charter of demands. The General

Secretary of the Federation was in-
formed that due to heavy preoccupa-
tion, it would not be possible far the
Prime Minister to grant an interview
to the representatives of the Federa-
tion.

et e i w1 fawaiteow

5561 Y QWo Qo TUNT : WY
g T AT A Neti

(%) wr fe=fy  foraw  Qrwar
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w18y av d | afegiar a1 w= fear
T Aq0 AT SAEAT WITW FTA ¥
T 170 W7 IW 9T qiaw wai
et wmAr §

(7) 771 wtma & v rdaw
afafs wr w7 feur &, fog & @
ITAqr Y qqTA FA A Frey o
¥ gfaw@t & wdy ©IE W=
¥R fawifor MY o'

() =% swweqr w1 =ar «n g
Tqr 38 v oifir awt e g ?

g swrww ¥ wifwe awr s
fowm % ooy wwdilw Wi fewm &
g Wt (shedw dga): (%) o
Ay 1 fEdt T demT st oww
TFT w0 Ar fAEEEe af fear
mrg 1 e T d e Swwfas
at T wlaetdl & oidan ¥
s ®A §0 wlad w1 & fafwe
dyEwi & s ¥W0w sred
afem@ X 1 sa ¥ fedr fuww
FrE4T ¥ g A AT I A K
foar mar A= ¥ ag svaeqy smag for
w1y gafer 31 g4 wlasrfedi w
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26/+ ¥ 80/ %o we sfer wrg M av T
sy feat wrar @1 a§ 1874=75
¥ whrwrd wfewfcd ) o2 naw
ray firgr aqr g 74,230 %o 91 1

(w) agr (w) & &1, =40
gt wiwfa & feefar oY §
g wfgerd ) mywqr sune
w7 §i wig wYr fent Pran o
w1 ahaad gt fedc frror Fee
& whrer v wr s feared w7
o Dwar & fag i@ sharrda
FNw e w1 o7 § gy gy
w27 agw fawrho 6 & f ofe
qXOT & T T w7 ¥ fAg o fasr
¥ §3 9T &7 WY

18 wasgu sty A fewrfw
wifrer & %17 4T At af ¥ Al
wa At gag w1 atfas faar wram
w1 wror & f5 usr 1few a1’ 74,400,
w18 {0

Cross Bar Exchanges

5862. SHRI BHAGIRATH BHAN-
WAR: Will the Minister of COM-
MUNICATIONS be pleased to siale
whether it is a fuct that the global
tenders were not invited when the
decision was taken to go in for cross
bar exchanges In this country?

THE MINISTER OF COMMUNI.
CATIONS (DR, SHANKER DAYAL
SHARMA): Global tenders were
invited.

Comman Oontrol Oress-bar System

#563. SHRI R R. SINGH DEO, Wil
the Minister of COMMUNICATIONS

be pleased to state:

{a) whether the Chairman of 1,71,
Bangalore had stated in 1971-72 that
it was premature to ssy whether
gommon Control Cross-bay system
would work to their entire satisfec-
tion; and

APRIL 9, 1578
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(b) the facts regerding its pressnt
wotking?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
SHARMA): (a) In August 1972, the
Chairman and Managing Director,
Indien Telephone Indusizies, had
stated that the major problem in the
working of the ecrossbar rystem had
been jdentified and that with the
introduction of cbanges in the new
equipment to be produced, the per.
formance would deflnitely Lmprove.
He had, however, added that it was
slightly premature i, say whether the
squipment wouly work to their entire
saltigfaction.

(L) Ceriain modififications have al-
ready been incorporated in the cross-
bar equipments manufacturad i the
Indian Telephone Industries since than,
Further modifications, as necessary,
will also be incorporated in the future
production.  Telephone
with the modifications are under -
tallation, The modificutions are ex.
pecled 10 result in up grading the
performance of these exchanges.

Cros-bar Exchanges

5564, SHRI SURENDRA MOH-
ANTY: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the cross-bar exchan-
ges afe working at 100 per cent rated
capacity; and

(b) if not, the reasons therefor?

THE MINISTER OF COMMUUNI-
CATIONS (DR. SHANKER DAYAL
SHARMA): (a) Ne, Sir.

(b) 1t has been decided that in
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Separate Meeting during Seminar en
‘“Paraliel Cinema” by a Section of
Particlpanis

5565. PROF. MADHU DANDAVATSE
Will the Mimster of INFORMATIUN
AND BROADCASTING be pleased to
state;

(a) whether it i1s a fact that a
seminar was held in the National
Mussum, New Dellu on “Parallel
Cinema” durmg the recent Inter-
national Film Festival;

(b) whether a section of the parti-
cipants 1n the gemunar held a separate
meeting on the lawns of the Natiopal
Mugeum;

(¢} whether any permismon was
sought from the authorities of the
National Museum to hold a meeting
on the lawns of the National Museum,
and

(d) if not, what action hag been
taken agamst the organisers of the
separate meeting?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) Yes, Sir

(b) Yes, Sir Some oi the parti-
cipants went out »nd had a meeting
for sometime outside the hell, but
{hey jained the seminar after some-
time.

(¢) No, Sir
{(d) Np action is called for
S.C. and 5.7, Girls in Service

5668, SHMRI OAJADHAR WMAJHI
wWili the Mimster of ROME AFFAIRS
be pleased to state the number of
girls balonging to Scheduled Castes
Scheduled Tribes who are literate
are in service, Siole.wire®

RE

THE DEPUTY MINISTER IN 1HE
MINISTRY OF HOME AFFAIRS
(SHR! ¥, H. MOHSIN); This infor-
mation h not avalahle as the cross-

clagssiiestion of Scheduled caste and

Schedyies ftribe populaion wth
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respect to age, sex, literacy and occa-
patwnal classificatisn  ha. not heen
done n the 1971 Censu, and
Censuseg prior to it

Wagon Building Industry Facing
Lay-offs.

5567 SHRI MOHINDER SINGH
GILL

SHR1 JOYTIRMOY BOSU.

Will the Minuster of INDUSTRY
AND CIVIL SUFPPLIES be pleased to
state

(a) whether the wagon bulding

industry of the country 1s faciag lay~
offs, and

(b) if so, the reasons for the same
and the steps being taken to improve
the gituation there?

THE MINISTER OF STATE IN THRE
MINESTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A C
GEORGE) (a) and (b) Lforts are
being made by the Government to
set the issue in correct perspective so
that ordering of wagons iz not con-
tingent on ways and means position
of the Railways at a given tume ]t
15 a fact that there 18 real apprehen-
cion of large scale lay-off otherwise.

shortage of Baby Food in Gajarat

5568 SHRI D D DESAI Wil the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state.

{a) whether the Government are
aware that there is acute shortage of
baby food in Guarat,

(b) whether the Union Government
are going to inciease the quota of baby
food to Gujarat, and

r(c)dco,tbebroadmuinuthm-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B, P. MAU-
RYA) (a) Shortpge of baty food has
heen 7reported from somea paris of
Uujarat in February, 1875
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(b) and (c). There is no distribu-
tion control on baby food by the Cen-
tral Government. However, the
manufacturers of baby food have been
asked to rush supplies to the effected

arcas.

Non Production of Documentary Film
on Culture of Tripura

5569. SHRI SAKTI KUMAR BAR-
KAR- Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state,

(a) the reasons why no documen-
tary film on any cultural aspect of
Tripura has been produced; and

{b) whether Government have
any plan to produce a film on Riang
tribal dance of Tripura?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) A documentary fitm
on Tripura which is intended to high
light the various aspects of cultural
life of the people of Tripura includ-
ing Tribal Dances is already under
production by the Film Division.

(b) There 1s no proposal at present
to produce any flm exclusively on
Riang tribal dance of Tripura.

3570. SHRI BIBHUTI MISHRA: Will
the Minister of HOME AFFAIRS be
pleased to state;
{a) whether the Ceniral Govern-
ment have allocated & fair sum of
money to each State from the year
ard to help indigent,
landless Scheduled Tribes and Sche-
duled Castes people to fight out their
cases,

ift any injustice is dome to
them;
(b) money allocated each ysar from
1973 te 1978 wlo 27th

AFRIL 9, 1975
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(d) reaction of the people to this
help?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR F, H. MOHSIN): (a) to (d)-
The information i being col
lected and will be laid on the Table
of the Sabha as goon as it is received.

Betting up of Fertiliser Plants by

IFFCO

5571. SHRI RAJDEO SINGH- Wwill
the Minuster of INDUSTRY AND
CIVIL SUPPLIES be pleased o state:

(a) whether the Indian Farmer's
Fertilizer Co-operative Orgamsation
have sufficient know.how or resources
fo start and run big Fertilizer Plants
in the country;

{b) it so, whether bhesides two In
Gujarat-Kalol plant and Kandla and
the third one at Phulpur in Allaha-
bad District, any more aie to be gtart-
ed in the country, and

(c) what materlal will be the feed
or raw material for the plant at Fhul-
pur?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C.
GEORGE) (a) Yes Sir.

(b) In addition to the plants al-
ready completed at Kalol and Kandla,
IFFCO have plans to set up only two
more plants in the Fifth Plan, one at
Phulpur and the second, a Phosphoric
Acid Plant at Kandia.

(€) The feedstock for the Phulpur
Plant will be Fuel Oil,

demm

Ceontral Government Employces

OCmsumer Cooperative Society
Lid. New Delhi

8572. SHR! SAT PAL KAPUR: Will
x PRIME MINISTER be pleassd to
te:

(a) whether in the general body
meeting of delegates of the Central
Mmmm.mnm
was taken 10 form Advisory Commit-



125 Written Answers CHAITRA 19, 1897 {SAKX)

tees for various consumer storeg run
by it in the Capital and associate
Directors and delegates with it to en-
sure smooth functioning of these
branch stores;

(b) it s0, whether the saad Com-
mittees have been set up and 1if so,
when;

(c) the number of times with dates
when the meetings of these Advisory
Committees were held in respect of
each branch store so far and the
extent to which the suggestions made
therein were honoured and

(d) the reasons fo- not holding the
meetings of the Advisory Committees
{requently?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, DE-
PARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI OM MEHTA)
(a) Yes, Sir The meeting was held
on the 28th June, 1974 and not on the
28th May, 1974

(b) Advisory Committees were set
up n July, 1874 for 22 out of the 24
Branch Stores of the Sociely

(¢) and (d) The irformation is

belng collected and will be placed on
the Table of the House

Allocation of Cement to Punjab

5873 SHRI RAGHUNANDAN LAL
BHATIA Will the Minister of IN-
DUSTRY AND CIVIL SUPPLIES be
pleased to state

(a) the allocation of cement +to
Punjab during the year 1974-75; and
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(b) the quantity of cement actually
supphied during that qusrter?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P. MAU-
RYA) (a) and (b) A quantity of
472 lakh tonnes of cement was allo-
cated under ‘State quota’ to Punjab
during the year 1974-75 The quantity
actually Lfted during the period April,
1974 to February, 1975 was 3.09 lakhs
tonnes The figure regarding the
quantity Hfted in Marcn, 1975 is not
yet available,

Loss due to power cut Imposed on
Industries and Agriculture in
Punjab

5574 SHRI RAGHUNANDAN LAL
BHATIA Will the Minister of ENER-
GY be pleased to state

(a) the percentage of power ecut
imposed on industrieg and agriculture
in Pun)ab during the last quarter; and

(b) the loss m production due to
this power cut?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD) (a) A
Statement giving the required infor-
mation 18 attached

{(b) It is not posible to assess the
lose 1n production due to the shortage
of power alone as many other factors
are also involved

Statement
Statement showwg the powver wmts w force in Pumab durmg Jamuary 1975 to March, 1975,

Januray, 1975 February, 1975 March, 1975
Industry Agricul- Industry Agnoul- Industry Agrwud-
fure ture ture
13 5% 0 Supply 10%t0 & 10% to Supply
b0 3% 4hrs 2 50{2. m 8 s0% humz
dav. day day,
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Selting wp of Dovelepment Projeciy in
Orissa.

3575 SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
PLANNING he pleased to state:

in Orissa haa been included in the
Fifth Plan;

(b) whether any big industry has
&30 been included; and

(c) the major developmental pro-
jects and industries included for Orissa
in the Fifth Plan?

THE MINISPER OF STATE IN THE
MINISTRY OPF PLANNING (BHRI
VIDYA CHARAN SHUKLA): (a) to
(c). Fifth Five Year Plans of States
including that of Orissa have yet to
ba finalised. However, a statement is
lald on the Table of the House Indi-
cating the major developmental pro-
jects under Irrigation, Flood Control,
Power and Indusiries sectors tenta.
tively included in the draft Fifth Five
Year Plan of Orissa.

Statement

Irrigation

1. Mahanadt Delta.

2. Balendl,

3. Anandpur Barrage.
Flood Control

, 1. Rangali Multipurpose Project.

Power

Generation Project
JContinuing

1. Balimela Dam,
2. Balimela Power Project.

3, Talchar Thermal Expansion

4 Rangoll
8, Upper Kolab,

AFRIL 9, 1973
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Industry .
1. Hiive Cement Works,

2, Kalingg  Iron Works—Spun

Pipe Plant and Foundry.
3. Ingot Casting Plant, Hirakud.

4. Proporzi Plant, Hirakud,
5. Chrome Chemicals,

8. Caleium Carbide Plant,
7. Tyre and Tube Factory.

8, Ferro-Vanadium.
9 Jute MiN

10. Paper Plant.
11. Co-operative spinning mull

Muwmerel Development
1. Daitari Iron Ore Project,

2 Gandhamardan Iron Ore Pro-
Jects,

4. Bukinda Nickel Project.
4. Sargipalll Lead Project.
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Invesiment in Forelgy Cigarette
Companies

5877. SHRI BHALJIBHAI PAR-
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THE MINISTER OF STATE IN
FTHE MINISTRY OF INDUSTRY AND
€IVIL SUPFLIES (SHRI B. P.
MAURYA): (a) and (b). The requi~
site information is being collected
and will be laid on the Table of the
House,

Sale of Clzarettes mannfuciured by
Foreign €ompanies

5578. SHRI BHALJIBHAI PAR-
MAR: Will the Minister of INDUS~
TRY AND CIVIL SUPPLIES be
pleased to state

(a) the sale in quantity and value of
eigarettes of intermationa) brand names
used by majority foreign owned ciga-
rette manufacturing companies in the
years 1972—1974, year-wise; and

(b) the total sale in quantity and
value of cigaretteg of each cigarette
eompany in the years 1972—74; and
tha percentage of each of them in the
sountry's total sale of cigerettes?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
€IVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) and (b). No statis-
tics are maintained in this regard in
the Ministry.

Use of Map on Cigareite Packets

5579. SHRI BHALJIBHAI PAR-
MAR: Will the Minister of HOMB
AFFAIRS be pleased to state:

(a) whether the map of India is
printed on every cigarette packet of
“India Kings";

(b) whether the way of the empty
packets are strewn all around, crush-
ed under feet and mutilated amounts
1o ill-treatment of the country’s map;
and

(¢) what stepg Government intend
to take to stop use of the country’s
map and name im such consumer pro-
ducts?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFTAIRS
(SHRI F. H. MOHSIN): (a) to (¢).
The matter 2 under examination.
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5580. SHRI BHALNBHAI PAR-
MAR: Wil the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to state:

{a) the paid up capital, foreign and
reserves and surplus, fixed
deposits from public loans/sharehold-
ers loang from banks in India, other
unsecured loans/debentureg original
ook value of plant & machinery and
other fixeq asset; (separately); turn-
over, profits before tax and after tax,
for the years 1970, 1973 and 1974 of
each of the majority foreign owned
cigaretle companies in India;

(b) the implications on the foreign
exchange resources of the country in
future of increase in assets of these
foreign companies; ang

(c) the steps taken by Government
in thig regard and how they intend
to reduce present ang future linbilities
of the country in respect of remittan-
ceg in future by these companies?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) The requisite infor-
matjop is available in the Annual Re-
ports for the yeary 1870, 1973 and
1974 published by the respective com-
panies.

(b) and (e¢). The activities of the
foreign companies having more than
40 per cent foreign equity holding is
being reviewed under the provisions
of the Foreign Exchange Regulation
Act, 1073 by the Reserve Bank of
India.

Supply of power to Madhya Pradesh

by Uttar Pradesn
5881. SHRI RANABAHADUR
SINGH; Will the Minister of ENERGY

SR ERER

Weitten Angwgrs 3 3
hend Fower Siatls by Ottar Pradeds
andl state:

(a) whether Madhya Pradesh has
recently faced acute ghortage of power
dug to the fallure of two generators;
and

(b) if so, the steps taken by Gov-
ernment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) and
(b), Ome turbine at Amarkantak
Power Station wag on forced outage
during December, 1974, which resulted
in load shedding during the peak
hours. The unit has been put back
into service in February, 1874

Check gn profits of foreign Cigarette
manufacturing Companies

5583, SHRI SOMCHAND SOLAN-
KI: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state: ‘

(a) whether Government have stu-
died the cost and profit structure of
cigarette companies;

{b) whether Government intend to
study in depth through the Industrial
Cost and Price Structure Bureau the
profit margin of foreign owneq com-
panies in thelr brands of cigarettes
above one rupee sale price per 10
cigaretieg to check exploitation of the
public; and

(c) the steps Government propose
to take to restrict the profits of the

foreign owned cigarette manufactur-
ing companies in India?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
(SHRI B

QVIL P
MAURYA): (a) No, Sir,
{b) No, Hie.
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(c) The activitiey of companjes hav-
ing move than 40 cent foreigm
equity capital are review by
the Reserve Bank of India under the

Use of international brand names by
Cigarette Cos. in domestic market

§584. SHRI SOMCHAND SOLAN-
KI: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether some cigaretle compa-
nies print on their packets with in-
ternational brand nameg such text as
to suggest thal the contentg of the
packets are the property of foreign
parent companies or their successors;

(b) the steps being taken under
Foreign Exchange Regulation Act
against the cigarette manufacturing
companies regarding the uge of inter-
mationa] brand names in  domestic
market;

(e) whether cigarette companies
with over 26 per cent foreign equity
have taken permission of Licensing
Committee for marketing new articles
—new brands of cigarettes, under In-
dustrial (Development and Regulation)
Act; and

(d) whether if is necessary in mon-

essential indusiry like cigarettes to .

permit trade marks of international
brand names for use in domestic mar-
ket; if not, steps Government propose
to take to stop them?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CI-
VIL SUPPLIES (SHRI B. P. MAUR-
YA): (a) A few popular brands
cigareties arp sold in packets bear
an inmcription that thefr contents
the goods of the successors to
¢d forelgn company. Such an
criptidn 13 unexceptionable s it re-
Prédents a true statement of fact.

Basg

;

¥

) Section 29 (1) (F) of the For-
eign Exchange  Act, 1973
wiich is administered by the Minis-
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try of Finance, provides that any
branch of a foreign company or a
company having a non-resident inter-
est of over 40 per cent ahall peguire
the permission of the Reserve Bank
of India for permitting its trade
marks to be used by any other per-
son or company for any direct or in-
direct consideration. The Act viso
provides that where permission te
use any such trade mark was grant-
ed before i1ls coming into force ie.
1st January, 1974 am application
should be made to the Reserve Bank
of India for permission to continue to
permit the use of the trade mark
within the preseribed period. In the
light of these provisions of the Act,
necessary action will be taken by the
Reserve Bank of India.

(t) The provisions of the Indus-
tries (Development & Regulation)
Act, 1951 do not envisage any per-
mission being obtained for marketing
products. However, the cigarettes
manufacturing companies with over
26 per cent foreign equity have either
obtained Registration Certificateg or
licences under the provisions of the
Act for manufacturing cigaretteg and
new articles,

(d) The use of foreign owned in-
ternational brand names is regulated
by the provisions of section 28 (1)
(C) and (3) of the Foreign Exchange
Regulation Act and sections 48 and 49
of the Trade and Merchandise Marks
Act, 1958, In addition to the provi-
mong containeg in' the TForeign Ex-
change Regulation Act, 1073, the
Trade and Merchandise Marks Act,
1958, provides for registration of l-
censeesof Trade Muorksg as registered
users. The Registration of a Licen-
gees of a trade mark as its registered
user is granted only after considering
the interest of the general publie and
development of indigenous industry,
trade or commerce in the country. At
the time of granting approval for a
foreign collaboratlon a condition is
invgniably laid down that the Indian
manufacturey will not use
trade marks on goods intended for
sale in the internal market.
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Oapltal of Vasir Sultan Tobacco Lid

5585. SHRI SOMCIIAND SOLAN-
KI: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) the number and value of import
licenceg recommended for raw mate-
rials, spares, machinery and other
items to various cigarette companies
during the years 1972—74;

(b) the structure of paig up share
capital of India Tobacco Company
Lirmited and Vazir Sultan Tobacco
Company Limited, who are the major
shareholders and their shareholdings;

{c) the total assets of the three
majority foreign cigarette companics
in 1957, 1985 and 1974 (at original
cost);

(d) whether such increase was
permitted by  Goverrrment  under
Foreigp, Exchange Regulation Aet or
any other Act; ang

(e) whether between 1957—684, the
gross profits of the majority foreign
owned companies have increased 400
per cent if 50, the steps Government
propose to take to keep them in limits
and che:k exploitation of the public
by these companies?

THE MINISTER OF STATE IN THB
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) The requisite infor-
mation for the year 1972-T3 and 1973-
74 is given in the Statement laid on
the Table of the House [Placed in
Library. See No. LT-8388/75).

(by Paid up capital of India Tobac-
oo Co, Ltd. as on 1st January, 1974 i
Rs. 1895,00,000 divided into
1,80,50,000 ordinary shares of Rs 10
‘mh. Major shareholders of the

APRIL 9, 1978
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company and their holdings as on lst
January, 1074 are ag follows:e

Ne. of shares held

e Names

Tobacco  Manufacturers

(India} Ltd., U. K. 1,03,21,894
Tobacco Investments Litd.,

U. K. . 33,071,086
Rothmans International

Lwd.. U K, 5:37020

Paid up capital of Vazir Sultan To-
bacco Co. Ltd., ag on 1st January 1974
is TRs. 2,00,00,000 divided into
20 00 000 ordinary shares of Rs 10
each The major shareholders of the
company and their holdings as on 1st
January 1974 are as follows:—

Names No. of shares held
-
Raleigh Tnvestment Co.
Id.t" K. 8,83 K2
Tobhacco Manufacturers
M{indid11d . U". K 1,12,242
The Governor, Andhra
Pradesh . 5,766 ¢
Tife Inwursnce Corpora-
non of Inda 1,38,128

Tobacco Investments Lud.,
U. K. . . . 99,86

———— e —— e e — ——

i) No statistics are maintsined n
this regard in the Ministry.

by Reserve Bank of under the
provisiony of the Foreign Exchange
Regulation Act, 1972
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Solling ap of Field Publicity Units in

Hilty States/Regiong in the
Fifth Plan

$588. PROF. NARAIN CHAND PA-
RASHAR: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state:

(a) whether any priority has been
given for the setting up of Field Pub-
licity Units In the hilly States/regions
of the ecountry in the Fifth Five Year
Plan jn view of the lack of communi-
cations i these areas; ang

{(b) if so, the names of the Field

* Publicity Units proposed to be set
up in these States/regions during the
Fitth Five Year Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) The Planning Com-
mission has approved the setting up
of some new units during the Fifth
Plan period. While setting up new
units, priority is given to backward
aregy imeluding hilly regions.

(b) Location of new units would
be finalised keeping in view the above
consideration and availability of
funds.

Setting ap of Radio Stations in hilly
Statea/Regiong ip the Fifth Plan

5587. PROP. NARAIN CHAND PA-
RASHAR: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state:

(n) whether any priority hae been
given for the setting up of Radio
Stations in the hilly States/regions of
the coumtry in the Fifth Five Year
. Plan in view of the lack of communi-
! cations in these areas; and

(b) i# =0, the names of the Radio
Stationy proposed to be set up in these
States/regions during the Fifth Five
-lYou- Plan?

_ THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
[BROADUASTING (SHRI DHARAM

CHAITRA 19, 1887 (SAKA)
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BIR SINHA); (a) and (b). Yes, Bir.
Government attaches considerable
importance to the provision of broad-
cast coverage to hilly areas. Radio
stations are already functioning at
Leh, Srinagar, Jammu, Simla, Shillong,
Kohima, Imphal, Tawang, Tezu,
Passighat and Aizwal.

Setting up of a high-power Radio
Station at Najibabad to cover hilly
regions of Garhwal and Kumaon and
upgrading the power of the transmit-
ters at Aizwal, Srinagar and Shillong
are under implementation. The es-
tablishment of g high-power radio
station &t the capital town of Aruna-
chal Pradesh has been gpproved Its
implementation will, however, dep-
end on the progress of development
of the capital

Setting up of wireless telegraph offices
in remote areas of Himachal Pradesh

5588 PROF. NARAIN CHAND PA-
RASHAR: Will the Minister of COM-
MUNICATIONS be pleased to state.

(a) whether the P&T  Advisory
Convmittee for Himachal Pradesh at
1ts meeting in June, 1974 at Sikmla
approved the setting up of Wireless
Telegraph Offices for 4 villages in
remote areas of the State during 1974-
75, 1975-76

(b) 1if so, whether the Wireless
Telegraph Offices sanctioneq for 2
villages each 1n Chambg and Lahaul
Spit1 Districts of Hiumachal Pradesh
have since been opened;

(¢) i not the likelv date by which
they would be opened;

(d) whether the Wireless Telegraph
Offices for Jangal Beri in Hamirpur
District and Bharoli Kalan in Bilaspur
District have since been sanctioned;
and

(e) if so, the likely dates by which
they would be opened?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKEFR DAYAL
SHARMA): (a) No, Sir. However,
during the P&T Advisory Commiitee
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méeling held at Simla in June, 10M
Débdrtment

er to determine the feasibility of
setting up of wirelesa telegraph ofi-
ces at these places.

(b) The installation of wireless
equipment at Udaipur station in

tiohs efther in Lahanl Spiti dl&tﬂﬂtb!
Chimbl dtstrict,

{c) The wireless telegraph station
at Udaipur is expected to be opened
by March 1876,

(d) Estimates for Jangal Ber: and
Bharoli Kalan have been prepared
and gre expected {o be sanctioned
shortly

(e) The two stationg at Jangal Berl
and Bharoli Kilan are expected to
be opened by September, 1078

Bunder Nagar-
Shnik

and Mandi-
Lines

5589 PROF. NARAIN CHAND PA-
RASHAR Will the Minister o COM-
MUNICATIONS be pleased to giate:

(a) whether any complaint regard-
ing the breakdown on Sunder Nagar-
Nangal and Mandi-Simla telegraph
lineg in Himachal Pradesp has been
brought to the notice of Gevermment;

(b) the causes of the breakdowns
alongwith the period for which the
services have become unsatisfactory
ag & result of these breakdowns; and

(¢) the steps taken to ensure the
regular working of these lines and the
nature of the stepy taken?

1, Suhder-Nagar-Nangal telegriph
line wag interrupted from 4th
to Tth, 14th to 10th, 23rd, 24th,
26th and 2Tth March, 78.

2 Simla-Mand] telegraph line re~
mained Interrupted for a dura-
tion of 5 to 68 hours daily om
3rd. 6th, Tth, 12th, 14th and
15th March, 1878.

() The concerned maintenance
staff have been directed to keep a
close watch on the performance of
the lines and take prompt action for
restoration of communication in case
of mnterruptions.

Licence to set mp Wax Factory by
Tranvancors Tochin Chemiealy

8300 SHRI N SREERANTAN
NAIR Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to state:

(a) whether the Tranvancore Cochin
Chemicals Limited, Udyogamanda!
had applied for grant of Industnal
Licence for s¢tting up of 4 Chiorinu’-
ed Parafin Wax in 1070;

(b) whether the Central Govern-
ment have taken amy decimon on the
above application; and

(c) it not, the ressons for the
delay?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
cwmwrmm:(tms.p H.M:hﬁe
YA): (a) to (¢c). It appears from
records that no appHeation for the

iumh:lthdby uum'rr:-

Wax

Mﬁd

w,mtcuehln Chcmhl.
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Purchase of Telecommunication Equip-
ments by Kerala Circle from opea
market

5588. SHRI VAYALAR RAVI: will

the Minuster of COMMUNICATIONS
be pleased to state:

(a) which are the items of telecom.
munication equipments being purchas-
ed by the Kerala Circle from the open
market and the reasons therefor; and

(b) whether the Government are
aware that this policy has been delay-
ing the supply of materials consider-
ably and if so, the action taken thers-
on”

THE MINISTER OF COMMUNICA.
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Owing to shortages of
supphes from Store Depots, the
Kerala Circle has been purchasing
wooden poles, galvanised iron wire
and some pole line hardware such as
U-backs, straining screws and a few
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other miseellaneous items from
mmummmmumw
priority works.

{b) Recourse to local purchase is
taken not only to avoid delay but also

to hasten completion of priority works.
There 18 no question of such purchase
causing dalay to supples.
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5600. SHRI 8 N. MISRA* Will ihe
Minister of ENERGY be pleased to
state:

(a) the details of power disputes
between Rajasthan, Punjab and
Haryana; and

(b) the cases which were consider-
ed in the zonal conference and the pro-
gress made in each case?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (FROF.
SIDDHESHWAR PRASAD) (a) and
(b). The major power disputes between
Rajasthan, Punjab and Haryana relate
to:

(1) Sharing of power from Bhakra
Nangal Complex,

(n) Anandpur Sahib
Scheme;

(in) UBD.C Hydel Scheme;
(1v) Mukerian Hydro Scheme, and

(v) Thein Dam Project.

Out of these, item (1) above was
considered in the Northern Zonal Con-
ference held in July, 1872, In addi.
tion, another item which was discuss-
ed was Haryana's share of power in
Central Generation Projects (Badar-
pur Thermal Power Station and Rana
Pratap Sagar Atomic Power Plant).
Efforts are being made to resolve the
various disputes by mutual discus-
gons.

Hydel

frafy & fag o adin dw @

wraftreny
s601. it oy :  wr
e e o gffe el o ward WY
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reak ¥
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Papey Industry in Baharaich (UP.)

5604. SHRI B. R, SHUKLA: Will the
Minister of INDUSTRY AND CIVIL
SUFPLIES be pleased to state:

(a) whether Baharaich district
(Uttar Pradesh) is being considered
ag a puitable area for starting a paper
manufecturing industry;

{b) whether the Forest Minister of
U.P. gave out a public statement that
such an industry wil] be started there;
and .

(c) whether Central Government are
standing in the way of starting such
an industry?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P
MAURYA): (a) There i1s at present
no proposal to set up a paper factory
in Baharaich District.

{b) No, Sir.
{c) Does not arise.

feeelr % wprerr v ¥ g Fefurs ot
¥ gfew s
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wy s ¥ Fwih (o qu.
que wigfer ) : (%) wfamm 2
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Parts of LN.A, Memorial Monument of
Simgapors

5806, SHRI SAMAR GUHA: Will the
Minister of HOME AFFAIRS be pleas.
ed to state:

(a) whether fresh effort will be
made to bring the parts of the INA
Memorial Monument that was dedi-
cated in memory of martyrs who
sacrificed their lives in the war of
Indian independence by Netaji Subhas
Chandra Bose at Singepore and subse-
quently destroyed by the British;

(b) whether Shah Nawaz Khan
brought parts of this demolished me-
;norial and left them in his Rawalpindi

ome;

(¢) whether these remnants of the
demolished carry the memory of uni-
fled struggle of all communities of
united India and unifled suffering and
sacrifice;

(d) whether these invaluable historie
materials of guffering, sacrifice, dedi-
cation and emotional integration of
the martyrs will be brought to India
for their preservation: and

(e) if so, steps likely to be taken in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H, MOHSIN)‘ (a) to (e). As
already stated in reply to Unstarred
Question No. 3030 answered on 20th
March, 1874 Shri Shah Newaz Khan
has informed that a small piece of the
memorial plagque of the Shahid Me-
morial of the Azad Hind Tauj, the
foundation of which was laid by
Netaji SBubhash Chandra Bose some-
time In 1943 came in his possession In
1948, and that he had left thig portion
of the plagque with his family members
Later on, his family
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Caloutia Telephones

5607. SHRI SAMAR GUHA - Will the
Mimister of COMMUNICATIONS bve
pleased to state:

(a) Whether Calcutta Telephones
hlve' undertaken reorganization of its
administrative structure with a view
to improve operationa} efficiency of
Calcutta telephones;

{b) if go, the facts thereabout and
the results achieved thereof:

{c) whether the promises made in
Tegard to setting up of additional tele-
phone lines and supply of spare parts
and glving certain facilitieg to the em-
ployces have been fulfilled; ang

(d) if so, the facts about the extent
of fulfilment of these promises?

THE MINISTER OF COMMUNICA.
TIONS (DR. SHANKER DAYAL
SHARMA) (a) Yes Sir

{b) For operational and munten-
ance activities Calcutta Telephones
8ystem has bheen decentiralised into 4
major and 2 munor zones with Area
Managers, Incharge of each zone. The
headgquarter of each Area Manager is
located in the area concerned. They
are responsible for complete mainten-
ance of both internal and external
plants. They are also responsible for
certain commercial and administrative
functions earlier centralised in the
Headguarters office. The reorganisa-
tion has not yet been fully impletent.
ed, The changes so far effected have.
however, already resulled in prompter
handling of subscribers’ complaints,
reduction in number of complaints and
increase in number of effective calls.

(c) and (d). (i) Setting up of addi-
tional telephone livwes.-10500 lines were
proposed to be commissioned during
1974.7% in Calcuita Telephones out of
which 9500 lines have been commis-
dyring this period and the bal.
will be commissioned shortly.
expension programmes for the
years is also being drawn up.

joi|
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(li) Supply of spare parte~The
position of supply of spare parts for
exchange equipment, telephone instru.
ments and PBX and Manual Boards
has improved except for some items.
The matter has heen taken up with
the suppliers for improving supplies.

(ni) Shortage of maintenance staff.-
There is some shortage of mainten-
ance and operative staff in different
cadres partly due to the financial
stringency. Efforts are being made to
make up the shortages

Utilisation of hot springg of West
Bengal and Chhotanagpur Area of
Bihar for production of Electricity

3008 SHRI SAMAR GUHA- Will
the Minister of ENERGY be pleased
to state

{4y whether hot springs of West
Bengal and Chhotanagpur area of
Bihar will be utihsed for harnessing
the thermal energy for production of
electricity; and

(b) if so, the steps taken for utilis-
ing the thermal energy of natural hot
springs 1n West Bengal and Bihar?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a)'and
tb). The programme for developing
geo-thermal power :s shll largely in
the R & D stage. As a part of this
programme, a UNDP project has been
taken up for conducting explorations
in Manikaran arca of Himachal Pra-
desh and in the Western Ghats of
India. In addition, explorations are
being carried out in the Puga Valley
in Ladakh, These areas appeared to
be the most promising. There are
possible sites for developing geo-
thermal energy in West Bengal and
Bihar also and exploration work on
thesesitelww!dhetakenupnule
basis of the experience gained on the
gites plready taken up.

-
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muh (a) whether any raid has been made
lﬁ" e g mu::uix ™ vk e

n«mdm:

5600. SHRI VIJAYPAL BINGH:
Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether the Delhi Cooperative
Bocietiey Act lays down in Section
31(8) that a person shall be disquali-
fled for election to the post of Presi-
dent, Vice-President, Becretary and
Treasurer if he has held any such
office of the Commttee of a Society
during two consecutive terms, either
in ful} or in part;

(b) it so, whether the period after
6th March, 1973 of the Treasurer of
the Government of India Pregs Co-
operative Thrift and Credit Society
Limiteq shall be taken as the third
consecutive term:; and

(c) i g0, whether any directives
have been issued to the Soclety in this
regard?

THE MINISTER OF STATE |IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. G.
GEORGE): (a) Yes, Sir.

(b) The person elected on st March
1973 as the Treasurer of the Society,
was again elected fo the same office
in the subsequent elections held on
28th Septembler, 1873 and 28th
October, 1974. The Delhi Administra-
tion has reported that the complaint
received about alleged irregularities
committed in the election held on
28th October, 1874, is under inves-
tigation.

(c) No. Bir.

8610. SHRI ARVIND M. PATEL:
S8HRI D. P. JADEJA:
il the Minister of INDUSTRY
CIVIL SUPPLIES pe plegsed to

(b) i »0, the quantity of groundnut
seized from each farmer; and

(c) the number of persons arrested’

THE MINISTER OF BTATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C
GEORGE): (a) to (c). As reported
by the Siate Government, 941 ralds
were carried out; in all, 20,134.74
quintals of groundnut stocks were
seized and 578 persons arresed.

Applications for Licences for seiting
up Industries

5611. SHRI NITIRAJ SINGH
CHAUDHARY - Will the Minister of
INDUSTRY AND CIVIL SUPPLIES
be pleased to refer to the reply given
to Starred Que tion No. 135 on 26th
February, 1875 regarding pending
applications from Madhya Pradesh
for letters of intent‘licences ana
iate’

(a) the names of parties who have
apphed for 26 licences and the pur-
poses for which the licences gre sought,
the places where industries are to be
set up, the details of receipt of apph-
cations in this Ministry; and

(h) the progress made and the time
by which fina] decision would be taken
in each case?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHR! B. P
MAURYA): (a). Of the 26 applica-
tions referred to in reply to Unstar
red Question No. 138 (Lok Ssbha) on
26th February, 1975, only 16 are still
pending. A statement given details
of the pending applications is laid on
the Table of the House [Placed i
Library. See No. LT.-D388/75).

(b). The applications are at various
slages of consideration and every
effort is belig mede to diipose of
theve applicationy as early &s possidle.
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Bapply o Power to Aluminium
Projeols fn U.P. ang Karnataka

8812. SHRI NITIRAJ SINGH
CHAUDHARY: Will the Minister of
ENERGY be pleased to state:

(a) whether the Central Govern-
ment have taken any decisions regard-
ing the rates at which power would be
supplied to aluminium projects in
Uttar Pradesh and Karnataka;

(b) if so, the main features thereof;
and

(c) what is the decision in regard to
supply of power to BALCO in M.P.

THE DFEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF
SIDDHESHWAR PRASAD)‘ (a) No,
Bir.

(b) Does not arise.

(e) Madhya Pradesh Government
have agreed to supply 5 MW ot
power from April. 1975 for the com-
shissioning of the first potline of the
Korba smeller of Bharat Aluminium
Co,, Ltd.

Setting up of Hydel Power Project on
River Indravati at Bastar, MLP.

5613. SHRI NITIRAJ SINGH CHA-
UDHARY: Will the Minister of
ENERGY be pleased to state:

(a) whether the Government of
Madhya Pradesh have sent a proposal
to Government for petting up of a
hydel power project having an instal.
led capacity of 240 MW. on the river
Indravati in the Bastar District;

(b) i so, when it was sent; and

(e) the time by which it is likely to

be approved by the Central Govern-
ment?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRABAD): (w)
Yes, Sir.

) snd (). The proposal was
recaived in Augyst, 1970. It was
aximingd in the Central Electricity

l
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Authority and the State Government
has been requested to make suitable
modifications and submit a revised
scheme report.

Growth Centres in Backward Digtricts
of Orissg

§814. SHRI GAJADHAR MAJHI:
Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether the Government of
Orissa have recommended to the Cen~
tral Government to have a Growth
Centre in every backward district;

(b) whether the Central Govern-
ment propose to give subaidy to such
centres; and

(¢) if so, facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) No, Sir.,

(b) and (c¢) The Industries to be
set up in the industrially backward
districts/areas selected to qualify for
the Central Scheme of Investment
Subsidy only are eligible for the In-
vestment Subsidy.

Punctioning of S.T.D. services in
Gujarat

5615. SHRI p. G. MAVALANKAR:
Wil the Minister of COMMUNICA-
TIONS be pleased to state;

ta) the number of cities in Gujarat
where ST.D. services obtain at present
and the places with which they are so
connected;

(b) whether these services are funt-
tioning properly and efficientiy;

(c) whether any expansion in the
above services iy to be effected in the
year 1975-76; and

(d) if so, the facts thereof?

THE MINISTER OF COMMUNICA.
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Five cities in Guja-
rat State viz, Ahmedabad, Gandhi-
nagar Barods, Sursd and Rajkot bave
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S.T.D. facilities at present. The sta-
tiong accessible to them on S5.T.D. are

an under;
Swtion Accesuible to

() Om fu,, time basis

Ahmedabad Gand y m‘?‘: Su::d.
m y £ O0ODA
Delha.

Gandhuinagar  Ahmedabad, Surat, Bombay
and Poona.

Surat Ahmedabad, Baroda, Gandh
nager, Bombay and Poona 1

1.3:1'06! Ahmedabad and Surat

Rajkot Ahmedabad

{u) On expentmental basis during concessi-
onal panod from 1900 hrs to 0800 hrs on
week days and all ume on hulidays only

Ul

Surat Madras, Coimbatore, Ban-
galore  Medura

(vne  way only)

Ahmedabad Connected to Jupur, Agrs,
Gandhunagar Chandigerh, rull
Nazpur

(b) The traffic has outstmipped the
capacity of the cucults The seivice
quality has to be improved and to
this end augmentation of the Ahme-
dabad—Bombay Coaxial System has
been planned Additional capacty
will also become avamilable on com-
pletion of the Delhi—Bombay Micro-
wave system

(¢) and (d)—Some of the ecxisting
routes viz. Gandhinagar—Ahmeda-
bad and Ahmedabad—Rajkot will be
expanded in 1975-76. Further relief
to other routes will become available
progressively on completion of the
Dethi—Bombay Microwave system and
augmentation of Ahmedabad—Bombay
route during 1076-77. The following
new routes are also proposed to be
commissioned {n 1875-76:

Gandhiragar—Rajkot
Ahmedabad—Nediad
Ahmadabad--Mehsana "
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P1B. Releases in West Bengal

5620. SHRI SAKTI KUMAR SAR.
KAR: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether PIB releases are being
sent to all the dailies and weeklies
published in West Bengal from its
Calcutta office, and

(b) 1f s0, the name of the Jailies
and weeklies receiving the PIB re-
leases and the names of the news-
papers which use these releases?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b): A
statement giving the names of dailies
and weeklies receiving PI.B. mate-
nal 1s laid on the Table of the House,
[Placed mm Library. See No LT-
9390 75] The materral 1s sent to all
pape1s, periodicals who ask for 3t and
is used by most recipienis No sepa-
rate List 1s maintained.

Newsprint Requirement of ‘Sanibad’
Tripura Daily

5621 SHRI SAKT! KUMAR SAR-
KAR: Wil the Munister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Tripura’s premier
daily “Sambad” has increased its gize
and thereafter applied for the re-
quired newsprint;

(b) whether the required news-
print has not been supplieq as yet;
and

{¢) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) Yes, 8ir. The
publisher has sent a request for
sllocating newsprint on the basis of
increased size.
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(b) No newsprint has yet been al-
lotted on the basis of the revised
page-area.

(a) The publisher has been advised
to furnish consumption particulars
for the period lat October, 1974 to
31st March, 1975 under Newsprint
Allocation Policy duly certified by the
Chartered Accountants. On receipt

of this document, his request will be
considered.

Political Pension to Persons from
Cachar

5622. SHR]I SAKTI KUMAR SAR-
KAR: Will the Mirnster of HOME
AFFAIRS be pleased to state:

(a) whether a number of persons
from Cachar, Assam have applied for
political pension using false ce:ti-
ficates;

(b) the names of the persons re-
ceving political pension from the
district of Cachar upto date;

(c) the action taken to verify each
application; and

(d) the names of persons whose
applications are under consideration?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN)Y: (a) No spe-
cific case has come to notice,

(b) to (d): So far about 1982 cases
have been approved for the grant of
pension 280 applications are under
consideration, It will involve con-
siderable time and labour to furnish
the names of all such freedom
fighters.

Only those applications where ap-
plicants are not in a position to fur-
nish documentary evidence in support
of their claims are forwarded to the
concerned State Government to get
the particulars of the freedom fighter
vertfied by State/Distriot leve] Com-
mittee and to furnish their report/
recommendation for consideration of
the case for grant of pension.

APRIL 9, 1975
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_ Irreguiarities by M/s. Bombay
: Dyeing Lid,

6623, SHRI SAT PAL KAPUR: Will
the Minister of INDUSTHY AND
CIVIL SUPPLIES be pleased to state:

(a) the mnumber ang nature of
various irregularities committed by
M/s. Bombay Dyeing Co. Ltd, during
the last three years; and

(b) the action taken by Govern-
ment against them?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) and (b). As per the
records of the Registrar of Compa-
nies, Maharashtra the company does
not appear to have committed any
ir1egularity n complying with the
provisions of Companies Act, 1056
during the last three years,

The Ministry of Commerce have
reported that it was brought to the
notice of the Textile Commissioner
that the undertaking had produced
gingham check fabric for export
while this item had been reserved
for the hand-loom sector and wus
banned for export by the mill sector
The Muinistry of Commerce are takin:
appropriate action in the matter.

Encroachment by Nagag in Assam

5624. SHRI R 8. PANDEY: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether several hundred Nag.s
have resorted to large scale encroach-
ment in Tiru Hills and the eastein
extremity of the Dessol reserved fui-
est in Sibsagar district in Assam; an!

(b) it 30, the action taken by Goi-
ernment in thiy regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF ROME AFFAIRS
(SHRI ¥. H, MOHSIN): (a) and (b).
There have beenh some complaints o
encroaschment by Nages jn the Tiru
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Hills reserve forest and Dessoi valley
reserve forest. Assam Government
@re in touch with the Nagaland Gov-
ernment in this regard.

Supply of Power to Cement Units

5625, SBHRI R. 8. PANDEY: Will the
Minister of ENERGY be pleased to
state:

(a) whether Government has been
urged to intervene in making
available adequate power tg cement
units in the country whose produc-
tion is in the export pipeline; and

(b) if so0, the decision of Govern-
ment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDSHESHWAR PARSAD): (a) Yes,
Sir. .

(by In February., 1975 1t had
been agreed that Andhra Pradesh.
subject W clearance f{rom Tamil
Nadu Governnment, would supply
about 3.5 milkon units of energy
to Tamil Nadu during the next
8 weeks to enable the cement factories
to meet their export commitments
The matter is being followed with the
Government of Tamil Nadu and the
Government of Andhra Pradesh.

Setting up of Ancidary Indusiries
Near Big Indusiries in Rajasthan to
absord Educated Unemployed

5626, SHRI SHRIKISHAN MODI:
Will the Minister of PLANNING be

pleased to state:

(a) the number of unemployed per-
sonsg in Rajasthan at present;

(b) the steps so far taken for
setting up ancillary industries near
each big industry in Rajasthan to ab-
sorb unemployed educated men,
purticularly technical hande?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKILAY. (2
According to the l.ive Register of

t Exchanges, the number
of Job seekers in Rajasthan as on 30th
Jutie, 1074 was 1.75 lakha.
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(b) According to the Draft Fifth
Plan of Rajasthan State Government
the Rajasthan Industrial & Mineral
Development Corporation will under-
take work on 5 funclional industirial
estates, including 1 for units ancillary
to the Scooter Projert which was ex-
pected to go into production by the
end of 1974-75.

The Instrumentation Ltd., Kotah,
is already purchasing a nHuinber of
components from ancillary units.

The Central Small Industries
Development Organisation through
1ts ntework of Small Industries

Service Insttutes (including one at
Jaipur), 18 assisting the Stale
Governmentgy and large industries
in seting up of ancillary units
in the wicinity of large industrial
undertakings by conducting techno-
economic surveys, provision of techni-
ca] gudance, constitution of State
Ancillary Industries Commitfees, orga-
nisation of seminars and exhibitions,
etc. With a view to assisting small
scale units to establish contacts with
large umits and to develoo uncillary
relationship, a Sub~Contracting Ex-
change 1s being set up in the Small
Industries Service Institute, Jaipur.

Under the Half-a-Millwn Jobs Pro-
gramme which was taken up in 1973-
74 the State Government of Rajasthan
were released Central assistance
amounting to Rs. 207.27 Iskhs for
various schemes including those for
setting up of small industries by
technically gualified unemploved per-
sons and for ~etting up industrial
estates

Under the Employment Promotion
Programme, 1974-75, schemes of a total
outley of Rs. 85 lakhs have been
sanctioned, which relate to setting vp
of small industries by the educated
unemployed including technically
quahfied persons, and getting up of
industrial estates,
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Electrification of Vilinges in Maha-
rashira during Last Three Years

5827, SHRI SHANKERRAQ BA-
VANT: Will the Minister of ENERGY
be pleased to state:

(a) the total number of villagey in
Maharashtra which have been electri-
fleg during each of the last three
years with the financial assistance of
the Rural Electrification Corporation
and the extent of the financial assis-
tance in cach of these three years;

{b) whether 1urul electrification in
Maharashtra is being slowed down;
and

(c) if so, the 1easons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) The
number of villages 1n Maharashtra
clectrified with the financial assistance
of Rurul Electiification Coipoiation
Lid. and the amounts disbursed by the
Corporation 1o Mahasashtra State
Electricity Board during each of the
last 3 years are as under.—

- — i ——— - = -

Year No. of Amount

B2, G

_eaton
on L.
(Rs. in crores)
“972-73 . . 476 464
«973-74 . . . 714 520
1974-75 . . 545t 608

*Upto the erd of February, 197s.

{b) and (c). There is no slowing
down of rural electrification works in
Mahearashtra. Therg are 35,851 villages
in the Btate. 16,933 villages had been
electrified upto 31.8.1974. Additionsl
1,510 villages had been electrified
during the period from April, 1074 to
January, 1078, The progress has been
satistactary.

APRIL 8, 1970
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m:ﬂMdM
Water

5628. SHRI SHANKERRAO SAV-
ANT: Wili the Minister of ATOMIC
ENERGY be pleased to statle:

(a) the quantity of heavy water
produced indigenously and imported;

(b) the names of the countries
from which imported and the quantity
imporied from each country;

(c) whether Canada has stopped
supply of heavy water 10 Indig and if
so, since when; angd

(d) the airangemenis made to get
heavy watey fium other sources?

THE PRIME MINISTLR, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
SPACE. MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY ({SHRIMATI INDIRA
(+ANDHI)

tonnes
(a) Indigenvusly | 137° 770
Produced (Upto
31,1975)
Imported . . . 198
(b, Canuda . . . 118
U.& SR . " ‘ to
() and (d). Canada has recently

suspended expori of =qu:pment/mate-
rials for our nuclear programme
Talks are going om with Cenndian
authoritles with a view 1o resuming
copperation in nuclear programmes.

Oriteria for Delermining Backward-
ness of & Region

8630. SHRI SHANKERRAQ SAV-
ANT.; will the Minister of PLANNING
be pleased to refer 1o the reply given
to Unstarred Question No, 208 on
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12th Mareh, 1875 regarding criteria
for indentification of economically
backward areag within Stateg and
state:

(a) whether facllities for surface
irrigation and existence of all weather
roads are not included in these
criteria; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI!
VIDYA CHARAN SHUKLA); (a) The
set of 15 criteria suggested to the
State Governments for identitying
their economically hackward areas
include:—

‘(1) percentage of gross irr:gated
area to nel sown areas; and

(u) mileage of gurfaced roads—
(a) per 1000 square miles and
(b) per lakh of populaiion.”

These crileria take ints account faci-
litles for surface irngation and all
weather roads,

(b) Does pot arise.

Hydel Projects Fed by Monsoon and
Snow Water

5630. SHRI SHANKERRAO SA-
VANT: Will the Minister of ENERGY
be pleased to state:

{a) the names of hydel projects
Whil:h are fed both by the monsoon
water and snow water;

(b) the energy capacity of each of
them;

{e) the hydel projects which are
complete and those which are atill to
be completed: and

th&d) the hydel projects which serve
double purpose of supplying
energy angd irrigation?

THE, DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
AR PRABAD): (a) to

. Tares Sakmerte continios toe
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information are laid on the Table of
the House. {Placed mn Library., See
No. LT-8381/75)

Memorandum Against Management of
Indian Oxygen Ltd.

5631. SHRI JHARKHANDE RAIL
SHRI VAYALAR RAVI:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether Prime Minister hag re-
ceived any memoranda dated 1st May,
1974 and 18th January, 1975 from the
Ail India Indian Oxygen and Acety-
lene Employees Federation com-~
plaining agamst irregular functions
and activineg of Management of
Indian Oxygen Ltd.; and

(b) if so, the steps taken in this
regard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) Copies of the Fede-
ration’s Memorandum dated the 1st
May, 1974 addrcssed to the President
and Prime Mnister of India ani
another Memorandum dated the 18tk
Junuary, 1975 addressed to the Prime
Minister have been received.

{b) The main demand in the Memo-
randum js for the take-over of the
management control and nationalis:
tion of the company. Governm.:.t
has no such proposal under consider~
ation at present.

Remittances by Indwn Oxygen Limited

5632. SHR!I JHARKHANDE RAL
Wil the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
to state:

(a) whether remittances made by
Indian Oxygen Limited in respect of
areas of Research and Development
fees arising from the Agreement
which expired on 30th September,
1969 was duly approved by Govern-
ment;
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(b) whether the new Division of
Development and Technology estab-
lished by Indian Oxygen Limited at
Calcutta was approved by Govern-
ment; and

(¢) it so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) Yes Sir.

(b) and (c). The firm has not so far
submitted an application for the re-
cognition of their Research and De
velopment Laoboratory at Calcutta.

Boviet Planners’ Visit to India

5633. SHRI JHARKHANDE RAI-
SHRI C K CHANDRAPPAN:
SHRI R V SWAMINATHAN:
8HRI SARJOO PANDEY:

SHR. SHANKAR DAYAL
SINGH:

Will the Minister of PLANNING
be pleased to siate:

(a) whether a team of Soviet Plan-
ners visited India recently: and

%) if go, the broad features of the
discussions held and the outcome
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) Yes, Sir.

(b) In pursuance of the obhjectives
of the Joint Planning Group, there
was exchange of Information and ex-
perience on the following topics:—

(i) Methodology and Techniques
of Annual, Medium-term
long-term planning;

(i) Organisation of the Statistical
base for Planning and Plan
Accounting;

AFRIL 9, 1978
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(iii) Planning of the Btructure
+ Fue] and Power Balance;

(iv) Methods and Principles of
Evaluating Prespectives of
Production Cooperation bet-
ween Indis and USSR,

Transfer of Froperty by fermer rulilng
Seindia Family

5635. SHRI SHASHI BHUSHAN:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the former ruling scin-
dia family of Gwalior has transferred
some unauthorised property to the
‘Scindia Charitable Trust’' and have
shifted the registered office of the
Trust to Delhi to save action agamnst
1t under the M.P. Public Trust Act;

(b) if so, the full facts thereof and
the action taken or proposed to be
taken by Government against tha for-
mer Ruler of Gwalior in this connec-
tion?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) and (b). The Gov-
ernment of Madhya Pradesh have
intimated that the former ruler
of Gwalior formed Scindia Deva-
than Trust on l4th June, 1952
and registernd the Trust deed under
the Indian Registration Act. Some
properties not included in the list of
private properties of the ex-Ruler
drawn up at the time of merger of
the State werp also transferred to the
Trust by late Shri Jiwaji Rao Scindia
MP. Public Trust Act, 1851 came
into force in Madhya Bharat region
in 1080. On 4th July, 1988 State
Government granted exemption under
Section 38 of this Act to the Trust
from all the provisions of the Act
including exemption from registra-
tion. In 1969, another valuable pro-
perty known sz Mahurkar-ka-Bada
was unauthorisedly tramsferred to
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the Trust. On 16th March 1971,
State Government rescinded the
Order regarding exemption from the
provisions of the Act. The Trustees
filed a Writ Petition in Madhya Pra-
desh High Court against the order
which was dismissed in 1873. There-
after the Principal office of the Trust
was shifted to Delhi to avoid regis-
tration in Madhya Pradesh, The State
Government are seeking legal opinion
for taking suitable action against
changing headquarters of the Trust,
not registering it in Madhya Pradesh
and for dispossessing the Trust from
properties illegally transferred to it
by the ex-Ruler.

Facilities for Directors of Central Gov-
ernment Employees Consumer Coope-
rative Soclety Ltd., New
Delhl

5636, SHRI SHASHI BHUSHAN:
Will the PRIME MINISTER be pleas-
ed to state:

(a) the duties and functions of the
non-government Directors of the Cen-
tral Government Employees Consumer
Cooperative Society Limited; New
Delhi;

(b) the facilitieg provided to the
Directors so elected by the delegates;
and

(c) the facilities provided or pro-
posed to be provided to the delegates
so that they could serve their consti-
tuents in a better way?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS, DEPARTMENT OF
PERSONNEL AND ADMINISTRA-
TIVE REFORMS AND DEPART-
MENT OF PARLIAMENTARY AF-
FAIRS (SHRI OM MEHTA): (a) The
bye-laws of the Society lay down in
detail the powers and duties of the
Board of Directors, The Board in-
cludes both government-nominated
and elected Directors. No duties and
funetions have been laid down sepa-
rately for the non-government Dir-
octors, thet ia, the elected Directors.
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(b) No special facilities have been
provided to the elected Directors,

(c) No facililies have been provid-
ed to the delegutes, nor is there any
proposal to provide any facilities.

Setting up of an Atomic Power Plant
in Eastern India

5637. SHRI N, E, HORO:

SARDAR SWARAN SINGH
SOKHI:

Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) whether the Central Govern-
ment have ghelved the proposal for
setting up an Atomic Power Plant in
Eastern India; and

(b) if so, the reasons therefor?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTFER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): (a) and (b). Having re-
pard to the easy avalability of coal
in the Eastern Region, Government
has given priority to other regions
which jack such resources, for setting
up of atomic power stations. How-
ever, the matter would be reviewed
at the appropriate time if the neeq is
established by the following:

(i) Priority in terms of the over-
all national policy.

(ii) Projection of the regional
demand for electrical energy
over a long time horizon.

(iii) The most desirab'e mix of
thermal, hydel and nuclear
stations to meet the demand
over a specified time period.
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Applications for Telephone connections
in Punjab

5640. SHRI REGHUNANDAN LAL
BHATIA Wil the Mimster of COM-
MUNICATIONS be pleased to state

(a) whether a large number of ap-
plications for telephong oconmection
are pending in Punjab; and

(b) f so0, the number of applica-
tions, category-wise, on the wating
list of new telephone connectiong in
Punjab as on 1st March, 19787

THE MINISTER OF COMMUNI-
CATION (DR. SHANKER DAYAL
SHARMA). ‘a) and (b). The number
of applications category wise on the
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waiting list for new telephone con-
nections in Punjab as on 1st March,
1975 is given below:—

oYT Special General Total

2848 2827 17510 23,185

Opening of Post and Telegraph Offices
in Punjab

56841, SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of COM-
MUNICATIONS be pleased to state
the number of Post and Telegraph
offices proposed to be opened in Pun-
jab during 1975-76 together with the
names of the places and the number
of places in Punjab where the State
Government has requested for the
opening of Post and Telegraph offices?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
SHARMA):

Post Offices.—~The number of
Post offices to be opemed and their
names will depend on the justi-
fication of each case in accord-
ance with the general policy for
opening of Post Offices, which is
under review No regquest from the
State Government for opening post
offices or Telegraph Offices is under
cronsideration.

Allotment of Tractors on priority basis

5042. SHR1 PRABODH CHANDRA:
SHRI RAM PRAKASH:

Will the Minister of INDUSTRY
AND CIVIL SUFPLIES be pleased to
state:

{a) whether Goverrment heve for-
mulated any scheme for priority allot-
ment of tractors in ihe couniry; and

(b) if so. the fucts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A. C.
GRORGE): (a) Yes, Sir. Govern-
ment have formulated a scheme for
priority allotment of agricutural

CHAITRA 19, 1807 (SAKA)
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tractors against inward remittance of
foreign exchange.

(b) The above scheme is applicable
to the following categories of per
s0ns:—

(i) Indian Nationals who have
returned to India from ab-
road.

(ii) Relatives of Indians residing
abroad when they have re-
ceived foreign exchange re-
mittanczs from the latter for
the purpose of purchasing a
tractor,

The other conditions that are to be
satisfied by the applicants are given
below:—

(i) An individual should have
brought in or obtained for-
eign exchange equivalent of
at least Ras. 45,000/- for ¢
tractor upto 40 HP and Rs.
55,000/~ for a tractor above
40 HP. He will, however,
pay to the dealer the actuat
cost of the traclor. One can
apply for one tractor only.
The following makes of trac-
tors are at present available
under thr above scheme:—

1. Massey Fergusan—1035 35 HP
2 International B-275/276 85 HP
3. International—434 44 AP
4. Escorts—335 and 3038 . 35 HP
5, Ford—3000 . 46 HP
6. HMT—Zetor—2511 . 25 HP

(ii) The individual should not
have brought any tractor from
abroad.

(iii) The app'icant should not have
bookea with any dealer in
India for supply of a tractor
to him In case he has book-
ed any such order, he should
get it concelled and the can-
cellation certificate obtained
from the dealer may be fur-
nished along with the appli-
cation, while applying for a
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tractor under the above THE MINISTER OF STATE IN
scheme THE MINISTRY OF INDUSTRY

{iv) The applicant should not have
taken delivery of a new trac-
tor from any source in India
during the last four years.

{v) The appicant will have to
give an undertaking that he
will not resell the tractor so
allotted to him before two
Years elapae,

(vi) The foreign exchange credit-
ed to a ‘non-convertible ac-
count' under this scheme will
not be allowed to be retrans-
ferrcd abroad.

The applicants shouid remit the
required foreign exchange to a "non-
convertible Account” to be opened
with any Scheduled Bank mn India
dealing in forrign exchange and sub-
mit their applications for allotment
of a tractor to th¢ Bank The Banks
will forward the same to the Depart-
ment of Heavy Industry for issue of
priority release orders The release
orders will bs sent to the applicants
directly by the Department of Heavv
Industry by registered post The in-
tending  applicants are required to
contact anv of the Scheduled Bank-
in the country for the form of appli-
cation and the procadure for opening
an account with them,

The above scheme came into force
with effect from 1st February, 1975

Prodaction of Polyestey baseg Medical
X-Ray Film by Hindustan Pheto Films

3643. SHR1 PRABODH CHANDRA-
Will the Minister of INDUSTRY AND
CIVIL SUFPLIES be pleased to state:

(a) whether Hindu-tan Photo Filmg
has develooed recentlv » orototvoe
polyester based medical] X-ray fim
for machine processing; and

(b) if so, the extent of forelen ex.
change saving per vepr whan thiy jtem
wostld be commerclaliy produced?

AND CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) Yes Sir

(b) It is too early to assess the
exact saving in foreign exchange till
commercial production 18 stab:'ised.

Development of Tribal Areas of West
Beugal

5644. SHRI TUNA ORAON-
SHRI GADADHAR SAHA-

Will the Minister of PLANNING
be pleased to stwte:

(a) whelher any schemes for the
coordinated development 1 Lribal
ateas In Werl Bengal have been pre-
pared and surmitted by We:t pungal
Guvernment ‘cor jniplement.tt.n un-
der the Fifth Fuv» Ycar Plan,

(b) if g0, the Inad featuresr theve-
of, and

() tre (ent~u)] Uovernment s dec:-
son thereun?

THE MINISTER OF STATE I
THE MINISTRY OF PLANNIN(
{(SHRI VIDYA CHARAN SHUKLA.
{a) Yes, Sir

(b) In the sub-plan prepared b
the West Hengal Government fo.
tribal areas, cunsiderable attention
pioposed to be given to the elimind
ton of exploiwstion of tribal peuplt
Measures wouid be taken to ched
land abenation, indebtedness and
mal-practices 1 the exchange of
sgriculture and forest produce. The
cconomic deve'opment programme
ould be based mainly on agricultu
and allied activities. The sub-plan
area being prone o recurnn.
droughts, maximum efforts would b
made for the cvvelopment of water
resources and cu'tivation of div
cvops. Agriculture programmes woul
be oriented so as to provide increased
ircome to cultivators. Efforts would
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be made to induee a change in thelr
traditional way of agriculture. Pos-
gbility of growing new crops like
soyabeen, cotton, linseed, papaya and
potatoes etc, would be explored
Emphasis for creation of additional
employment potential through en-
couragement of cottage and small
acale industries—both based on agro
and minor forest, as well as by en-
gouraging poultry keeping, duck and
goat rearing elc. would be given.
Steps for improvement of cattle wealth
and development of inland fisheries
would be taken up. These activities
would be supported by training pro-
grammes, The existiyg credit-cum-
marketing orgorization wou'd be
strengthened. Programmes of general
education, medica! health and drink-
ing water supuly would also be in-
cluded. Administrative organization
in tribal area; would be suitably
ruodified and strengthened with a
view to meet the needs of the tribal
people.

(c) The sub-plan is being revised
in the light of the commenis made by
the Planning Commission at the time
of discussions cn  Annual Plan for
1975-176.

Promulgation of Ordinances

5645. SHRI MADHU LIMAYE: Will
the Minister o¢ HOME AFFAIRS be
flensed to stale:

(a) whether the CGovernment have
carried out or in‘end to carry out a
review of the cxercise of the crdi-
nance making power of the President
and Governorg in the 25 years of the
Republic;

(h) if not, the reason for not dning
ths;

{¢) the total numbcr of ordinunces
issued by the Governors in the various
®tatey and the President after March,
71

(d) how many of these ordinances
bave been replaced by Acts of the

Legislatures and how many have bees
allowed to lapse; and

CHAITRA 19, 1897 (SAKA)
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(e) how many of ihese ordinances
have been re-promulgated and each
for how many times?

THE DEPV/TY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) No Sir.

(b) No occarion has arisen so far
recessitating such a review.

tcy in (e). Thye President promul-
gated 50 Ordmances during the
period between April, 1871 and
March, 1975. Only two of these Ordi-
nances have lapsed and the rest have
been replaced by Aects.

The information in regard to the
Ordinances promulgated by Gover-
nors is being collected and will be
laid on the Table of the House,

Assault on Harijan Girly at Tilambatar
under Sarwan Police Station, Santhal
Pargana, Bibay

5646, SHR1 MADHU LIMAYE: Will
the Minister «f HOME AFFAIRS be
pleased to state:

ta) whether the Prime Minister has
recelved any complaint about the as-
sault on two minor Harijan girls by
two persons, inc'uding one policeman
at Tilambatar under Sarwan Police
Station, Santhal Pargana, Bihar;

tb) whether any inquiry was held
by the Deputy Superintendent of
Police or any other police officer;

(e+ if so, the results thereof; and

td) the penal or other action taken
agains! the culprits?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
{SHRI F. H. MOHSIN): {(a) Yes, Sir.

{b) te (d). Facts are being ascer-
tained from the State Governmenat.
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Iudex of Badusirial Predwction

5647. SHRI MADHU LIMAYE: Wil
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleaseq to state:

(a) what was the index of indus-
trial production in each of the 12
monthg of 1074 compared to the index
in the corresponding months in the
previous year; and

(b) whether the index of industrial
productkmisuxpnetedtorhelnm
year 19757

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) The attached State-

APHNIL 9, 1078
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ment shows the wvalus of general in.
dex of indusirial production (with
base year 1980 ar well as base year
1970) compiled by the Central Statis-
tical Organisation, for each of the 12
months of 1973 and for those months
of 1974 for which data are available,

(b) Present trends in production
in a number of key sectors, such as
power, coal steel, etc. indicate that
the index of indusirial production In
the year 1975 may be higher than
that in 1974. The precise behaviour
of the index during the current year
is, however, dependent on a number
of factors, e g. availability of agricul-
tural raw materials, about which it
is not possible to be definitive at the
present gtage

" Statement
Index of Industiral production

Months Indu(llra;!: 1960 Revised lr:a:;oq;.u : 1970
N 1973 1974* 1973 1974 *

Jenuary . . . . . 207 4 260 1R & 1173
February . . . . 191 R 166- 2 123 113 8
March . . 311 3 210 3 120 9 122 1
Aprit . 188 & 191 3 107 3 1ch 6
May . . . ’ . 190 7 202 6 109 § T
June . - 192 2 202 4 1101 113 ~
Juy . . e s e s 199 1 203 & 114 3 7Y
August . . . . . 204 9 N.A. 1158 ns 2
September . . 199 3 N.A. 127 1y 1
October . . . . . 194 2 110 &
Novembet . - . - 206K 1184
Decamber . . 223'0 123§

N. A.=Not Avsilable.

SoungsmCentral Stutratical Orgaristion, Ministry of Planning,

#wmProvisional.
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i-ﬂ,dmwnmu sam st e e & fag wirfe
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5848 SHRI 8 A. MURUGANAN-
THAM Will the Minister of ENERGY
be pleased to gtate

(a) whether the power supply to
industmal units 1n the Capital has
been cut recently, and

(b) if 20, the reasons thereof?

THF DEPUTY MINISTER IN TUHE
MINISTRY OF ENERGY (PROF SID-
DHESIIWAR PRASAD) (a) and (b)
In order to assist the neighbouring
States v hich are facing acute shartage
of power 15 per cent piwer ~ut has
been .mposed on the power supply to
all the industriul units m the capital
with sanctoned load cf wmore than
5" KWs

Indo-Austiralian Agreement for Co-
operation in the Field of Science
and Techmology

5640 SHRI C JANARDHANAN
Wil the Mimster ol PLANNING he
please] to state

(a) whether a five-year agreement
ha, been signed with Australia on
cooperation 1n Science ang Techno-
logy, and

(b) 1if so, the broad outlines thereof?

THE MINISTER OF STAIE IN 1HE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKI Ay (a) Yes,
n five.year agreement veiweer the
Government of India ond the Gonein-
ment of Austraha m the ficld of
Science and Technology Wus s.gned on
the 26th February 1975 in New Delhs

{b) The agreement 1mohes €x-
change of Scientific and Tcchnicel 1o
formation, Decumentativn, Eschange
of Sclentists and other piursonnel eng-
Aged in Secientific and Techmical Re-
search and Training and Jont Rese-
areh Programmes on problem- of
mutupl interest. The agreement also
provides for establishment of direct
contadts between scientific and tech-
nion) organixationg of both countries.

Tifr oYt wreit frest o fus;
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Closing of Post Offices

5852. SHRI B. V, NAIK, will the
Minister of COMMUNICATIONS bhe
pleased to state,

(a) whether the Department of
Posts and Telegraphs has decided to
close down a large number of post
offices in the country on grounds of
lack of profits; and

(b) if so, thejr number?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA); (a) and (b) No Post
Office 1s closed as Jong 0s it Is alle t0
provide revenue matching its cost. In
fact post offices are opened and con-
tinued even when they incur loss pro-
vided they fulfil the minimum condi-
tions of distance from the existing
post offices and the population served
by them.

The existing policy admits annual
losg upto Rs. 500/. and Rs. 750/- in
ordinary rural areas and Rs. 1000/~
In backward, hilly and tribal areas.
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After the expiry of the experimental
period of 10 years are declared per-
manent if the annual loss is upto
Rs. 240/- Rs, 360/. or Rs. 500/~ ce-
pending on their distance from the
nearest post offices,

Even when the loss exceeds the
prescribed maximum limits the post
offices are not closed if an interesied
party comes forth to pay the Non.
Returnable Contribution. 7The whole
policy is, however, unde: review.

Opening of Television Centres in
Fifth Plan ang T.V. and Commu-
nity T.V, Sets in eperation

8653. SHRI B. V. NAIK: Will the
Minister of INFORMATION AND
BROADCASTING be ulen-eid to state:

{a) the centres prugrammed for
television coverage during the Fifth
Five Year Plan;

{b) the number of televisiop sets in
operation in thit country at present;
and

(c) the number of community sets
among them?

THE DEPUTY MINISTER IN TIIE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) T. V. Centres ut
Dethi, Bombay (with a Relay Cent.e
at Poona), Srinagar anc a transmitting
station at Amritsar re already func-
tioning at present. A relny centre st
Mussoorie to telecast programmes (rom
Delhi, and T. V. stations at Culcutta.
Madras, Lucknow (with o relay centre
at Kanpur), and Jullundur (with »
relay cenlre at Kasauli) are expected
to start functioning during the Filth
Plun pericd. Tt iy alsy proposed for
the sake of providing continmty of
Television gervices started as a part
of the Satellite Instrucitonul Televi-
sion Experiment to set up a produc-
tion centre at Patna with {ransmission
facilities and augment the existing
programme production facilities at
Cuttack and Hyderabad and alsc I»
set up a few relay centres aftached to
them, depending upon the avallabihty
of resources,
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{b) The mnumber of T V. lcences

in operation as on 30-4.1474 was
2,35,861

(e) 1,670 T. V, sets,

Revision of Fifth Plan

565¢ SHRI B. V, NAIK:
SHRI P G. MAVALANKAR:

Will the Minister of PLANNING be
pleased 1o -late

(a) whether the Fifth Five Year
Plan is undergoing a revision, and

(b) it so, the time by which the re-
vised plan wil] be published”

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI1
VIDYA CHARAN SHUKLA),  (a) 1he
Dratt Fifth Five Year Plan was loi-
mulateg in terms of 1972-73 prices
end in the context of econ mic situa-
tion obtammng at that time. Since
{hen theie has been a sharp rise 1n
prices within the country ‘Lhe Inter-
nationa) prices of crude o1l hive re-
gistered « four.fold :ncrease There
has alsp heen very sharp increase In
the prices of various imported raw
materials ond inputs. Thesa develop-
ments have nfluenced, t) vary ng de-
grees, the fnancial and physical mag-
nitudes adopled in the Drafi Fulth
Five Year Plan It has  therefore,
become nccessary to reasses, the re-
sources and rvadjust inter-ce priorities
withun the i{rame wock of the Dralt
Fifth Five Year Plan The Planning
Commission s Jat present engaged wn
carrying ou' the necessary evercises
for the ahove purposes

(b) On completion of the exercizes
presently being undertaken the Fifth
Plan will be finalised and pubhished

Atomie Stationg use more Energy
than they produce
8633 SHRI B V. NAIK Wi the

Minister of ATOMIC ENERUY be
bleased to state:

CHAITRA 19, 1887 (SAKA)

Written Answerg 190

(a) whether Government have seen
the article 1n the National Herald
dated the 18th March, 1975 under the
caption “Do atomic powe: stations

use up more energy than they pro-
duce”, and

(b) if so, their reaction thereto?

THE PRIME MINISTER. MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRUNICS, MINIS1ER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND

TECHNOLOGY (SHRIMATI INDIRA
GANDHI, (a) Yes, Sn

(b) The article appcar~ tn be con-
cerned mamnly with the proper
methods of energy and resources ac-
counting The reference therein to
“atomic power st:tions using up more
energy than they produce” seems to
have been made in the context of
undertaking a rapid expansion of
nuclear power so as to provide a
viable alternative to power generation
from coal and o1l It hag been men-
tioned therein that thus apparent short-
fall “arises because the rate of acceler-
ation of a nuclear power program:me
aimed at filling the enormous projected
energy gap requires new stations to be
built at an exponentially increasing
rate with the resu!t that the gnegy out-
put of the stations completed is never
enough to meet the constructicn and
other reguirements of the current
buiiding programme” This, however,
doey not imply that the energy output
from an individual nuclear power
station over .ts life-time 15 legs than
the energy required 1 r cunstructing
and opetating it In fact. the amount
of energ, renuiteq to produce mate-
rials and equipment that go inta the
constroction of an atorms power
station together w'th the energy
needed to extract manulacture and
reprocess the uranium fuel, con-titutes
bareln a small fraction of the total
energy outpur from the stution over
A. life A study made in this behall
in the USA shows that the energy
produced by a nuclear power stalion
(using enriched uranium ag fuel) in
just two or three month< of its full-
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power operation iz sufficient to off-set
the energy required for setung up
and opersling the station. Our nu-
clear power programme is based on
natural uranfum, the energy require-
ment for which is far less than that
for enriched wuranium and as such
the position would seen to be even
better in our case,

Electrification of Villages in Uttar
Pradesh

8656, SHRI S. N. MISRA: Will the
Minister of ENERGY bLe pleased to
state,

(a) the total number of villages
electrified go far im the State of Uttar
Pradesh;

(b) whether Rural Elcctrification
Corporation of Indla hasg any plan
under consideration for the electrifi-
cation of rural areas in the Stiate of
Uttar Pradesh;

{c) i so, the broad outlines of the
acheme; and

{d) the financial implications there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD): (a) There
are 1,12.624 villages in the Slate of
Uttar [Pradesh, 30434 villages had
been electrified upto 31-1-1075.

(by to (d). The Rural Electrifica-
tion Corporation Lamited which ha#
been set up in the Centrul Sector,

are drawn by the State
Boands Themselves. Assixtance from
the Corporation is given tu individual
Ststey depending upon the number of
sporisored by them and ap-
the Corporation in accord-
the norms and guidelines

by i

i

wi

!

%
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Setting up of & Piant for Gagsifioation
. of Coal

5657. SHRI S. N. MISRA:
SHRI D. D. DESAI:
SHRI P. GANGADEB:

Will the Minister of ENERGY be
pleased to state;

(a) whether there iz any proposal
under consideration of Government to
set up a plant for gassification of
coal; and

(b) if so, the broad outlines of the
proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (MROF. SID-
DIHESHWAR PRASAD). (a) and (b).
The Governmeni s considering pruv-
posals for establishing Low Tempera-
ture Carbonisation plunis, some of
which are for producing dJdomestie
Coke as well as gar A Lropnsal fur
setting up such a plent 1n West
Bengal based un Run:ganj coal, 15
presently under conmderation.

Working of Scooters ndia Ltd,
Luckneow

5658. SHRI s. N. MISRA, Wl the
Minister of INDUSTRY AND CitIL
BUPPLIES be pleased to stale:

(a) whether Government  have
since jnquired into the working of
Scooters Indin Ltd, Lucknow since it
was set up;

(b) whether Government have
found any irregularities in it work-
ing and it 8o, nature thereof; and

(c) the stepy taken by Government
to improve its draw-backs?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHR!I A. C
GEORGE): (a) The vwerformante of
Bcooters India Limited bas all alons

speciic into the work of this
unit except for the normal -
ance und progress review that I8
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carried out by the Ministry pericdi-
cally. No specific enquiry hag been
ordered into the working of Scooters
India Limited,

(b) and (c). Do not anse.

Launching of Indian Space Satellite
from U S.8.K,

8659. SHRI N K SANGHI:

SHRI SHANKAR DAYAL
SINGH:

Will the DMinister of SPACE be
pleased to state:

(a) whether India’; first space satel-
lite hag been sent to USSR for beng
launched;

(b) whether actual launclung of
the satellite will be dune by Indian
space engineers ur by the Soviet: | and

(¢) whether the satellife has been
prepared wholly by Indian engineers
with indigenoug material and i o0, the
broad features of progran.me gf manu.
facturing such salellites dunig 1975-
78?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISIER
OF ELECTRONICS, lINISIFR OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCLIENCE AND
TECHNOLUGY (SHRIMATL INDIRA
GANDHI} (a: Yes, Sur

(b) Actunl launching \nil be dune
by the Russian enginwers but  our
engineers will be assoviated w.h the
launching,

{¢) Yes, Sir Full retals I the
satellite, 1ty fubrication anl the pos.
sible future programme ecre c¢nnirined
in the Apnua]l Reports of the Depart-
ment of Space for 1973-74 and fo1
1974-75, copies of which are avmiable
in the Parliament Library,

288 L8—7.
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Manufacture of Compressors

5660. SHRI N. K. SANGHI. Wil
thy Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) the total value of air compres-
sors solg by M/s, Bharat Pumps and
Compressors Limited and the total
imported content of these compressors;

. (b) the price difference between the
mmported compressors angd the coms-
Pressurs Tanufactured by M/s. Bharat
Pumps & Compressors Limited; and

(c) whether any other company has
been licensed to manufaciure three or
more stage compressors 1n the country?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. (.
GEORGE): (a) Upty March, 1975,
Bharat Pumps & Compressors Lid,
had produced 11 Compressors of the
value of Rz 126 lakhs Of the com-
pressors produced only gone was an
air compressyr which had been so'd
at a price of Rs 542 lakhs The im-
port conteng of this air compressor
was 416 lakhs

(b) At present, BPCL 3 only as-
sembling ond testing compressers im-
ported from their collaborator: in
CED or SKD condition The prices
of the compressors asscmbled hy
Bharat Pumps & Cemprcssors Litd,
are more or lrss the same as the
prices of the compressors manufactur-
ed by their Collaborators

(¢} Yes, Sir Two units in the
private sector and one umt ipn the
public sector have bLuen licensed to
manufacture three or mole stage
compressors.

Atrocities commitied by the Casie
Hindus on Nav Buddha Harijans
ol Dhakali, Akola District,
Maharashtra

5661 SHRI MADHU LIMAYE: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Prime Minisler has
received any commumicalion op 19th
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December, 1974 from a Member of
Parliament about the atrocities com-
mittegq by the Caste Hindug on Nav
Buddha Harijans of Dhakali, Akols
District, Maharashira;

{b) if so, the facts as narrated in
the commumecation;

(c) whether any investigation has
been made; and

(d) uf so, the action taken agamnst
those responsible for committing and/
or instigating the atrocities?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMLN-
TARY AFFAIRS (SHR1 oM
MEHTA): (a) and (b). Yes,
8ir. The Prime Mumster has
rectived a letter dated the 18th Dec-
ember, 1974 from the Honourable
Member on this subject. It 15 stated
in the lutter that Gopal and Babru-
whar Gawai, two brothers belonging
to the Buddhist Community, are resi-
dents of the Village Dhakal; in Akola
District of Maharashtra Basbruwahan
and his wife worked on the farm of
one Tukaram Patil in the Village One
QGinyanbai, daughter of Gopal Gawai,
who was living with her uncle Babru-
wahan, also worked pccassionally on
the farm of Tukaram Patil Tukaram
Patil's son Uddhay became intimate
with this girl, and when she became
pragnant Gopal and Babruwahan
went to Tuksram Pati's house
and told him to ack hiz e=on
% marry the pgirl Instecad of
acceding to their request Tukaram
Patil filed a bogus case of encroach-
ment against the Buddhisi brothers
and the girl. The case was, however,
decided in favour of the brothers.
Tukuram Pati] bore a grudge against
the brothers and directed his hench-
men to blind them. Miy orders were
earrisd out By his henchmen on 26th
September, 1974 when the two Buddh.
ists weve ssiptiited and rendered
Blind,

APRIL 9, 1979

when the then Chie! Minister of
Maharashtre mey them. The State
Government have nlsp allotted two
hectares of land to each victim., The
Prime Minister has sanctioned a sum
of Rs 5000/- to each of the two neo-
Buddhist brothers from the National
Reliet Fund.

Starting new company with Britivh
Oxygen Company UK

8662. SHRI VAYALAR RAVI, Will
tho Mimster of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether there iz any proposal
to start a neyw company in India with
the collaboration of the Brilish Oxy-
gen Company, U K ; and

(b) if so, the facts thereof; and the
progress made in this matter so far
together with the name of the Indian
collaborator?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHR! B. P
MAURYA): (a) No application from
any Indian firm for collsboration
with the British Oxygen Company
el -y pending with the
pany is L
Government

(b) Doag not arise.
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Development of Bakery Indusiry

5663. SHRI ARUN SETHI: Wil
the Minister of PLANNING be pleas-
id to state;

{a) whether the Society of Indian
Bakers hps suggested to the Planning
Commission, a ten year plan for the
development of bakery indusiry for
Inclusion, in the Fifth and Sixty Plans;

(b) if so, whether it hag also sug-
gested the getting up of a bakery re-
search station to help the industry
wlve its technical problems relating
to the use of varwug indigenous raw
materials for baking; and

(c) if g0, the reaction of Govern~
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
{a) Yes Sir.

{b) The Somety of Indian Bakers
has supported the suggestion of the

Working Group on Agticuliural Pric-
ing, Marketing, Processing, Storage
and Ware-housing appomnted by the
Ministry vt Agriculture for the for-
mulation of Fifth Five Year Plan to
set up o Bakery Rescaich Institute

(¢' There are already National
Institutes, like Central Food Techno-
logical Research Institute, Mysore,
undertaking research in the develop-
ment of bakery industry. Modemn
Bakeries (India) Ltd.. a Government

of India undertaking have also re-
l“'l lpprmnd a proposal for open-
Ing & diviston In its set up for under-
huu h in bakery In view of
this, the proposal for setting up of a
Bakery Research Institute, as recom-
mended by the Working Group, was
incinded in the Fifth Plan pro-

£
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Minimam needs programme in Orissa

5664. SHRI ARJUN SETHI. Will
the Minister of PLANNING be pleas-
ed to state;

(a) the amount earmarked to be

Epent during the current financial year

under the ﬁ!mnmm Needg Program-
me in the State of Orises;

(b) the specific itemg selected for
execution in each district of Orissa
under the scheme; and

(c) whether Central Government
have guggested any meang to involve
people at the grass roots to make
planning a success?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHR] VIDYA CHARAN SHUKLA):
(a) and (b). The overall gize and
the contents of the Natjonal Pro-
gramme of Minimum Needs, which is
an ntegral but distinet part of the
State Annual Plan of Orissa for the
current financial year, arg in the pro-
cess of being finalised in th>» light of
the recent discussions held in the
Planning Commission.

{c) The Central Government has
always emphasised the need to insure
public participation in the Process of
Planning. This hag been reiterated in
the Drafy Fifth Plan also. Attention
is invited to paragraphs 9.184 to 9. 187
on pages 115-116 of the Draft Fifth
Five Year Plan (1874—79)—Volume
I, copies of which have already been
placed on the Table of the House.
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Utilisation of Cauvery Walier for
Power Gemeration by Kerala

5669. SHRI C. K. CHANDRAPPAN:
Will the Minister of ENERGY be
pleased to stute:

(a) whether the Kerala Government
is keen about its proposal to utilise
Cauvery waterg for power generation
in its two hydro-electric projects; and

(b) if so, the main features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASBAD): (a) and
(b). Yes, Bir. The Kerala State has
sent the following twe schemes:

(i) Manathody Hydro Eleciric Pro-
ject:

It envisagez the creation of a re-
sarvolr of 2 grogs cwpacity of 827
million cubic meters (mecum) by con-
struction of a 3627 meter high dam
stross the Mananthody river, construc-
tion of tunnel to divert the waters
from the Mananthody reservolr to the
adjscent Valapathnan basin, and =
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power station with an installed capa-
city- of 200 MW.

(it) Kerala Bhavani H. E. Scheme:

It envisages west-ward diversion of
the waters of the Bhavani for power
generation. The scheme envisages
construction of a 61 meter high maso.
nary dam and a power station with
an installed capacity of 100 MW.

Indo German Agreement for manm-
factare of Gas Flant .

5670. SHRI C. K. CHANDRAPPAN:
Will the Minister of INDUSTRY AND
CIVIL. SUPPLIES be pleased to
state:

(a) whether Government are aware
that an agreement for manufacturing
producer gag plant has been signed
between Bird Company, Calcutta and
Reramische Indusiries Bedarfs, West
Germany recently:

(b) if so the factg thereof; and

(c) the reaction of Government's
thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A.C
GEORGE): (a) to (c). A proposal
for foreign collaboration has been re-
ceived. It has beon receiving appro- |
priate consideration of the Govern-
ment.

Activities of C1A. in Jamtara

5671. SHRI BIBHUTI MISHRA:
Will the Minister of HOME AFFAIRS
be pleased Yo state:

{a) whether (Goverrrment’s attention
has been drawn to the Searchlight pub-
lished from Putna dated 26th Feb-
ruary, 1975, page 8, column 1 to 3
under the heading “C.I.A. active in

(b) if so, whether Central Govern-
ment have received any repori from
its Central Intelligence; wnd

(c) if so, the facts thereof?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (¢).
Government have seen the relevant
news report. Facts are being ascer-
tained.

et st qidt & awifean qIn
wmA ® forg sTTeNE

5672. sit fqf frwr : W
gwrt site  stavew 5 77 A @
g w6 fr -

(%) fafww  Toul stk oY &
fiferr iy & fg W wTARee
T WA

(@) war 28 wxad), 1975 aw
W ¥ Tt W) oar A g #
wfrfaa a1 fogr war; v

¢
o §, ol & Jer At b wR ak
Mfer ek w1 §
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(7) swerr  anftr daf #
Fdifas & swry aar IR Sedfar
T ¥ AW & FTH grpEie
5w T Fromr 9T aga W @ g,
9T ¥°F a9T G ¥ 9§ ITEEH
Aifwa gaafo & ST TAGT WIHC
iy &

TART AR from Fwdtn W Q@
frswr Wt rid =W

(%) w1 Fom & SEIA N =
WIAT, VI, AT TN W,
fefoaw, ®fsht wifr avv g o
drfrae el fear amar § W 9 foe¥
w1 i e faar s § ;) e

(¥) afegr,a@rew R ¥ Hfy
bW owrw g’

wi wmem ¥ awR (e
fadwe wam ) ¢ (%) i Wt
frrm dR wie Rk ¥ frfe eive
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gl e wwrm & ) PigEEH daw
plega d aar ware # ¥y fafewr

e

(@) d¥x ¥ fefemw o g
Ypor -zl exA H T & WA
£ 1 wre ¥ fafewr aw ¥ ofr 9
WA TR wenes § | feeran
Wi guiqe & et ¥ 9 & won o
wTeg Al &1

() orgi-wdy wrAvEEa & AW
frmw qrar 9% % wearew faw oo
g

(w) fagre o< afecfy dmm &
gt ¥ wd oy Sramfa ®
ogw Frawer wror weamowi | FET W
Ty deeram o fear wr @k
e Reved e o sonfer & ae,
fedar 3 3¢ weamewi st A ¥ weEren
¥ qr @AE WEEd & aAAwTH
ety frg am g )

(%) wxwrr €t v Aifa o
woft o ot &
Collaboration proposals with Forelgn

Companies

5674. SHRI NOORUL HUDA:
SHRI RAJDEO SINGH:
SHRI N. E. HORO:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be plessed to
state;

(a) the number of collaboration
proposals with foreig, companies, ap-
proved by Centrzl Government in
1974;

(b) how many proposaly involve
foreign equity participation and the
smount involved; and

{c) the namey of countrieg and the
major firms (foreign) involved?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND

APRIL 9, 1978
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CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) The totol number of
foreign collaboration proposals ap-
proved by the Government of India
during the year 1974 iz 358.

(b) Out of 350 cases, fitty-four cases
involved foreign equity participation
totalling Rs. 669.34 lakhs.

(e) Quarterly statements of foreign
collaboration proposals approved by
the Government during the year 1974
indicating the name of the Indian
party, the name and country of the
foreign collaborator, the item of
manufacture and whether the pro-
posal also involves foreign capital
participation, are available in the
Parl.ament Labrary,

Use of Language fn Amam
5675. SHRI NOORUL HUDA: will

the Minlster of HOME AFFAIRS be
pleased fo state:

(a) whether the Prime Minister had
received, during the past one year,
representationg from linguistic mino-
rities 1, Assam alleging compulsory
introduction of the rnl}arity language
on all lnguwstic minorit students
studying in Secondary against
their will ang consent and further
alleging discriminatory syllabus In
the Schools affecting wminority stu-
dents;

(b) whether Union  Governmant
have ascertained facty from the State
Governmeant of Assam regarding the
llldtlhllthm;md

(c) the steps taken to remedy the
situation?

TARY AFFAIRS
MEHTA): (a) to (¢), mhtlw
bave been reoeived alklumlﬁ
sory iantroduction of the majority lan-
guage {n Becondary Schools of Assam
and further alleging

?



200 Re. 8hri Morarji

Desal’s Fust
iyBabus In the Bchools. It is, how-
wer, undersicod from the Govern-
nent of Assam that the status quo has
seen maintained during 1974-75 The
Central Government is in touch with
the state authorities with a view to
Anding an amicable solution to the
problem

Riots in the Capita}

5676. SHRI NOORUL HUDA Wil
the Minister of HOME AFFAIRS be
pleased to state

' (a) the total number of wncidents of

Mmots in the Capital during the last
nthree years, and

No

Year No of of

CHAITRA 19, 1887 (SAKA)

Re Shr: Morarji
Desai’s Fast
(b) the total number of meaidents of
injury and deaths, ransacking and
looting of shops and houses due to
rioting during the last three years,
year-wise?

210

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H NMOHSIN) (a) and (b)
1201 incwdents of mot ng occurred in
Dellm duning the last three years As
a result 38 persons died and 1650
person- recened 1njunies 2 houses
and 10 shops were ransachea Year-
wise break up of the inaidents,
deaths, 1injuries, houses and shops
ransatked are given below —

No.

of Tlouses Shops
ncs lents P rsons persons ransacke 3 ransacked
of riotng el 1njured
1972 453 s31 3
1973 461 <18 1 1
1274 287 23 40 I 6
12 hrs.

RE. SHRI MORARJI DESAIS' FAST

st oy fend (wrer)  wsw
agieg, s ArOE Tk & v &
wm¥ @A N ww g faar a,
- II%T v g ?

SHRI JYOTIRMOY BOSU (Dia-
‘mond Harbour): I gave notice of an
| adjoarnment motion on Mr. Morarn
Desed's fast. It is a very serious
matter,

SHRI P. K. DEO (EKalashandi): I
gewe notice of 2 motion on Mr
Morasfi Desal's fast....

SHRI JYOTIRMOY BOSU He has

ot g foarl : oo ot ol e
Swrrw o fer g, g o 3

W ¥ wk ¥ fow e fr W
W g wifg f6 ww @
- W

SHRI P K. DEO Why 1s the Gov-
ernment arrogating to itsel! the
powers of the Elecion Commission?
There should be a discussior There
should be a discussion on Mr Morarj
Desars fast There are thousands of

people who have gone on fasl
throughout the country (Interrup-
tion)

MR SPEAKER All of _.. may
please sit down When all of you are
speaking 1 am not able to hear any
body Order please

PROF MADHU DANDVATE
(Rajapur): We have given different
types of notices, Sir, We only reguest

you to kindly tell us in which parti-

cular form you will permit us to raise
the issue.

it wrw fagr®t st : (mnfeue
wsE off, wer agw WA §,
AraTst W & swe g e e @
w, T A § o g wer
g fe g wm qer sary efere w0y

/oW wEreg . ag & fe
L
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SHRI JYOTIRMOY BOSU: Mr.
Morarjli Desai has already lost two
pounds. We cannot be gilent specta-
tors. Government is resorting to all
sortg of pretexts and they have mo-
bilised their entire propaganda cam-
paign, their televition and radio
network.

SHRI P. K. DEO: Govermment is
absolutely callous.

SHRI P. M, MEHTA (Bhavnagar):
Mr. Morarji Desai has gone on fast
only to safeguard democratic velues
of our country. This i a matter of
serious concern to the entire House.
{Interruptions).

MR. SPEAKER: Please sit down.
o gx veeer awa § P d waey

It is not failure of the Government
it somebody goes on fast. Ilow can
it be a faflure of the Government if
somebody goes on fast? Will all of
you kindly sit down” !

SHRI P. K. CEO: We want to know
how doeg the Government proposc to
deal with this issue?

BHRI PILOO MODY (Godhra): Are
you deliverately twisting the issue?
(Interruptions)

MR. SPEAKER: Mr. Mody, kindly
sit down. Plcase resume your seat.
Nothing will go on record so long as I
am standing. Please git down.

So far ag fast is concerned, as I
said, it is not the failure of the Gov-
ernment. As for the other matter,
about Gujarat elections, you had a
number of opportunities and you had
discusged that, if not once. And it
has been continuing for quite some
time, Kindly listen to me, You had
bean discussing it. It Is not some-
thing which has abruptly arisen. It

g i
5
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has not suddenly arisen; this jg a :
tinuing matter, You can refer to it is
some form and not in the form of an
adjournment motion,

SHRI P, G. MAVALANKAR (Ahme-
dabad): What as happened to our
calling attention notices?

sfrag e : wmwm W,
w9 oKk AT GETTEN W1 WY W
& T # s wwdor w1 Mfew A
difag, 0% T AT T O AR
oI, IH W gW & d9ed, I
I WY FHOET gET & ¥ ¥ ol
g

O WEEW 0 gAH % A-OE
TFNY S I gFAT) 5T iAW E
fam & Zway e w1 T faaa gy

st wrw fagr®t st gwoart
amy ¥ o I oA oum
Ty g gy —ag
AT ! T - GEORT AT woh
w7 yoRT woAY o & fi % feaw
¥ won ?

Wy W - 3w qg & fe ag
RTREAT F¥T A6 CH AT AUTERAT & 1o
forw waW i 33 @Y, ag FaW
ot ¥ aff §, ¥o 9 -fw AW
Wt wge e g, qoror & W X
off ag wrwET  waT WY, 9w ¥ qgw
off wmar &1, ww W o ww IEE
et § Y R fwfevoqid©
asm &1 fer qranide @ima
WA VYoo awar

oft vrw fagrdt wradedt : o w9
W 7T wut w7 gt ifwg

W W W wwi @
¥ ag wr wer Y et § oY qw b fag
of v freni 1 @ g ohfem
@, wwew o, gt am g w R
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g & of aff § 1 I wgi o
TR BT g §, WX W ¥ AT X
g awar § o ¥ Iwax Frarcwtawa
g ¥ o ¥ o A, W e
AT g 8, I & gty & www
T ot & woe waf & o ¥ awRe
XmaT § A 9 gR S oI
wE A s Ay
o v & fr wré < Py

ot wAw wgwe wAtw (o )
wfwarze & iy S Aol wrE
¥ ag ¥ wr @ g T o Jw ww
% OF% o7 fagr &, fom ¥ fw amgw
¥ 37 § nanfow Y § fF & woTr wRE
o w1 | {3 Aol ar # grers
¥ 1 Fw Ty { Aoy @ ¥ oo wrg
A ag Y w7 & s g avr o w1 T
ag § fr damifes r e #Y @A
fiear oz, AT H FARAY Y wraA
® g7 fem W ) W Wik X
wary # #g7 G & ¢t Awgx & fay
serr Wi Wik wmagfe
W WTRA 9T 3ER A€ W AW Afw
quddz w1 W qiwr faw Wi e
B 1 NTE Wil e SR E O e
- o & o gw it Tga ¢ fr wy W
o ) AT qW ww W R I
wifgy aife ag fady, g23w, wohae
 feque 3 dar @ o ¢ ax el g
Yum g oy frg ag T wew ) <@
o #®
| gl § yafd ay g R SR
. forg ¥ ag 3ff A &Y v W w=
- oy i o Ok o e o Yy
C REWT QA X WA W W@ T W

q‘m‘ .y gf, 7 wvd g
miwﬂﬁum femr 1

gewe W WY KT
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smu PILOO MODY: Mr. Speaker,

Sir, adjournment motion has been
given. Call attention motion bas been
given. Motion under Rule 184 has
been given. Notice under Rule 877
has been given. I do not know how
many other requestg are there, that
do not fall within the Rules, for being
able to discuss this particular matter.
By turning down one, you seem to
give no consideration to the other
forms in which it is sought to be dis-
cussed. Are you guggesting that this
subject is not worth discussing at all
and that this Parliament should take
no cognisance of this fact?

MR. SPEAKER: Who suggested it?

SHRI PILOO MODY: Every con-
ceivable form of notice has been given
to you.

MR. SPEAKER: In regard to ld-
journment motion, I gave the reasons
for that. You should work out a way.
Yesterday, you had nine hours. . To-.
day, let us do some other business. I
am not against reasonable polution
that could be found within the pro-
cedure, I do not debar expression of
your opinion in this House. After all,
1 am also bound by certain things.
Anything done today may be quoted
tomorrow. You will never spare me.
even if there is a liftle bit slide this
side sometimes, I assure you that thia
is not the intention at afl. You can
rise it under Rule 377.. I have no
objection. .

SHRI PILOO MODY: Then, I take
itthatymﬂllworkltwtwithusu

to how it should be brought up. {In-
terruptions)

MR. SPEAKER; May [ tell you one
thing? Tomorrow, if you want some.
thing, then, there is enough time afier
the business is snnounced. But, if
you want Call Attention, {t can coms.
only next week. Otherwise.... Don't
be impatient. Mr. Bosu, wﬂl you
kindly change your habit of standing
when I am standing? Othuwlu, we
will not have the long list of the
speakers after the business 'is m-
nounced. - :
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SHRI INDRAJIT GUPTA (Alipur):
Whatever our viewg on thiz may be,
it is definitely » maiter of urgent pub-
liec tmportance, That cannot be denied,
To take It up as one of the items fol-
lowing the Minister’s statement about
next week’s business, is not appro-
priate. Tomorrow, the only techni-
cal difficulty may be that there is also
a short notice guestion That short
notice question, with Mr, Sathe's co-
operation, can be shifted to the next
day, and you can admit the call at-
tention motion for tomorrow What
is the difficulty?

SHRI VASANT SATHE (Alola):
If a short notice question is asked on
this, I am willing to accommotdate

SHRI INDRAJIT GUPTA: That can
also be done,

ot waw fagrdt araddl : waer o,
AR AT & (AT & AT 7 oy o
qeridwe Frard 4 o7 waa e WY
o 6 gor Faew AwaT 810

MR. BPEAKER: You agree to your
short-notice question fixed for to-
morrow to be shifted?

SHRI VASANT BSATHE: Yes, it
may be shifted to the 11th

MR. SPEAKER: It i3 for me to ad-
just the date I cannot commit my-
sell,

SHRI VASANT SATHE My only
reguest iy that my name also should be
included in the calling attention

MR. SPEAKER' No bargaining.

ot wew fagr® wrwdadt : wesy ofy
gu iy 47d v e A MR T a® o
wiy Y frs 3 rft fk wolt aify
wifTs srw g & dwwi gy frgr et o

MR. SPEAKER: Notice are already
there and they have to be ballotted.

BHRI PILOO MODY: There is an-
other mattér also. Vesterday Mr.
Bharad Yadav roised thy maiter about
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deletion of eertain portions from the
newsreels exhibiteg in M.P.

MR. SPEAKER: I have allowed it
to be raised under Rule 377 by the
member whose name came first. I
think 1t is Shri Laxminarayan Pandeya,

o (TATMIT WAt (97))
weqs wEEg gAY T few e g L
(veww)

wewW Sga ; gg AT AT A R,
AT o 7 ot qret ot P, 7 Afeex gt
w2

warl wlngn qfw (amvwe) .
usy WETR, {W N st vk,
ww A AT WX ¥ wee A ok 41 w0
it e & Aoy v v Frrrrd
¥ AT g% A9 v Y ) grera A N
v Wi o o e ey ZAE ¥
faammar g & 7 41 our 91 ag A9
farmgr oo oy | foorrn o X
iy Tar T, afes arreaTe 9 gAY
* qar &7 gy 14 9 ifex fxmar
1 ¥ 3 W2 Ay dorr Ty W)

woqw ey ¢ WIT qR e wc
ffar ot dfafy a7 rmiwv En

1218 e

PAPERS LAID ON THE TABLE

Ou. InpustRY (DEvELOPMENT) RuULEs,
1975

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI K. D. MAL~
AVIYA); 1 beg to lay on the Table &
copy of the Ol (Develop-
ment) Rules 1978 (Hindl and English
versions) published in Notification No.
G.8.R. 160(R) in Gazetts of Indin dated
the 25th March, 1078 uynder sub-
section (3) of seciton 31 of the OR
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Industry (Development) Act, 1974
1[.;']l¢ced in Library. See No. LT-0377/

IAS (Frxa11o0N oF CADRE STRENGTH)

8TH AND 10THH AMENDMENT REGULATION,

1975 anp 1AS (Pay) 4TH AMENDMENT
Ruies, 1875

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA) 1 bwg to lny on the Table
a copy cuch of the fullowing Notifica-
tions (1linh, .nd  Enzlsh virsions)
under sub se .o 12 of pectiem G ool
the All India Services Act, 1851 —

(1) The Indian Administrative
Stiv¢  (Fixation of Cadre
Stremwth) Tonth Amendment
Revitlations 1973, pubpshed
m Notification No G S R.
305 n Guzetie of India dated
the -l Muret, 1973

(11 The Indun Admass‘rative
Serviy (Luxation  of  Cadre
Strergth) Nmmth  Amencdneent
Reqviationg, 1975, published
in Netsoation No GSR 469
i Gurette of India dated the
the 22nd ‘“urch, 1975

un) The Indian Administrative
Swivice (Pay) Fourth Amend-
et Rulea 1975 published in
Not.fi alion N3 G.SR. 3
i Gudtte of India dated the
22nd March, 1875 [Placed in
Librury, See No LT-9378/
751,

Revitw AND ANNUAT REPORT OF TaN-
nEry anNp FonTwear CORPORATION OF
Inpia Ltp KaNvur For 1972-73

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B I, MAU-
REA): I beg to lay on the Table a
copy each of the following papers
(Hindt and English versions} under
sub-section (1) of section 619A of the
Companies Act, 1086: —

Papers Laid CHAITRA 19, 1807 (SARA)
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(i) Review by the Government on
the working of the Tannery
and Footwear Corporation of

India Limited, Kanpur for the
year 1972-73.

) Annual Report of the Tannery
«"d Foolwear Corporation of
In . Lidted Kanpur for the
veur 197273 along with the
Audited Accounts and the
caommer‘s of the Comptroller
and Auditur Guneral thereon.
[Placedd 1n Libvary  See No.
LT 9/70/75].

DeLnr MUNICIPaL CORPORATION (PRE-
PARAIINY o Errcroran Rouis) Rurrs,
1975

THE DEPUTY MINISTER IN THE
MINISTEY OF HOME AFFAIRS
(SHRI F 11 MOHSIN: 1 bLeg to lay
on the Tuble a copy of the Delhi
Municirs! Corporation (Preparation of
Electoral Rnll:) Rules 1975 (Hindi and
Englich serowr ) publishee i Noiflca-
jon No F. 2:/73LSG in Delhi
Garette dated the 19th March, 1975
under sah-«i ¢tirn (2) of seetion 470 of
the De'ht Nuncipal Corporation Act,
1057. [Plaee! 1n Library Sce No
LT wulgne 77

Ispiwy Teoremipn (O AMPADMENT)

Prire 19753 wp CrNTRAL  DEMANDS

ton 5o L0 EAPENDISY pr ax INDIAN

Po=r~ an° Troicnaris DOPARTMENT FOR
1973-76

THE DEPUTY MIN'STER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA): 1
beg to L+ on the Table*

(1, A ¢y of the Indan Tele
graph Seennd  Amendment)
Rules 1975 (Hindi and English
versionst published in Notifi-
cattr Neo GSR 362 in
Gazette of India dated the
15th March, 1975 under sub-
saction (5) of section 7 of the
Indian Telegraph Act. 1883
[Placed in Library. See No.
LT-9381/75].
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[Shri Jagannath Pahadial.

(2) A copy of thg Demands for
Grants for exenditure of the
Central Government on the
Indian Posts and Telegrahs
Department for 1975-76 (Hindi
and English versions). {Plac-
ed in Library. See No. LT-
9382/75).

NOTIFICATION UNDER REQUISITIONING
AND ACQUISITION OF IMMOVABLE
ProPERTY AcT, 1962

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI DALBIR SINGH): I beg to
Iay on the Table a copy of Notifica-
tion No. S O. 885 (Hindi and English
versions) published in Gazctte of Indla
dated the 22nd March, 1975 under sub-
section (2) of section 17 of the Re-
qusitioning and Acqusiton of Im-
movable Property Act, 1852. ([Placed
in Library. See No. LT-9383/76]).

waw fagrer wwdqr (mnfame) -
were wgrea o, 1A o fe wpr 8 7

weqw wEiRy v o e

) wew fagre, wwdd) A aifag
YR TR 7 AW ATEE ¥ g% aaT
¥

CrrTiFiep ACCOUNTs of INDIAN INSTI-
TuTE Or TECHNOLOGY, KANPUR FOR
1971-72

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
BOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): I beg to lay on
the Table—

{{) A copy of the Certified Aec-
countg (Hindi and English
versiona) of the Indian In-
siitute of Technology, Kanpur
{for the year 1971-72 alung with
the Audit Report thereon,
under sub-section (4) of ssc-
tion 23 of the Institutes of
Technalogy Act, 1961,
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Closure of Jawahar 239
lal Nehru vm Ch)

(ii) A statement (Hindi and En-
glish versions) showing rea-
song for delsy In laying the
above Accounts. |Placed in
Library. See No. LT-9384/
78).

=ft wew fagrdy arady. ww ¥ fgfy
wt &7 xw ¥ fir forar & s augqe v 9
T 9Z% 9T @A ¥ gu ey & s
waTTaTAT 08 farae

W WYY Wi g e gy
TR E Y ) folt et A & o7 wamm

it vz fagrdy ATt - v fedy
WY Wi & wwr e fFar grm g

12.20 hurs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CLOSURE OF JAWARARLAL
Nerru  UNIverstTy

SHRI S M. BANERJEE (Kanpur):
Sir, I call the attention of the Minister
of Education, Sociel Welfare and
Culture to the following matter of
urgent public imporiance und request
that he may make a stalcment there-
on:

“The reported closure of Jawahar-
lal Nehru University and the steps
taken by the Government jn this
regard.”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S§. NURUL HASAN): The
Students’ Union of the Jawaharlal
Nehru University had sent to the
Vice-Chancellor a memorandum dated
the 14th October, 1874, which was
referred by the Jeiter to a Group
comprising atudenty and faculty mem-
bers which made detailed recom-
mendations on jt. The recommens
dationis were under consideration
of the Academic Council and eother
scademic bodiey when there wag a
chunge of President of the Unlen.
The new President submitied & set of
13 proposils to fhe Vice Chancallor un
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lal Nehru University (CA)

March 4, 1976. The Vice-Chancellor
' referred these proposals to a Com-
mittee of Deang and students. The
Committee did not make recommenda-
tions on two of the issues which were
already under the consideration of the
Academic Council, namely, the estab-
lishment of a statutory body to eva-
luate grades and representation of the
students on the Executive Council.
While the Academic Council was dis-
' cussing these 1ssues on April 4, 1975,
JShe meeting was adojurned on a mo-
tion of the President, Students Union
r'to enable the students and Faculty to
"have further discussions.

]

Before the adjourned meeting of the
Academic Council could take place
and even before consultations on the
question of the setting up of statutory
body to go into the gquestion of grad-
ing could be held, a section of the
leadership of the Students Union re-
sorted 1o direct action On the
morning of April 7, 1975 it was dis-
covered that a group of students had
blocked entry to the administrative
office of the University According to
| the University authorities, the con-
| tention of the students' leaders was
that unless two of their demands,
namely, the establishment of the sta-
»tutory body mentioned earlier and the
*supply of good food at Rs 100 pm.
.were granted, the administration
would not be allowed to function

In view of the fact that the Uni-
versity was not heng allowed to
funection by the students, the Vice-
Chancellor, in consulation with the
‘Rector, the Deang of Schools and the
Dean of Students decided to close the
|Un.'w¢m1y gineg die. Students have
Ihwn asked to vacate the hoatels.

The closure of the University and
Yother m taken by the Vice-Chan

lal Nehru University (CA)

The University authorities are keen
that it should reopen as soon ag con-

ditions are restored for its proper
functioning.

It is unfortunate that the experi-
ment of student participation in the
affairs of the University undertaken
in the Jawaharlal Neshru University
is sought to be jeopardized by the un-
thinking action of a section of student
leadership No University can func-
tion normally when intimidation re-
places dialogue and arguments are
given up in favour of pressure tactics.
Government earnestly hope that the
general body of the students will join
the teaching community in ensuring

that the University hegins to function
normally

SHRI S. M BANERJEE: Sir, I
have heard the statement with rapt
attention I am one of those who
want that there should be no trouble
in unmiversities, especially in a univer-
sity associated with the name of the
late lamented Jawaharlal Nehru,
which is 50 dear to us I have also read
the statement issued by my hon fri-
end Dr Nag Chaudhuri for whom I
bhave great regard and other profes-
sors of the University who are pear
and dea; to mc  According to the
munister’s statement, the two demands
which are pending are the establish-
ment of a statutory hody and the sup-
ply of gond feod at Rs 100 per month
and unlese these two demand: were
granted. the adnunistration would not
be allowed to function The demand
for good food iz a genuine demand.
You know the jncomes ol the varents
of these students They are not the
sons of Birlas or Tatas or Ministers.
They come from middle-class families,
They want that through some subsidy
they should he given rood food at
Rs 100 per moanth Let them with-
draw the subsidy from the parliament
eatering «\stem because Members of
Parliament are well looked after, pald
well and clad well. But you are g0
kind and you are giving this subsidy
for the food served to MPs. I the
students want some good food at
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Rs. 100 per month, should not this
demand be considered sympathetical-
Iy?

The closure of this universily 1s most
unfortunule, becuuse if I heaid the
munster aright, he saxd that the Vice-
Chancellor took this decision relu-
ctantly, if the students wanted to have
their demands discussed and started a
dharna at a particular place, slould it
warrant the closure of the unmiversity
and extreme action Like closing the
mess® I am told the mess 15 going to
be closed and messages have  been
sent to the parents and guardians of
students including girls to take away
the; wards Orderg have been given
to vacate the hostels  If they use the
police and the CRP {o force the stu-
dents to vaccate the nostel! what wili
happen to the campus® What will
happitn to the ygood name of the n-
situation numed aiter the late lament-
ed Jawnartal Nehiu” [ request the
mimster tu see that no Jctons of that
kind are taken to vaccite the no tel, to
close the mess an‘d <o un  Tuese steps
are hound tu agglavate the »'uation
I met somg of the Jtudents and they
are preparced for a dwlogue  Why
should not the umnerqaty sutrorities
stait 5 dirloguce? The statement says:

“No univer ity can funci ¢n nor-
m:lly when intimidation replares
dialoguy  aig orguments we given
up 1n fatom of prissuie to-tice

The simt thnng wag ud dur ng the
railway <trike  They wanted to have
a dialogue, but thiv arresierl Mr.
George Fernundes Do they vant a
simlar thing to happen here® 1 re-
quest the Mimister who nas been able
to solve many c¢omplicated problems,
more s0tious 11 nature, more sensitive
in nature, not to precipitute matters
by dictating the students Mesges
should not Le closed. Dialogue should
be started immediately with the stu-
dents, I would request him with eall
bumility at my command, and with all
honestly at my command not io stand
gn any prestige, Let the Vice Chancellor
who has been awarded Padma Vibhu~

APRIL #, 1975 Closurs of Jawaharlal

Nehru University (CA)
shap recently—I know him well; he Is
a gon of & worthy father-—ecome for-
ward and start dialogue, I know him
from the days when he was Sclentific
Adviser. He was one who used to
negotiate for hours together and he
was never tired of negotiations. I do
not know why in this particular cage
such a hasty action or unfortunate ac-
tion has been taken I quote from
the statement given by the All India
Students Fedcration It gays that
dialogue should be started and 1t
should be ctarted immediately. These
two things are very clear. '

Now, my question 1s; Whether the
hon Edueation Mimster will intervenc
mto the matter directly or througl
the Vice-Chancellor or through th
officials <o that the matter is seftle
mmediately®  Whether he would ik
ty continue the ¢losure uny more o
he would request the Institute Auth
rities to see that the Urnuversity
opened 1mmediately® Whether he wil
B¢ an assurance —n Sﬂimn agsnr.
ance—1n this House that no step v
he taken to precipitote action and the
students will be allowed to stay when
they are and messes will Le continu
e1” I wum nol gmng to threaten th
hon. Mmister Hut I would requet hin
to  answer these points. I wouk
request him in all geriousness to kind
ly see that the situation 15 not aggra
valed any lurther. With these word:
1 would request him to answer an
scttle this problem also

PROF S§ NURUL HASAN: My hor
friend has raised a number of point:
I shall make a brief observation an
supply information on most of them

He has quite rightly drawn th
attention of the House to the fact th.
theie are very large number of st
dents belonging to middle class family
and that food given to them should |
subsidised. In this connection, I wou
beg to bring to his notice the fact thi
the Jawaharlal Nehru University ;
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families, gives a number of scholar.
ships and its proportion is very much
higher than it hag been possible in
other Universities to provide. 50 per
cent of the students in the pre-research
coursts are in receipt of merftecum-
means scholarships—that is to say,
usual formula of Rs. 500/- income--
and these students apart from getting
scholarships ranging from Rs. 100/. to
Rs. 110/, are charged reduced fees as
room rent and other charges as well
as freeship. At the same time, so far
as food ig concerned, an indirect sub-
sidy is given; that is to say, the kit.
chen staff and the bearers are paid for,
not by the students’ mesg but by the
University, and this keeps the over
bead costs fairly low. In addition to
this, regular supplies from ration shops
have been arranged for the students.
The super bazaar supphes a number
of articles of essential needs to the

students at an average discount of 5
to 10 per cent,

SHRI S. M. BANERJEE: What do
they pay per month?

PROF. 8. NURUL HASAN- 1T was
just cormung to that The menu that
has been asked for by the Students'
Mess Committee and the Students’
Union cannot certaunly be accommoda-
ted within Rs 100 1 would, with your
permiesion. read out the suggested
menu, which has been asked to be
supplied within Rs. 100.

Breakfast: eggs, jam. bread. milk
with sugar on two days, eggs. ghee,
jam, bread and milk on three days:
fruit, ghee, bread, milk and vegetables
on one day; cutlets, dosa, sambar,
vegetable etc. on one day.

The cost of this comes to Rs. 1.47
per breakfast,

Lunch: vegetable and curd for three
days; vegetarian for two days, paneer.
fish for one day; meat pulao and purl
for one day;

The average cost of lunch per day
tomés to Ba. 144

203 LB—-8.
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Dipner: agg curry pne dsy; mufion
two days; vegetables and soup two
das; vegetables one day; soup, cutlet
etc. one day.

The average per day comeg ta
Rs. 1.85,

The total for breakfast, lunch and
dinner comes to Rs 4,76 per day or

Rs, 14280 for 30 days and Rs. 147.56
for 31 days.

The poiwnt is that it is impossible to
supply this type of menu within
Rs. 100. What the Umuversity autho-
rities are willing to do is to ensure
that nutritious food 18 available within
Rs. 100. But it eannot be the parti-
cular menu that has been suggested.

SHRI S. M BANERJEE: How much

did they spend per day on food for
Haji Mastan®

PROF, S. NURUL HASAN: I can-
not talk of my hon. friend's friends;
he can speak for them.

The University authonties feel that
let the students run their own messes
and, whatever may be the cost, let
themn share 1t among themselves The
subsidy in the form of staff 15 already
available to the students. Ag I sub-
mitted, the number of scholarships Is
very high.

The hon. Member referred fo nego.

tiations He wants 1mmediate nego-
tiations.

Just as I was coming here, I heard
that the Vice-Chancellor went to his
office, and u group of students started
shouting slogans demanding that he
should go back. There are some basic
values of a university system Are
we going to forget all about those
values in the name of negotiation?
One sectian of the student union
leadurship has gmid that it will make
the functioning impossible. I1¢ the
functioning is made impossible, what
do the authorities do if they wish to
avoid a clash? Therefore, they decid-
ed to close down the University.



his turn comes, I will try my best
to satisfy him.

The hon. Member has referred to
the teachers. With your permission,
I would read out thg resolution the
University Teachers Association pess-
ed yesterday: -

“The General Body of the JNUTA
urges the students’ union g Jift the
gherao of Admiristrative Block
and ask the Chancellor to open
the University on the conditiop that
the students have withdrawn
gherao.”

On the question of re-valuation ete,,
they have made their
Further on they msay:

“The emergency moeting of the
General Body of the JNUTA de-
pltre the public purming of the
effigies of responsible members of
the teaching and admimstrative staff
ang considers that this attitude of
the students’ union is neither
healthy nor helpful for restoration
of normal life on the campus.

My hon. friend also referred to the
statement issued by the All India
Students’ Federation. The demands
of the Federation, in their leaflet issn.
ed this morning I believe, because I
have got a copy, are:

(a) &n immediste Genwal Body
meeting to discuss and review
matters as a mater of course.

(b) opening some sori'of dislogue
with she Teachers® Amocia-
tion in right earnest as tee-
chers form an’importang ete-
ment of the situation

suggestions.

gramg to parents, particularly about
wards from the university.
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Their demand iz for a Mess rate
of Rs. 100 p.m. for a balanced menu.
They only wanted meat three times
a week. The research students want.
ed animal proteins of six ounces three
times a week; that is all—whien was
settled and signed last yoar by the
Umversity authorities. Now they
want Rs. 147/- p.m. Otherwise they
cap get only vegetarian meals and no
proteing for growing brainy 1 would
say, let the Prime Minister the Edu-
cation Minister and the Vice Chancel-
Jor dine with the students and share
their meals for six months; I would
like to see how they will enjoy themn

I would request the Hon'hle Min's-
ter—who has not forgotten that he
was g temcher (but by his actions,
I have grave doubts about it)—that
thjy dispute should be settled today,
that he should be kind encugh to nft
the closure without any pre-condi-
tions. If you wre a teacher, you are
like a fsther; but you are behaving
like a policeman.

Also, kindly institute a prooe into
the corruption and sllegations Re-
move the incompetent men and women
teachers. And let there %e no Police
farce. Please don't bring in the
Police—either in plain clothes or 1n
uniform.

Please give us an assurunce. We
have not come here to quarrel. I
would request you humbly to kindly
intervene and lift thu closure. The
students are your children. Let there
be no repression and victimisation.

PROF. 8. NURUL HASAN: I am

lal Nehru University (CA)

and purposes. For them, thg issue
ceaseg t0 be an academie one; it be-
comes a straight politica) issue.
ee e Y3

I am craving your indulgemte again
to quote from a leaflet (whiusts bears
yesterday’'s date) 1ssued by the Stu-
dents Federation of JNU—which, I
understand, 15 linked with my Hlm'blc
friend’s political putr ’

13 hrs.

SHRI JYOTIRMOY BOSU. My
party—yes.

PROF. S. NURUL HASAN: I qucte:

“It is also urgently necessary to
raise the whole jssue to a pblitical
plane. JNU was created by an Act
of Parliament. W¢ shall get the
matter of the democratic rights of
the students raised in the forums
outside the campus. S

SHRI JYOTIRMOY BOSU: Wha: is
wrong in that” You call yourself a
professor. ‘y

PROF. S. NURUL HASAN: The
point I am making is a’ very simpie
one, that so far as the hon. friend
is concerned, he is ‘bt mmteretted in
the academic issue; hé 13 Tterested
in raising the whole issue to the
political plane.

SHRI NOORUL HUDA
I3 that your conclusion?
completely wrong in that.

SHRI JYOTIRMOY BOSU: That is

why they came to see the Prime
Minister.

PROF. S. NURUL HASAN: Seéend-
ly, it is, I think, a very wncharitah'»
remark to make that .Jawaharlal
Nehru University has not been func-
tioning democratically. In faot, the
democratic experiment has been tried
in JNU in every gphere of acudemic

{C:ci;ar):
You are
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for achieving their own political ends
1 am afraid that in such a situation
my sympathies will be entiridy wth
the academe community which in-
cludes the teachers as well as the
students, and 1t 1s to that to which
1 had made a reference 1 deny that
Government ordered the closure of
this Umiversity. This was a decision
of the university authorities them-
scitves

He has raised certain academuc
1ssues I would be taking too much
of your time if 1 were to go into the
details of these acadenue r<sues, hut
all that I want to say 1s that 1f friends
Like my hon colleague there were to
keep their hands off these mstitutions,
they will be run much betttr than
they! are at the moment.

Ihivenommrmuonaboutmr

group of stlected teachers having met
the Prime Minister behund glosed

doors

AYRI. 0. 975 Cloiire of JowalarleX 3236
Nehrd University

(CA)

SHRY JYOTIREMOY BOSU. You
have not réplied to the demand of
the students that if they wanted, the
examination papers should Ye exa-
mined by outsiders.

MR. SPRAKER: All these mitters
can be taken up at the time of dis-
cussion of the Educatlon Minisiry
Demands

w! waew witr (ofeqmn)
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SHRI SHYAM SUNDER MOHA-
PATRA (Balasore): If I have under-
stood the students’ problem 1n
Jawaharlal Nehru University, there
are only two political parties which
have instigated this moveimnent: cne
is the CPM and the other is, as the
students have told me, a fraction of
the BLD led by the former Sociwlists.
If our friends on the Opposition can
really understand the problem that
the students have to be taughs proper-
1y and given adequate scope for learn-
ang, then 1 think the problem in the
University will be over

The students have two demands.

e of Jawahar~
lal Nehru Univermty (CA)

adjournment till Monday But what
happened on Monday? Unilaterally
the student leaders went and locked
out the adminigtrative building and
said that they were on the movement;
the students wing of the CPM declar-
ed that this movement would be
taken to the political level. There-
fore, it 15 something political and not
comstructive, not educational.

I have heard in foreign couniries
that people have a desire to com= and
read 1n the Jawharlal Nehru Univer~
sity It 1s not the pame of Pandit
Jawharlal Nehru which is so impor-
tant, but the 1deals of the University
which have been laid down are very
mmportant My hon friend, WMr,
Banerjee, has said that the name of
Jawharlal 1s 80 dear to im I wish
he spoke it outside times without
number that Pandit Jawaharla] was
so dear to hus Party

It 1s a new type of examination
system that they are going to have,
the semester system. Even the En-
gineering Colleges have started adopt-
mg this It 1s a beauuful system;
there can be no grievance of students
getting plucked or the examination
papers being handled by any teacher
who wants to vicitimise, this is a good
svstem When this system 15 being
practized, I do not think, there is any
need for a demand for revalution.
The students have representation at
the level of centre, that means, the
level of Department They have also
representation at the level of school
They have also representation at the
level of the Academic Council. Let
them be successful in their dealings

food and menu

w

concerned, T think,
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students two eggs, or a fish a day, or
little mutton two or three times, why
should we laugh? It is a poor coun-
try and our attitude and behaviour
has become the attitude of the poor
man.

We want good food. The question
is, who will run the canteen. I will
prefer the students to run the can-
teenn and manage it Now-a-days,
even the railway canteen has ,'one to
the dogs You find the tea and other
things rotten. It seems as if we have
all become thieves and dacoits. Onece
I saw the picture Ham Sab Chor Han.
All of us have become immoral be-
cause society has gone down to the
level of dishonesty,

Let the students run the canteen
and if there is any shortage of money,
I will request the hon. Minuter to
subsidise it to the extent that the
food is betier and congenal for an
atmosphere of learning.

I now ask a question, whether the
students wi1ll be given better food
than what they are taking today and
it there 1s any financial difficulty,
whether the Minister will intervene
and use his good offices to see that
some subsidy is given.  Secondly,
would it be possible to invite the stu-
dent leaders as special invitees to im-
portant meetings of the Execullve
Council?

PROF. S. NURUL HASAN: I have
already answered the question that
the pattern of subsidy cannot be
decided only on the basis of one uni-
versity. It is a question on which
an overall view will be taken.
Becondly, Sir, I have further stated
thut 50 per cent of the students of the
pre-research level and larger propor-
tion of the ressarch level are already
in receipt of what in the present situa-

not that all the students are being
thrown at the mercy of the market
mechanism. Within these constraints,
whatever iz possible is being done to
wmnuam_

on Cement
Industry (St.)
COMMITTEE ON PRIVATE MEM.
BERS' BILLS AND RESOLUTIONS

PrrrY-rourTe REPORT

SHRI G. G. SWELL (Autonomous
Districts): I beg to present the Fifty.
fourth Report of the Committee on
Private Members’ Bills and Resclu-
tions.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

Firry-sxvENTH, FIFTY-EIGHTH AND
Frrry-NINTH REPORTS
SHR] NAWAL KISHORE SHARMA
(Dausa): 1 beg to present the follow-
ings reports of the Committee on pub.
lic Undertakings:

(i) Fifty-seventh Report on
action taken by Government
on the recommendations con-
tained in their Thiety-fourth
Report on Indian Telephone
Industries Ltd,

(ii) Fifty-eighth Report op achion
taken by Government on the
recommendations contawned
in their Thirty-eighth Repert
on the Hindustan Machine
Tools Ltd.

(ili) Fifty-ninth Report on action

in their Forty-seventh Re.
(India) Ltd.
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cement indugtry, submitted in April,
1974. He had also laid on the table
of the House a copy of the Govern-
ment Resclution setting out decisions
of the Government on the various
recommendations of the Commission,
New ex-works retention prices for
the existing cement units were an-
nounced. In regard to ex-works re-
tention prices for «(a) units holding
industrial licences/c.0.b. licences which
were in the process of being set up
and were expected to come into pro-
duction shortly; and (b) units which
were not expected to come into pro-
duction tll the last couple ot years of
the Fifth Plan period, it was stated
that the recommendations of the Com-
‘mission were under examination of
the Government and tha: decisions
thereon would be announced separate-
ly. Decisions on these matters have
since been taken and are indicated 1n
the Government Resolution 1ssued
today, a copy of which is }aid on the
table of the House. [Placed 1n Library.
See No LT-9384/75.]

13.16 hrs.
ELECTIONS TO COMMITTEES
(i) Estouates ComMmMrTTEE

SHRI R. K. SINHA (FAIZABAD):
9 move:

“Thut the members of this House
do proceed to elect in the manner
required by sub-rule (1) of Rule 311
of the Rules of Procedure and Con.
duct of Business in J.ok Sabha,
thirty members from among them-
selves to serve as members of the

MR. SPEAKER: The question 1s:

“That the members of this House
domdhmdht?-ml;ml:
regquired by sub-rule (1) of Ru
311 of the Rules of Procedure and
Conduct of Business in Lok Sabha,

CHAITRA 18, 1897 (SAKA)
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thirty members from among them-
selves to serve 28 members of the
Commitiee on Estimates for the

term beginning on the 1lst May,
1975,

Those 1n favour will please say
'Aye'.

AN HON. MEMBERS: Aye.

MR. SPEAKER: Those against will
please say No'. ...

If the ‘Aye’ is even a lhittle inaudi-
ble, I will declare against you. Now,
those in favour will please say ‘Aye’.

SEVERAL HON. MEMBERS: ‘Aye.

MR SPEAKER: Those against will
please say ‘No’.. There is none, So,
I think the ‘Ayes’ have it.

The motion was adopted.

—

{it) PuerLic AccouNts CoMMITTEE

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I move...

SHRI S M, BANERJEE (Kanpur):

Let us take it as read because of his
bad throat.

SHR1 JYOTIRMOY BOSU: I beg
to move:

“That the members of this House
do proceed to elect in the manner
requred by Sub-rule (1) of Rule
309 of the Rules of Procedure and
Conduct of Business m Lok Sabha,
fifteen members from among them-
selves to serve as members of the
Committee on Public Accounts for
the term beginning on the lst May,
1875,

PROF. MADHU DANDAVATE
(Rajapur): We want translation in
Hindi.

MR. SPEAKER: The question is:
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300 of the Rules of Procedure and
Conduct of Business in Lok Sabha,
fitteen members from among them-
selves to serve as members of the
Commitee on Public Accounts for
the term beginning on the 1st May,
1975 %

The motion was adopted.

SHRI JYOTIRMOY BOSU:
to move:

“That this House do recommend
to Rajya Sabha that Rajya Sabha do
agree to nominate seven members
from Rajya Sabha to associate with
the Committee on Public Accounts
of the House for the term beginming
on the 1st May, 1975, and do com-
municate to this House the names
of the members so nominated by
Raj)ya Sabha ™
SHRI S M BANERJEE My only

amendment 1s that we recommend to
the Rajya Sabha through the Centre

MR SPEAKER °~ The question 1s

' “That this House do recommend
to Rajya Sabha that Rajya Sabha
do agree to nmomunate scven mem-
bers from Rajya Sabha to associate
with the Committee 6n Public Ac-
counts of the House for the term
beginning on the 1st May, 1975, and
do communicate to this House the
names of the members so0 nominated
by Rajya Sabha "

The motion was adopted.

I beg

(ui) C‘mnu'nn:t PusLic Unpea-

TAKINGS
SHRI.NAWAL KISHORE SHARMA
{Dauss): 1 beg to move

“That the members of this House
do procesd to elect in the manner
required by sub-rule (1) of Rule
8128 of the Rules of Procedure and
Conduct of Business in Lok Sabha,
fifteen members from among them-
selves to serve as members of the
Committes on Public Undertakings
for the term beginning bn the 1st

W, 197"

MR SPEAKER: The question is:

“That the members of this House
* do proceed to elect in the manner
required by sub-rule (1) of Rule
312B of the Rules of Procedure and
Conduct of Business in Lok Sabha,
fifteen members from among theme
selves to serve as members of the
Commitiee on Public Undertakings
for the term beginning on the 1st
May, 1975.”

The motion was adopted

SHRI NAWAL KISHORE SHAR-
MA I beg to move:

‘That this House do recommend
to Rajya Sabha that Rajya Sabha
do agree to nominate seven mem-
bers from Rajya Sabha to associate
with the Committee on Public Un-
dertalungs of the House for the
term beginming on the 1st May,
1975, and do communicate to this
House the mames of tne members so
nominated by Rajya Sabha"

MR SPEAKER The question js*

“That this House do recommend
to Ra)ya Sabha that Rajva Sabha
do agree to nominate seven mem-
bers from Rajya Sabha to associate
with the Committee on Public Un-
dertakings of the House for the term
beginning on the 1st May, 1975, and
do communicate to this House the
names of the memberg 50 nominated
by Rajya Babha*

The motion was edopted,

13.19 hra,

CONSTITUTION (THIRTY-
SEVENTH AMENDMENT)

BILL®
MINISTER OF HOME AF-
nms (smn K, BRAAMANANDA

o
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MR. SPEAKER: The giiestion is:
“That leave be granted io intro-
duce a Bill further to amend the
Constitution of India”

The motion was adopted.

BHRI K BRAHMANANDA RED-
DY: I introduce the BflL

13.193 hrs. . goremn o

MATTER UNDER RULE 377

Dxierion oF “Propie’s MArcH” TO
PARLIAMENT OF FROM INDIAN Nzws
Revizw

MR SPEAKER. Now we take up
the next item—Dr, Laxm; Narayan
Pandeya,

SHRI PHOOL CHAND VERMA
(Uyzain) LY

MR SPEAKER: I am not calling

you  Unless regular permssion is
given, you cannot get up

Dr Pandeya

To waWl AW Qg
.{Hﬂﬁ() WETH 1, FIFMN LT
"W R v 2effaeT aqr g
faut ®r w9 fgm & favsre Sqom
et o1 gt 8, % vy & i g
weT T ar wr & @ fau
xge Wy ¥ W 8 nd ot §
sreTRaT aur Fshfaaw AR 6
qfetrs wroitem 5 aew fear o
oW @ & vz §, Faw daver o
T &7 Yo W gwia e g
fie fow oy & a8 wod Ree & o
we ot § | fomry fedtet & amage
i & oF aw fveer § faed wer
wgfeadigms 6 o B

Bull Introduced  246.
AT qTE AT 9T, IW@ W A g
7 ¥ wrge Frrer gy o | & ww
W I T g E—

Ministry of Information and Broadcast-
mng Filmg Diwvimon, Nagpur

No N B/H&RT/75

Nagpur dated 2nd Apnl 1975

To Ms Talkies

Sub Deletion of Item No 2 News
m bnef covering ‘March to
Parhiament’ (measuring 2255

mtrs) from INR 1378
Dear Sir,

The film INR 1378 has been suppled
for your exhmbition 1n the week 1n 13/
16-4 1975

Immedzately on receipt of this letter
you are reguested to delele the above
ilem from the Newsreel and send us
the deleted portion by Regstered
post/parcel Please treat this as most
mmportant and very urgent

The remamming portion of INR 1378
should be routed to the next exhibi-
tion on the date as per standing
routine instructions.

We once again advise you to dp the
needful per return of post

8d/ Branch Manager
Filmg Division,
Nagpur.

:ﬁhhﬂhﬁamummm,mm Section 3, dated

***Not recorded.
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[2vo weskt arcraw qwedx)
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& frorr foor wv § ) W o §
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2 v T v N Frere vy
w39 g famr o )

w fod & wada s W ¥
g fr ¥ va® ot & W% wwe Wi
W' %A ¥7 erdtwr X fiw §® eI
& o O ATAETRT &1 T IR AT
s Wt I8 g faw &« P
Ty W N I IR R & P e
2w w e d wer o

wgi 9 477 A< wiw o oafhr § s
wrenraren sire ffawr wif ¥ ofirs
WITIRWA T AT W ) W wwE X
Ak vt § famfn o o, &
g § e woeTC T W oY fawe
+T ¢ waady w2

APRIL B, 1978 -

- %{Mm‘ - 248

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
I K. GUIRAL): Mr, Speaker, Sir,
for dver a year 1 have been concerned
about induction of freshness of news
in our newsreels. Our difficulty is as
follows:

Because of the vast spread of this
country and the difficulties of trans-
port of newsreel material by air from
all centres it takes us about a week
to assemble the material and to re-
lease it so that a number of hard
news items which feature in the news-
reel are already a week old on the
date on which they are released. The
newsreel then starts circulating in
the country and even though we make
over a 100 copies of each edition of
the newsreel, a particular newsreel
completes its full run in the country
in about 5 months, But that time, the
news clement in it is already stale
and many of the items have last their
topicality, I therefore, had a meeting
in the Films Division in Bombay
some time back and advised the
Newsreel Sevtion of the Films Divi-
sion to get away Ifrom hard news in
newsreels and concentrate on coverage
of magazine value. Thig meant that
we should stop competing with news-
papers, radio or television and cover
development items in depth which
would not be outdateq during the
entire period of five months of its run,
Early this month the Films Division
were reminded again of the earlier
instructions of the Minister and it was
pointed out to them that some of the
latest editions of the newsreels did
not follow the approach which I had
suggested,

The hon. House will kindly recall
that the event took place on 8th March
und the news reel was in circulation
since the 14th of March. Naturally,
by this time, it had lost its relevance
and news value,

There was only one slight contu-
sion, While instructions were given
that all the newsreels should be with-
drawn according to the statement
made by him—subject to my verifica-
tion only one item was attended to.
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This is not the correct approach. The

my hon. friend must keep in
the fact that there was no other
fntention. He should have a t

WY o} T gadw R -
oI STRLIEN W oW AT §—
w1 W9 AT Wy ww
™ Tl W oW

ESehs
§a§'
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23
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Bill Introduted 250,

v ke ¥ qaeer: wft, g
fewrr o1 off § W @ ¥ far
ufer o<1t Afer dfaw ar g
¢ & mud® *r qu =7 et wifed
fo 2wl o Raliw few dw i §, st
Ay ity feal¥ F Y & amey or ol
t-wﬁﬂﬂiﬁﬂw zl
dfer gt agt QAT gy
fram€ o o 3w w1 Waa o Har 4

MR. SPEAKER: This will not go-
on record. I have not called him.

g fem ek e ¥ g &

o wWENATCUN vIT : GG
R, W § o § ooy O
6—-4-75% femrf oR Ay oY, W
f 7t wgRT s @ K v sfATWT
e afa @ 2

WEIW WERT : SRIA 6 WA &
fa € sgraT

ot wex e (wwEyT) © wEw
ey, M w g da s dar g
7% oF fedwee & mfes &
fr oa foew # & 39 W B w1 FT
frerer o T & 1 W frerew &
D ¥ W g §—%E T W,
H® FORC 7 I AW A & a0
e W &, ofes ww AT R @
b Ew N Frw Ay
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CT L T PPN
g A oy W oy & oWy e
Tw ww faw & fowrwe fer §, Swdr

i ; wforardy
we ag aoff § e ag foer ww feart
wrgaft wre v At fewrf of | wAw
Iy & fr ug foow ow o & fo oY
fom wer fir 30 W e &g o ) WX
g &g i, WY Ty A ol wd
§ % fer  qoel war gk few ot
oy wely 8, W 3, 4 for we WY
wif &g Y wft & 1 R gw K wf
g @t & 1 et oy g F AT
Qv Y faqyr aft for mr ow fr
e & ard aqy dw W
fagyr v § T 01,

wl ¥y gqrn - IW wfewrd &
feare W 7 Wi sl W oot
w7

-m\lj - .“‘ ¥ 1 ¥ ' .
Bl Introdnced NRE oADK 4 SHE

), 1978-78

MEAERAKER:: We will tow take wp
distussion on -the Decand fop, Grants
in -respect 'of (the Ministry of Agriesds
ture gnd Jderigution, . |

" .! - ‘:‘1 P

' ]
RE. CLOSURE OF.INDUSTRIES IN
KANFUR DUE TO POWER SHORT-
-4 - AGE 1]

b L™
SHRI 8.M. BANERJEE (Kanpur):
8ir, I-want to make a-suhmission.

ME SPEAKER: Not now,

SHRI 8. M. BANERJEE: Sir, you
asked me to make it afterwards.

MR SPEAKER. Dbn't de it every
time, b

13.32 hrs,
[Mz, DEPUTY-SPEAKER in the Chair].

SHR] 8, M. BANERJEE: Mr. Deputy-
speaker, Sir, 1 am raising a very sgrious
matter You are aware that from to-
day, for eight days, in Kanpur, all the
industries have been closed because of
lack of powes. Sir, because of this,
more than one lakh of industrial wor-
kers are on the stréets. S8ir, this con.
cerns the Centiral Governmant and they
should supply power (o the State Gov
ernment There I8 power shortage
there. That is why this situation has
arisen. Al the industrial ynits have
been closed This bas resulted in an
exira.ordinary situotion. 1 would re-
quest you ask the Minister to make a
statement.

1333 brw.
DEMANDS FOR GRANTS, 1975.78—
contd.

MINISTRY OF 'AGRICULTURE AND
IRRIGATION~Condd. .
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DG (Min, of'Agri, CHAITRA 19, 1887°{SAKA) DG (Min. of Agri.

: MM},M
sashf;r.: DAG K -¢Pali): B hap-
pens wiivayg that the fvst wpeakers got
30-40 minutes and later on, the Mem-
bers participating in the discussion ged
only ten minutes.

MR. DEPUTY-SPEAKER, 1 em only
conveying the request of your chied”
Whip. It is your Intra party matter.
You will get unly ten minu¥es.

BHRI NATWARLAL PATEL (Meh.
sana): Mr. Deputy-Speaker, Sir, thank
you for giving me an opportunity to
take part in the discussion on the De-
mands for Grants in respect of the
Ministry of Agniculture and Irrigation.
I come from a rural area. I am con-
cerned with the problemg of sgricul-
turists. Not only that, 8ir. After
coming to Delhi, I have been trying to
solve the problems of - agricultunsts,
Bir, 1 would ke to request you one
thing. So far as Gujarat is concerned,
there are various problems relating to
agriculturists. At present, so far as
long staple cotton growers are concern-
ed, they are suffering a lot and we are
trying to bring this to the notice of
the hon. Finance Minister, hon. Agrl-
culture Minister and hon Commerce
Minister. But, up till now, nobody has
paid any attention to these problems.

Bo far as our agriculturists are con.
cerned, 1n the past they used to grow
short staple cotton, Only at the in-
struction of the Government of India
they swiiched over to long staple cotten.
At that time, an assurance was given
by the Government of India that if the

1 ﬁlﬂ!uhlld that s0 far ag this
country |s concerned, it is a country of
agriculturists. Not only that, 80 per

People of the country. earn liveljhood
from
agticutture. mmhpm-

244
and Irrigation), 1078-76
country and all tacilities should be
‘given to the tarmers to pursue this
occupation of theirs.

mﬁnlcmhminﬁmxw
under the 1mpression that afier comng .
to Delhl, I would be-able to belp solve
the problems of the peasants and
farmers There are many hon, mem-
bers who ,are much bothered about the
problems of labour—I am happy aboyt,
it; there ase many other hon. members,
was concern themselves, with the pmb-
lems of industsy—l am very bappy
about 1it; there are giso many other
hon. members who wprry themselves
‘about other problems But there are
very few members here who much
worry tbemsélves about the proplems .
of peasants 1 underftand at the time
of elections we go to the farmers and
te!l them- Vote for us; when we go fo
Delhi, we shall be able to solve your
problems’ So far as thms House is
concerned, I understand 80 per cent
come from the rural areas. They are
the real representatives of peasants. I
understand if they fail insolving their
problems, it will be the Freatest trage-
dy of this country—that ‘we aré not in a
position to solve the problems of the
peasants ¢

As regards cotton, 1 know Shri
Shinde is a vertern co-operator. So far
as the co-operative movement is con-
cerned, he is aware of the problems of
cotton growers In Maharashtra alsg,
it 18 grown as in Gujarat and other
parts of the country So far as the
long-staple colton growers are concern.
ed. this year the crop 1s round about
18 lakh bales Last year's carryover
stock was about 4 lakh bales, As
against, the demand at present is only
8-10 lakh bales. So Guvernment should
either enter the market in a big way
and lift those stocks or have this cot-
ton exported 1 think there mu<t be
some way out I do not know what is
the way out. I put thi, matter before
the Minustry If there is any other
method bemdes this, | would Lke ta
know from the hon Minister. The
hon Minister is very sympathetic to
the problems of the agriculturists. 8o
far as I understand, Shri Bbinde is



up this matter ag urgent, is a
eritical problem of the farmers, If it is
not solved, the entire economy of the
country wili go

bers may say that everytime I speak
on the floor of the House, I refer to the
Narmada issue. Sg far as the problems
of Gujarat farmers are concerned,
their solution is closely connected with
the Narmada water issue. I under-
stand not only the people of Gujarat
but the people of Madhya Pradesh and
the entire country are concerned with
It. If this issue had been solved 15-20
years ago, we would have been gelf.
sufficlent 1n these States in respect of
foodgrains. Today we are having fo
import foodgrains from abroad. Not
only that, we have to pay the price they
ask. I am very sorry {o say that we
have to pay price of Rs. 200. There is
no scope for negotlation also because
we have to feed our hungry people. In
thig context, I understand the difficulty
of the Government of India. We pay
more for importing foodgrains, wheat,
but we do not give a remunerative price
t our farmers. This ig such a simple
matter that even a small child can
understand. The Agricultural Prices
Commission have fixed the price of
wheat at Rs. 105. In this they are
supposed to have to take into account
the cost of production. But 1 under
stand they have not.

AFRIL §, 1973 DG (Mis,

Agri. ond 298

). 1975-78 »

SHRI 8 M, BANKRJXY (Kanpur): &
undentand his timg was ocnly for 10

SHRI NATWARLAL PATEL: The
price of Bs. 105 Is not remunerative. S
far as Gujarat is concerned, we have to
depend on tube-well water for irriga-
tion. In Haryana and Punjab they
have canal water and so the cost of
irrigetion is less. Still in Haryana
and Punjab they have recently raised
the cost price to more than Rs. 105.
Therefore, the remunerative price
should be Rs. 125. This would be a
most desirable step for Government ta
take.

Regarding the Narmada waters {ssue,
it is no use further dilating on it now
because it is before a tribunal. But I
hope soon the mater would be finalis-
ed. This a matiter of life and death
for Gujarat. By solving this issue, we
can save the people of Gujarat froms
drought and severe floods also.

So far ag the present irrigation
projects are concerned, some are
suffering for want pf finance. When
we plan a project, we must have in
mind the means to provide adequate
finance to it. We start a scheme. After
two years, we find that it is kept hang-
ing for want of finance for yearg to-
gether. Ultimately, it is a great loss
Thig is a crucial point. When you
plan a project, it must be cent per
cent with the filnancial part of it
adequately taken care of.

So far as fertiliser is concerned, the
price is already very high. I leam
from reliable sources—I do not know
whether it is right or—wrong that the
Government of India intend to increase
the price. 1 wish to tell Shri Shinde
that there is mno scope o increase
by even a single paisa. If it is raised;
there will be great resemtment among
farmers. 1 understand fertiliser ix not
selling due to the already high price.

MR. DEPUTY-SPEAKER: I under-
stand that you have comae to the end
of your speech,
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SHRI NATWARLAL PATEL: 8o far

be put to a lot of dificulties and
suffering.
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DG (Min. of Agri. 258
and Irvigetion), 1975-76
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DG (Min. of Agri.
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" gy § ¥fwer anel ot fedm aw AR
& Mo Y Tue A 125 WA R
& g ag few amw i 1 wafeg
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S§-¥WI 1, 2, 3, 4, 5 TR QU O
wiorefen ) o ferew T3 e &
ghrdercwi b Rew
oWy YT qw k¥ 58

euvrtms&'
, 1978-7¢

mhwtquﬂmuﬁ
wftwawr § 1 R agt Frarwe ey
e & g ferar o %1 diw o
& & WYforer we oqr § Wi wre ¥ i
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&, v oft arer oY ot §, ay W
Wt fawn @ qur S
i fogd fom § fww, qw ot dg fw
feew zowt zvW il wife
agt T Y & WA o), wufeq &
ot W § o ¥/ A Falr
fywcarEar ) gREA & 55 9T
€ ag sy e A g

oft Tt sreve wvww (W)
Led ol LK

oft D W W W oag ouw
1 TR X v | @ R feufr
WY IgH W war g E 1 R A
g7 v g wwd e ) fer @ &
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MR DEPUTY-SPEAKER For that,
you should contact the Chief Whip,
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g1 Afe1 olteeay O Rfdfew @
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T Tt & | o g ¥ aew da
w< et § | oo, oo s e & v
¥ faq fr arfefmraes v fefem
THTH=AT, §T FT W99 7 § 1597697
RN wadarar faa fear. o wgr
ag e fefezwr wavdt | g #1 o oy 1Ay
aierRd T | W ¥ERRATY ¥
O FLART 7 RYU qp TET & I®
wrt wizfeeT v gw A Lo A
M ETATTATIA BT ISA AT
g ¥ W Wr wad, oy, fr ag
Rfeferm swr Rw F ™ ¥
9T grar wx fmry gt O
Fafear & fraeft T oe Sl 1 3%
o ¥ fran gw & f5 50 dradt e
FEATE QYT vad wor arar & wafE
artwaTd wr wgt o qw Wr gz wfi
wit o wtw & fedft % gy wav forar, 7
o e & ) vaiw farg ag Forer ey o
fie 50 qedee % WY wiverlr WY
wmr & 1 agt 9T o Tadw fag o 42
g2 & o wry sprafeey ooy off oft o
& s Fere wwr ¥ ot Rl 3 fiweorr ¥
ww § it wgt whearl et € 1 X6



297 DG (Min. of Agri. CHAITRA 19, 1887 (8AKA)

and Irrigation), 1973-16
T ¥ AT 50 TCHE AT 60 TV 4= A7
efeferw & fggme ¥ 72 o greard
¥ o o 8, Y wefrpears sy w
T WY S # T w6 A e
AT § 1 ¥ g & 2w gF g
ol aw ww qE @A A @
Qo Tro ®Yo %Y WIT ATy AW TW &1 O¥ik
q T o @ WY AT 3 A A
§ 1 godte dfto ¥ firmry & w77t w1 aTHW
Y fegrma wr ore frmr s 14

My aR ¥y oy 5
TS W A ATgE arr w1 R oA
1949-50 R T ST A & a1 1 &
1950-51 ®, & #gr ¥gar, &
1949—50 Y A7 ¥FAT § FA(F T FT
2% { T A7 97 ©: 797 qfy fewew &
§T T | WIH §A A FT T AR WIS
T @ & W W g o1 feama
frrramat & fage 37 &, AT 39wt 1399
frze 7 w7 Ty e A &

MR DEPUTY-SPEAKER: I have
given you double the time of what the
Members of your Party are entitled to.
That ic fair enough I have still 40
names before me.

it e Fag : sy, & s § fe
TpotaT aTEw BT W W wnEr gew
femd o fewfonr &G wfs & gat
e WY ¥ oy Wy | & ot welt Wy
e wEnE

MR. DEPUTY-SPEAKER: You must
conclude now. You have taken double
the time given to your party Members.
1 called you once; you were not there.
In the ordinary course 1 should not
have called you again, But because you
# sick man, I went out of my way
I called you. I have given you
the time what is given to your
members. That should be

You should be considerate to
also,

THE:

DG (Min. of Agri. 298
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TR AT TEY FF qwar | KO Qe A
wHa T § o T wodr & frg & e
&Y g7y Y qFTEAET A g o

MR DEPUTY SPEAKER You have
mearde many of your pomnis. You are
mentionming too many names Lot of
time has gone into that Now you may
pleasc conclude
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TEM OF FHTA GATAT WIT IF w71 Foqre
sl R Ffm i m i T ox
TET FT8 TW wETe ¥ o & i o o
w1 femm o A% ]I g aF ae
@ | A, sAfag g 3w e g
TR WM TS Gw s & o,
greATd w1 ffe 1 dn-mw o
TR WY I AT AT I v TR godro
w1 framt g ® e 1 v w e et
fear vt sfaraft En daewie &
AT IAF T T FH FT IAT Y |

OF AA TEF AZT F AL T WP
TeRgE T 9, Py ag Tge |

MR, DEPUTY-SPEAKER This
should be your last point. There
should be a Llmut This 1s 1o be your
last point

ot i g o, H WA
g & 21 ez ¥ oy a0 §9 AR
g wpm e Agewy W H warh
sE & | WEE TG AT AT T+ T & 9w
' & & ww Qar o g fe
g {TEAAF | TG R O AN
¥z o § ¥feT 3w & 3T wies ww

for T 1



299 DG (Min. of Agn. and  APRIL 9, 1975

), 1975-78

[ ¥y fag)

sha, whwewe SR wetew
e # e w sy e & AT g
wger ¥ fe fiselt o ooy @ wr o
125 w97 ¥ v nff fewr fear ot
nfeg | o arr frod w g € iy
phweax T vt o o Wy
¥ T WY ot @ ¥, ITAT Y W
ot wy afgd Wi e uw sm
¥, A fsw ar § Srergw g oA
AT ew wr vy ag Qe e gy sarer
Y wlx awd 1 AX 99 v W
w1 Wy W 3 § & § Wi feee
st W sy W ffog ofis 9w w
TS SRR
15 hrs.

ft’ wquw  wwwe (@)
aursqe off, dw & 75 wiwwa @ ara
%oy ¥ wage e o fem A,
Fgraf ke A 93 @AY gl
75 sfrwe & & & w17 ¥ W g
& ¥fgw foadfr ot @t & v &
Mfr wrf arft §, 97 & sg-afaa
wT ¥ & fifer 7 v ¥ w0 sy ST
# ofg A feesr ot feek
% WY 999 arae § 39 7 g I o
@ Qa {1 W de et
aff o ) A Ag wv o
qea frwircy gur § wg #3 gwr § wic
fr ot & fomr &, oo W AW
qF WRI & g8 Wi A &5 w7k gEn
fraffer we fear &1 @ Wy Wiy o
a1 Fwelt & grerare € ST gl 9T
7 W g gt ot famtfor we
@1 wikgee Fraifor s & oo
g, Wit o ¥ s Aifr Prrifcr
¥R w7 warw g1, o1 fewrl € @

DG (Min. of Agré, and 00
Irrigation), 1978-T6 3

Ao fyadfer woir & o &, fify Aot
for oot & o ¥ fank & ot ¥
Sait v forr w1 oo wT Ew
¥ TR 74wk WIT Y & 105 W
frze Praifer fsq &1 o€ o
& it sveTe ot arft § st Forgr
et Y fewrfor i § } o oy
tfe & gmagmew &1 Sifer fslt

fraifer we 3 & i o 9w W%
o S AN R ww g @ Wi
qoere  fruifer s § AfFT T

wrek dm ¥ 5129 Wyt fedwe-
= purs wtw R €1 Swnt W s
F wiw Yavc wfer wgfed
fetiitc  sure O wwr 5120 &



gor DG (Min. of Agri. CHAITRA 19, 1807 (8AKA) DG (Mwn, of Agri. 303

end Irrigation), 1976-76
T ITHY 1975~768 # 136 ¥QT
war e v e § 1 g whfit
¥ dwar 98000 § 1 A® FIE T
i &1 v fawre @0 a9y A
§ ¥ ofy v o ¥ e oy v wifgm
o ¥ frg vy W § feoag g
witg 1 g Fw A frma ¥ &
aawn g 6 gt s ag i wfge
fF o I s & T 0w w1 SR
w foamg wRaAis 397 fr o=@
o ¥ e ¥ s anfw darcad
wix AT W feaml & aew
o g wagd & WAk o ¥ 93 faw
ary § a7 W g W A wrrr
T W W Fwen ag o § o
agt @ wrardy Wt age AN X w
2 f gaw ¥ wrgar g R oot
ot o sATRT WY FETeT 0 g T W
N wrarlt ¥ S uw oF TRWET
qfreeraen drdver ot @ W
qeag feamar amg fis firw o ¥ wael
& ufewfes  Sara §f v @,
v €t Faw wY fray ey oK Fa
wa qrfY ¥ wrawrEe gy 8, feelt
T @ wfge wfy wfy arér w=-
w8 fraT A ST @Y WA
vt @t Efsguumwy oW
T g9 ¥ JEEA §H ¥ [9Q
428 I qArEd v w fw
o Wellg T9T WY X OF
qrix g ¥ waw dTr T dar §)
WMo YW@ A qar w_wa fe
gAT gy o W e Qe e
o whw ot gt § 1 i o v
w g W ok X A G s
R R g Q a% | W A
wrrdy Y § fe g uw s sfewmeet
ot vRT | W feht qmn
# e wreer wifgy og femdi ®
sl ST ¥ wRAN A

ww W § fwe siama wr gean

and Irrigation), 1975-76

AT W Sy waw S WY ST ATY
ot @ v & forer @ wifew 1 v
W FmEw  wEww ead
TN A H AT H a9 I X W
T g & A%y § feT g wg v
%1 IR @, gform w1 @ av felt
R w1 fog da F o
qar & awdt § W weu dar g awdy
g W T ¥ Shews arwrd e e
fredt wfgg 1 s wnd ¥ e
oY $TH A T AEAT &Y I TEA
A RO g3 wfewe 7 v w1 W
wrR wm g, fgt F ot ¥ aang
Y, AT FATE I I ¥ AW F
sraeqr it g ifgy fv oiw @: /)
feum w1 &7 i A WA aw @ oW
o W% wy ¥ fag g awm
greze #Y awg & ag w0 wwy § o
w| v & I W 9, e swen
U ST EHT § 1 @ I dF W
wEeqr W @ wg ¥ fegw W g
faxr o, O faw q%, s faw
%, wrE 9 & Qiefiar wify foer
% | arewd sgr s1ag & fv agr o
ferm A g TE M TR T AN
sAEqT WO w G iR 1 alY
g Tqdw aOT A%, W wif wd
;% oF saew @ wfgg &
W § Wt vz wr § 5 Feam
¥ @it weat & g @ a
INRA & I W 7 A A wedqr
Wt wgHERIT N ai
farr 1 watf &an grar § gwr ity
wr ¥ frg &t S o oy S
qear & fse Wt swer v A frean
¢ o frow @ v ag afiw WX ar
< & I



1

303 DG (Min. of Agri. and  APRIL §, 1075

Irrigation), 1975-76
[t wegaTe wHtraY)

wig® | or wEvwy  ofierTo
g el W ow gefigae 2
qx P wifgy ) W ® @
frd ol w1 eitfiop sfirror w2@
%79 oY sywewy g wfgg st
AT HT & AW WAT | ORT Ak
sur #§ woT wgar @ N e fan
YW IR A ¥ IqeRE g wrAT
wifgy orfe o Soamew s o= e
wCaw 1 A e ATy E A
o X AT IUN wEr qAe o fay
IR v fmarr afen . W Tw
v g @ T @ Ty §ar
Y IR agA AWM G AR A
o2 977 fedlrodiz s srag v
et § wgr fr SR-NE U g WY
WTHITE &7 GFA § A1 HrE q7iqw A1
WAT AR AT WAT WEAT W JARY
JErer v w1 9 feft ww ¥ e
oy sraYeT frew awar 3 AR WO
oW A 9 sfa g Ao
w ot § 39 9T di € OF qaer
o @ A ¥ d 9 W e
o8 ®ar /7 )

oo w3 qupEr N W wga o
fmrarar &1 dar At Wk fag
w¢t fgr or @ § e wawr e
s ey 4§ ST A
g1 ot wew o Mo wawer, o
wift ¥ agy wfes son & anit § 1
wrew ag § fe agt & Wiy ond fag
afes dar Tawd § whewdy ¥ g
i wimawd g ¥ferPmewrg ?
ary wr gw  waqrer feererk & fag @
s we Y oy § wed av afen Y
g o wwE A arc Y @
wwd agw g g @y § e §T 0
o felt ooy cei o mwer @
anft wrfigy orfie Iwet aro & g, W

DG (Min. of Agri. and 304
Irrigation), 1075-78
wrera ¥ v oY Wy ey v and
O v oft fre g ¥ ¥ e
Ty gfvenwew dWEww et § off
e ayEy ¥ fwra & 3400 T At
g ar wwd § v fewr g & vt
qifers ara fagr wrawar § @ Wl
gt g wnd § o e e W
off § ol wifige

oy faod wf g ¥ fadwt
¥ aftamar & wmaar g foed
W9 48 WT® I WA AUWT I XW
g™ Ty SO ¥ 17 A
RATAT AT GET § | A EET oFY
ZAT 230 97 FEY 300 T WX FFY
250897 frrew faar &1 war Y weer
BT WA WY 18 9F v § fare
fipar g WY X W Foamat w1 wfwe
srafgr fear g 7 gEre Framy
yeawar g fr ¥ wivs & wins s
f27 FT R | AW AT TORE @
rar § awT fgama o &T ¥ e A
frorar® | faRwy & o s T g
gy wer i g @ & &few fec oft
W ars Ry # wgwr e
w v ¥ 9 g wies ¥ afiw o
wrvTeTyEE s €

o i Aw & frraherk firedr &
wraw ¥t wue grit § fer Paw dex
wg wa § 1 aee-fead deTagrwn §)
¥z gama § e oo ke &, Fora® Wy
eress e ghan &, wet g e dee
guly wagi o< wf foaw &7 § W
ooy AW F g gy 41 o e
w1 vt 7y § fin o9 Wt W WP,
¥fwr & won Mw xwfer wx wr ff fe
g ver out T o A 1 e
aCE Wy AT WPT U § e,
mmn WJ m#mm‘
Agroe W QT | wsw wvw i Ped
¥y awd ¥ et Y rewer



305 DG (Min. of Agrl. CHAITRA 19, 1897 (8AKA)

and Irrigation), 1975-76

g gt wwrer ¥ feafr § 1 w4
Tt # W Y s o feafa &)
ﬂmﬁr TAFYTA T, 7 AW
£ ¥ o Y oY TFd BreAE AT
ool XX & fory g v @, & awwar
g ¥ 9T fe & faare woar anfay o
ufarer e 9391 §, 97T q139 TR
g arem & ¥ qET WOE  uETA &
#fww o AW ATETY § O g9 AT R
fand sarar T w1 w19 FaT 91 9% |
AT 9T S 7 3 9ve AW Wy o qfewer
# w1 foar & 77 fr aravgsAT 92 &
f& 15 20 A @ T TR TR
o wewTT 7 aqrd € gz e w@wm
qCETT 1 Wiuw g7 ¥ )

AT #1 (7t & a7 ofay
¥ gfas sqrr A wrfge | AR R faay
awndEiwEfr g adn
o w1t Frame g1 3l wies w9 aw
R & T veT & wfgE el Iak
forlr ot & ot wwwA v Wfed
wfw I af JOEE Y 7% | FEA
TR WY § qre W W wfew
wifurs ST feramd F e s W 3wy
w o wifgs foed wiw e gt
a% |

& Ao (YEAyT) : Sers
g, & sfe ot ek s oo
TEGR W W7 FAGA A & il wer
g f 1 &t B o ¢ forer 80
et W &, 9 e & @y o A
-} fear g a7 EfeT TagT A,
FAwT AW & wwew § 1 § g fdee
T wvge § e o & agd feam
e e o oY e oy

firqrr ¥ g o @ fe ag Frow
o1, wiier FTU AET 4T, JENT FAEAN
et gur &1 ) I wEwTC Y wEeie

DG (Min. of Agn.
and Irrigation), 1975-76

AT gn T LWz AW FAgy
%121 WI 47 6 4% wAgH AT A1
WY Off 39w A Ay § A
T7T UTIX WIT &I TRT EY Wk A
o FATE A Y 1 97 AT -
T & qgH fgeper A1 @Y | mTey
¥ 1% AW 7 FAR FTATHFL IAT HIL
T H WY T Y AR AA | FTIH B
wiiforr A7 Fearr w1 afer wag &
a9 7 FHETT 97 | 79T FY A
afr QT 67 o frare w7 feam
o @f77 werg ¥ Arx 7 727
feperrer r 30t 1 wvfr o P 1 wvre
wawr 79T 7Y Femm Ay S
q1 FfFT IR AT 97 ST LT Z1AT 97
a7 T AT EAT 4T 9,7 S I
FZAT AT A7 | AfEA AT T I
O 6T BAT A W e 1Y wfow
w1 w1 & maw g B @t ¥ 3@
W # o wavey 7 woa Wi wwaear
¥ our wF ¥ Afe ol agw amg
TR BV ¢ | e A worm 4
gt fe femrer o onftr et gt of
Wi far 3R frard & waw q@
RFA & | e womar feRm weAr
ot Y R W A A T
g

TSt ¥ qgy feam w G
WA | AT 47 B OEE ¥ T
g € | FHY FCHICA  HHAT ¥ H,
e F7 ¥ fFa Y qarar w7 gy,
¥ wewr @7 frar IX T Ae W
W FTA T, Ay ag N wfwfiva
figar, 49t & B2-91E ¢ TE-38 79AT
T GEAWTA AT FATAT | AT T FAT
fie gfrar ¥ & F7X & o T Oy
39 7t tufre o fer 7 o e Ay
JHH Srar A |y ST wFN F
fe arasT & Tgw fggenm &Y dae



907 DG (Min. of Agrl. ang  APRIL 9, 1975

Irrigatian), 1975-78
[ rrrem)

o aTg gtw w3y o & wrer mfY oy g
ww wdw gy f ok § 1 S gwfer
oY wrr wg & fs gk ¥w ¥ A oY
Y WY aog ¥, o A AT o qwg
¥, gw ¥ qug & gfit ) darare v
X A & wAT gF wlfr qRanl &
gt | gTw e ¥ wET WY OR
o) §9% IN T A gu )

# oy g iR § e o et amy
® g7 w7 & oY Suw g awfiT gt
g gr Wifg® | ¥fwa §e wnfan
& fom® T & & wvowr wwn WA
faerrer fFrmeey ATrer g7 g war, Foreret
R W daaR s figwy
qf, zet fprm S aler o @ &
¥ wow & ot v ooy v g
T WA | T A e wd W
e o af ¥ wrag
wawa § s frem awz & aww Wik
T & W & gHy @N 9T A anw
weht §, Swd forr SR o 7

gfcny, wfeagas & ¥t & ¥
werr wrgwt § fe fio® s & aww
forawt ¥ & 52 W & FOw ot
s I8 afcn & arh ¥ 106 9F
¥ oW 106 WA X T ax WY ¥ Femer
N W faecht § & 3 femry gfar
A A 125 WT N Y ow ;dwAr
faarelt agT W 3 A N g ¥
feara ¥ fewrr wY froeft ), wwr wg
w6 &% 15 WA W g ¥ fgmra
¥ faweft § 1 x& avg & Fosarr wr ot
ay e § | o og arrT F wrar § o
ard B A BF N ey el 0%
forerct & 1 S fort T A ¥ oy o e
105 & &1 gRTY i war § ) femrr
ot e Y 3y 3% e g § + e
g¢ saTey & Saver We wver oy o §,
vt Wik warer ot ey orrer & 4

DG (Min, of Agri. ond 308
Irsigation), 1978-78
kA ooy frowe i agt
off & ey 21 W el Y wo IR
et 25 W g w¥ foar aar
sorrearld Wt arlr et o Wi
wyrft ot § 1 ¥y orr ferer o Wy
wrft § o swrc vt & fe oo ¥y
¥ ¥y Wk ol & o yuwr gaT

aeredt a¢ gyar &, & e

T R N gaTe & o wpow
& fis wowrc vw a7 7 ¥ ¥ P W
T A fir @y o 9 awi g § wix
fewrr Wt oY y=w B ¢, It O
e § oyt & 1 % ag v g
g fw firm & Ieavaw agmm & W
AT §t 6T wARY W ot A T
fereft

& urr ey fawr o s
wTgaT § | TE Wy w1 6 4 wogdr
frrerefy o ¥ A foriy 3 w9 5 oY
wagQt frereft & 1 Afr a8 wagd ww
farwft & 7 aw fowr o grow qud,
aw Jaw1 5 797 wogdy Prowft & 1 ot
farmm & grom aow it Y fer &
| AT WAFT WY A Janfy Wi
waifi famr € qur & & gwar w7 @7
Ay |

15.29 hrs.

[Surt Dmmzsm CmEANDRA Goswamx in
the Chair.]
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*SHR! SUBRAVELU (Mayuram)
Mr. Chairman, Sir, I am very happy to
participate in the discussion on the
Demands for Grants of the Ministry
of Agriculture and Irrigation and ex-
press my views on behalf of Dravida
Munnetra Kazhagam.

Sir, what is the agricultural scene
and foodgraing position in our country
today after 27 years of Independence?
In some parts of the country there 18
unprecedented drought and in order to
appease their gnawing hunger the
people ure eating grass and roofis.
In the daily newspapers, every day we
read about starvation deathg in some
part of the other country or ihe other.
The poor peasants who feed the entire
nation with their sweal and blood do
not get one squure meal a day. There
18 chronic food scarcity and even the
import of many million tonnes of food-
grains is not enough {p meet the mini-
mum needs of the people of our coun-
try. It 1s a crying shame on the part
of the Central Government that they
should go with their begging bowl year
after year to many countries of the
world for feeding the people of the
country. Ewven after 27 years of inde-
pendence the picture that has been
painted abroad is that the people of
India survive on the munificence of
otber countries.

When Shri S. K. Dey was the Chair-
man of the Planning Commission, he
used to assert that India was a country
with the largest area of cultivable land
in the world and the country's water
resources are abundant. He was not
given to exaggeration because in India
only we have mighty and perennial
rivers like Ganges, Yamuna, Narmada,
Godavari, Krishna and Cauvery. If
in spite of nature’s bounty India should
depend upon the impori of foodgrains
for feeding her population, are we not

Irrigation), 1975-7¢

demeaning ourselves in the eyes of the
world?

If the countries of the World, which
have for nine months in & year mow-
covered fields, could become self-sufft-
cient in foodgrains production, what
should hinder India blessed with plen-
ty of waler resources and the largest
cultivable land area in the world, n
becoming self-sufficient in foodgrains?
As if the gurgling waters of perennial
riverg are not enough, the recurring
floods during the period 1953 to 1874
have caused a loss of Rs. 3,500 crores
to the country’s agricultural wealth.
Does this show that we are diflcient in
water resources” Nuo There is sume-
thing wrong in the Government's agri-
cultural and irrigation policy and pro-
grammes. If that is refuted by the
Government, then Lhere is  definitely
some deficienty in the admmstrative
machinery which implements such pro-
grommes. Thiy argument can be easily
substantiated by the fact that after
a loss of Rs. 3,500 crores in 21 years
the Government have come forward
with a proposal o set up a Flood Com.
mission for suggesting concrete flood
control measures. There will be no
wonder if the country loses some more
thousands of crores on account of
floods before such flood control mea-
sures as would be suggested by this
Commussion are implemented by thus
Government. I would also refer to
another thing to indicate the ineffective
food policy of thig Government. The
target of food production that has
been fixed for the last year of the Fifth
Five Year Plan is 140 mllion tonnes
per year. It has been avered by the
Government that the annual require-
ment of foodgraing is 150 million

the Fifth Five Year Plan, it ig clear
that we have to import annually ano.
ther 10 million tonnes of foodgrains
for meeting the needs of the people,
is this the result of fve Five-Year
Plans? 1 would also like to know whe-

*The original apeech was Gelivered In Tamil
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ther this i{s the result of massive in-
vestment of Rs, 2951 crores in irriga.
tion projects during the period 1951 to
1074. It is an indelible slur on this
Central Government that even after
this colossal investment only 30 per
cent of the cropped area in the coun-
try has bean brought under irrigation
systems Wil the hon Minister of
Agriculture indicate how many more
Five Year Plans he would require to
bring under irmgation system, the re
maming 70 per cent of the cropped
area?

We have got Prime Mimster, Agn-
culture Minister and other Ministers
tn the Central Government who are
commutted to the welfare of the peo-
ple mn the country and who swear by
their enthusiasm to usher in an era
of egalitarian society in the country
I would like to point out that the
people of aur country especially the
agriculturists, are 1nherently hard
working Their capacity to work hard
is in no way less than their counter.
parts 1 any other country The
merciful nature hag also bestowed
upon the rountry many benefits which
are the envy of the others in the
world, Yet the people are unable to
extricate themselves from the quag-
‘mire of poverty I put the entire
blume for this predicament on the
shoulders of the Central Government
for their indeterminate and un-
imaginatine agricultural pohicy, food
programmes and  1rrigation projects
There 18 a chronic deficiency in the
administrative set up of the Central
Government,

In addition the Central Government
have concentrated in thewr hands all
the powers For example the State
Governments have sent nearly 117
irrigation projects to the Central Gov-
ernment for their approval They are
all gdorming ihe racks of the Central
Government Department for years and
years. The Southern States have for.
warded about 28 Irrigation Projecls
for the approval of the Central Gov-
emment. Some of them are pending
for nearly 5 years with the Central
Government. All the revenue.raising

DG (Min. of Agri 314
and Irrigation), 1975-70
Tesources are concentrated in the hands
of the Central Government All the
taxes that generate substantial re-
venue are levied by the Central Gov.
ernment With all this, if the Central
Government could bring only 30 per
cent of the cropped area under irri-
gation in 21 years I wonder why the
Central Government should not hand
over the money to the State Govern.
mentg and also give their approval for
the irrigation projects sent by them,
which will enable the State Govern-
ments to bring more cropped area
under irrigation <chemes This 1s what
our diligent leader and Chief Minister
of Tamil Nadu, Dr Karunamdhi, has
been demanding for vears When the
Central Government have not deliver.
ed the goxis for the countrv, why not
permut the State Governments to make
an attempt” The only oblective of
both the Central and the State Govern-
mente should be the welfare of the
people

But the ruling party at the Centre,
unfc rtunately does not permit even
the Congress Chief Ministers in the
States to continue for long in power
Perhaps the Central Congress leaders
are afraid that 1f the Congress Chef
Ministers are allowed io continue for
long they mught also sta:t asking for
more powers from the Centre The
Central Government are relermined
not to allow surh erosion under their
fect Insteai of drverting thelr energy
in planning which Congress Cheef
Minister shouli he removed and who
shauld be brought mn hus place, if the
Certral Gcverrment concentrate 1n
implementing the plans and pro.
grammes for the welfare of the perple,
it will aggn well for the country’s
future

Yoa know Sr that without de-
velopment of power, agricultural pro.
grammes will wither away In reply
to a Question on the Floor of this
House 1t has been stated that the
deficit of power 1n Southern Region is
1333 GWH/day which I8 the largest
defiat in the country The Southern
Region compnises of Andhra Pradesh,
Karnataka, Kerala and Tamil Nadu,
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11 Power Projects are continuing In
the Southern Region and 6 Power Pro-
Jects are pending with the Central
Government, It is known that the
Agriculture Minister will say that the
power projects are not under his
charge. But, 1t must be remembered
that Power and Water cannot be sep-
arated so far ag agriculture is con-
cerned, I would like to know what the
Central Government have got to say
for the mordinate delay in implement.
ing the Power Projecis and when the
new Power Projects will be (iken up
for implementation

While discussing the Demandg for
Grants of the Agriculture and Irrigu-
tion Ministry, I have to refer to the
unprecedented drought in Tamil Nadu,
If I say that Tarml Nadu 1s in the
throes of a dreadful drought for the
past one year, 1t might be construed
as exaggeration because my party the
DMK, is 1n power in Tamil Nadu
In reply to Starred Question No. 89
dated 24 2 1975, the Minister of Agri-
culture has stated that 160 crores of
people in 12 districts of Tamil Nadu
are afflicted by severe drought It has
also been stated that the agricultural
labourers in the worst affecled dis-
tricts lixe Pudukkotta;, Ramanatha-
puram and Madurai have migrated to
Thanjavur District in anticipation ot
better employment opportunities In the
harvest season. You know, Sir, that
Thanjavur, from where I have been
elected, 18 known as the Granary of
the South.

The Central Government's Agent in
Tamil Nadu, the Governor of Tamil
Nadu have algo stated that there is 30
per cent fall in Tamil Nadu foodoutput
on account of fallure of monsoon rains,
He has also said that the Central Gov-

Irrigation), 1975-78

this crisis would hive become 4 cil.
amity, He has enmred that the
under-ground water resources in Tamfl
Nadu are fully utilised by digging
tubewells throughoul the  State
Drought relief measures have been
undertaken on a war-footing Even
the Central Finance Minister, Shri C.
Subramaniam, who was exercised over
the Centre's right to scrutinise the
drought rellef accounts, has conceded
in a Press Conference that the drought
rehef measures in Tamil Nadu are
being done on right lines His only
grouse was that the cattle in Tamil
Nadu are not getting as much feed as
the cattle in Gujarat are getting When
a correspondent asked him whether
60,000 tonnes of foodgrains supplied to
Tamil Nadu against the demand of
100,000 tonnes of foodgrawns, Shrl C
Subramaniam expressed that jt would
suffice the needs of the people I am
only sorry that he did not show as
much concern to the people of Tamil
Nadu as he had shown to the catltle
This onlv shows his callous attitude
to the ncedg of the people of Tamil
Nadu afflicted by unprecedented
drought It is also feared that the
drought rehef aswustance miven to
Tamil Nadu would reduce the Plan
allocations to Tamil Nadu, It is pos-
sible in the hands of the Central Fin.
ance Minister who refused overdraft
facility from RB,1 to Tamil Nadu hut
tolerated the overdrafts taken by the
U.P. and Bihar State Governmenis 1
would appeal to the Agriculture Min-
ister, Shri Jagjivan Ram, whose arrival
in the Ministry of Agriculture was
heralded by timely raing. whose un.
questioned talent is a national asset,
that he should use his good offices for
allocating adequate quantities of food-
grains to drought.hit Tamil Nadu.

I have referred to Shri Jagiivan
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Sably. But, I have to say that behind
the back of Jaglivan Babu some mis-
chief was done by some vested in.
terests in the Congress Party and on
hig return to Bangalore, the Kama-
aka Chief Minister has gone back on
his plighted words

I would hke to state here that if
Tamil Nadu 1s denied the legitimate
thare of Cauvery watlers, the entire
Tamil Nadu will become an arid zone
Instead of occasional drought, there
will be permianent drought in Tamil
Nadu I wish to appeal to the Min.
ister of Agnculture and Irmgation,
Shri Jagyvan Ram, in whose bene-
volent hands the interests of Tamil
Nadu are safe to convince the Con-
tress Chief Minister of Kamataka
bout the just (laaims of Tamil Nadu
Jr Cauvery waters

In conclusion 1 would like to refer

+ the bundreds of inter-state fiver
nter disputes which are pending
ftlement, on acdount whch many
prthwhile irngation projects cannot
be taken up I have witnessed

the Central Government drag

feet tull the people of one State

the other start a struggle in sup-
port of their clams When the situa-
tion worsens, there 18 sudden awaken-

to the Tribunals
Government of India, the Trmbunals
drag their feet for years before some
solution which is acceptable to nerther
This is what we

DG (Min of Agri 318
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While concluding, I would only say

that Shri Jagjivan Babu will surely

set up many precedents during his
tenure as Agriculture Minister because

the people’s welfare 1s dear to lus
heart

SHRI M RAM GOPAL REDDY
(Nizamabad) At the very oulset I
would hke to refute the allegations
which the DMK Member has levelled
aganst Mr C Subramaniam Sir, Mr
C Subramamam is one of the great
leaders of this country and whatever
estimate he made about the require-
ments of Tamil Nadu is correct The
estimated 60000 tonnes of foodgrains,
I thunk 1s correct and :t should be
sufficient as the one lakh tonnes de-
manded by the Tamil Nadu Govern.
ment 13 on the hich siac

Sir I would now go through some
of the aspects which have not been
inuched so far OQur forests are beng
destroyed day by day and the area
under forests 1v being reduced and I
think to-day 1t 1s not even 25 per cent
of our total aren This s a very
dangervus development in the country
and I hope the Mimster will take note
of 1t and 1nitiate necessary r¢medial
measures On account of the destruc-
tion of our forest mealth we are not
getting rains and we are also not get-
ting the green manure Our lands are
starved of green manure and the ferti.
lity of our sol s lost I am afrad
Sir if this trend continues a day will
come when our land wnil lose what-
ever lLttle fertihty 1t has ard the
whole country will become a vast
desert

The destiny of the country is inler.
mingled with and related to the fert-
Lty of the soil and if the soul 15 robbed
of its fertility then it will be a bad
dav for us If this country was pros-
perous in the days of yore it was
because of the fertiity of our sofl,
The Minister should take note and
check this deteriorating condition

Coming to wild lfe, all our wild
hfe is being When the
country attained Independence, we had
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about 50,000 tigers and unfortunately,
to-day after 28 years, we are not even
having 1800 tigers. There are Bengal
tigers. ..

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): There are also Bengal
tigers in this House.

SHRI M. RAM GOPAL REDDY:
No. In this House we have now only
‘pigmies, not Bengal tigers.

1 want that the Govermmnent should
{ake necessary action to protect, pre-
serve and foster the wild life in our
country.

Coming to wheat prices, I do not
want to say much. Any price less than
Rs. 125 per quintal is no remunerative
price and 1 am afraid next year. if
this trend of prices continues, there
will be no whuat in the country,

Take the case of cotton. Our Gov-
ermment has been spending crores of
Tupees in imporiing lopg staple cotton
and our kisans toock a vow to make
this country sclf-sufficient and in one
year we have achieved not only self-
sufficiency but also we have become
surplus in cotton. But what is the
reward they got from the Government?
None. They do not even come {o the
rescue of the farmer, If the Govern.
ment 15 going to treat the farmer like
this, I am going to tell the Minister
with all humility that either the
kisans will throw all the cotton in the
‘sea or burn it but will not part with
it at such a low price. Everyday the
Congress Party, the Parliament all
plead with the Government to come to
the rescue of the cotton-growers. Be.
cause we want to produce fine cotton
in the country, the Government should
give every encouragement and come
to the rescrue of the farmers who have
suffered so much. If the Government
do not respond positively, I am afraid
pext year this white gold which iz
cotton will venlsh from our soil
There is an uncertainty about the

DG (Min. of Agri. and 330
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sugar industry. One statement is made
one day and another Is made the other
day contradicting each other. Gov.
ernment must make it clear that they
are not thinking of taking over the
sugar industry. This industry is uti-
lising its capacity to the extent of
ninety and ninetyfive per cent.

No other industry is utilising that
much of capacity, They are contribut.
ing more than Rs. 250 crores every
year by way of excise duty. They are
giving Rs. 15 to 20 crores of income-
tax, This year on account of large
export of sugar Government is earn.
ing foreign exchange of Rs. 500 crores.
In rupee profit the Government is get-
ting Rs. 250 crores. This should go
on.

The Bhargava Commiitee estimated
that if these sugar factories are taken
over for modernisation and compensa.
tion the cost will come to Rs. 140
crores Now it will be almost double
that 18, about 300 crores, Instead of
taking over the old sugar factorles
why cannot Government spend all
these Rs, 300 crores and make their
own factories with ultra-modemn equip-
ments and compete with the old fac.
tories? Because of this uncertainty
millowners are not investing money
for modemnising the sugar factories,
That is the biggest handicap. So there
should be no ambiguity in this regard.
The Government should announce
clearly that they are not going to take
over sugar factories if they are moder-
nised and running eficiently, These
sugar factories pay more than what
the Wage Board has récommended.

Sugar factories are paying to cane-
growers more than the rate fixed by
ihe Government. Government has
fixed Rs. 8/50 per quintal. Sugar fac-
torles are paying Rs. 12 to Rs. 14/50
per quintsl, Government should become

working efficlently, it they modernise
their plants. If they are not run effi-
ciently then alone they ghould take
over these factories. We are exporting
at present 10 lakh tonnes of sugar.
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Irap and Bagdsd refused to give us oil
on credit worth Rs. 200 crores Why
should we go on reguesting all these
countries saying give us credit, give us
credit? It is against our self-respect,
Why not export anothe: 4 lakh tonnes
of sugar and another Rs 200 crores of
money? This will be enough for our
needs. But we should be bold enough
and we should take such step

In our country owar and maize are
sold at more than Rs 2 per kilo, whe1t
iz sold at Rs 5 to Rs 6 per kilo Whyv
sugar is being sold at Rs 2/15 per
kilo? Who are the people consumung
more sugar? It 15 the nch people,
Thus 18 not so much consumed b+ the
poor man and some poor people have
not even tasted sugar.

No poor man 1s able to wuse mote
sugar nor does he take sweets Like
gulab samun or laddu. These people
have no volce They cannot -cither
write 1n papers or see to 1t that their
voire i3 heard somehow o1 other 1n
Parliament, They are very much
afraxd of It Let the Goverument
impose a duly on levv sugar and fix the
price at Rs. 3/- n kilo In Bombay and
other places nce 15 being sold at Rs 5, -
or 6/- a kilo What is the oce
behind this” [ want to ask why sugar
should be sold at Rs. 215 a knlo Gov-
ernment should be bold enough to levy
higher excise duty on levy sugar so that
the sugar may be sold at Rs, 3/. a
kilo instead of at Re 2/~ as at present
There is also this danger that the
sugarcane growers will get Jesser and
legper for their canes.

Bbargava Commission has decded
that fifty per cent of the profits of the
sugar factorieg should go to the cane-
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—

Thereafter priceg continued to rise
till September, '74 when the price
index touched a new high of 403 mark-
ing an incresse of 41 per cent over the
index for December, '73.

srag e # wawegfagt §vaer
T ag i fs i are At & aw
fawam w@ < Wi {vami B QO
¥ et g wr Swamgw off fear
g fom Bt 1 AW FaT
X (v wre }, feowr §, oo
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MR. CHAIRMAN: For the purpose
of this debate, Mr. Limaye may kindly
avold thig reference,

oft oy formrd : g Y P e o
‘f& werar &1 dETee s AR
wwigx A gw § 1 Afew fafe
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“You have also stated that a mil.
ling margin of Rs. 200 per tonne has
been allowed in West Benga! which
wag very much on the high side.
It seems that this margin has been
worked out on the basis of a fixed
price of about Rs. 170 per quintal
You have yourself mentioned that
wheat was being sold by traderg in
the surplus States around Rs, 190
per quintal. It is a fact that traders
from Punjab and Haryana were
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charging a price much higher than
the stipulated price, with the yesult
that the price at which wheat was
made available to the miller in West
Bengsl was actually much higher
than Rs. 170.”

oTT qRAY 9% T 9@y g
w® WF F gl ff @ =% &
TAer v b g sperdrafy
afe og waTe 3w ) a1 & @i
@ A% % a0d gl gz ¥ o da
gt mft A9 T ¥ sAn o
frafam ot o7 329 & fag ofinft
= Y wwe 7 @ fd W ane
o g a o1 oy qr & s ATy
&t sow edreTe fear § fs Sfe
#% ¥ giedt apft ff wfg g
sreezw & Ty ox w9 Prdaor
ar ot gt v & faferr anforr s
feg w4 @ aw Y Ao
T H TR AT AT AT IR [@FH
* o wr darfear o 7 oy At
fer mrm gl sTormE B
i ¥ R Sy oA &
& a1 #7 v € dar A §ar aqr
faferr v dar ot wifc arR o1 oY
e 3w & faq @ e @
fery e & st ot Ay agt fpelt
faf? I H oo TR T WY
TR WY 101 TETAERE 1 WE TEET
o fengmesg . s fasd
& &g waver af fad Fwr 8§
afesrdt fam & S srefrfEr ot
afeder ot sarer ¥ 1 SR AN 102
;S T mfsmed g af
arasTd ¥ wAArT avEt A v fry
wiferst & v oY Frgnd oiwr X Ay
farmr | s EEETWE ST
far wg ATz g7 & ot B ww
o gt e A AP T F @
@1 Y sfww M Fawr IR
® | wrT aEw A wud ar e g
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{ & 7 fowd ] wifez &1 fowr i tm w Q5w frg
oY W §TR et Hweg (| wX o oy Wy ew dw ey s i we § 4
% ¥ ar? ¥ v sqwgrc W g | ¥ warg § fs atw vw T ¥ fag
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o & ¥ oy e g 1 S
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Ak ..

e Wi sy w9 AR
Lo

ot oy fewd At AY & e
Al g1 & wivyi mar g ¥
are I AT §

MR. CHAIRMAN: The time allotted
to your group is speven minutes. I
have rung the bell after 15 minutes.

I do not want to cut short your speech,
but please be brief,

o oy fond : Ksgmfr se
vy & fag ov g Afreo &
quft o T g 1 AT &R feea §
I ST AN AW RETHG ) AfwT
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WY § g 7 gy 2o # foedy fafem
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o mwrd & faq wifwas
ST o @ ety Ay §, 99 %1 Frore
g wrfg® 1 AT w2w ¥ 9g7 €A
qreg ¥ w7 ot fy7 ¥, @ wraz g
feafima g Karomg fegmorray
' AdY & agar wg |

AT T RAATT GrATLT T A WIST
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svrre ¥ qreTETT X Ay syweqr ¥ ) A
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wX Y qrreasTT & | €7 19 F e
gfwde w7 es & o wrfeat & ok § 30
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*SHRI EKRISHNA CHANDRA HAL-
DAR (Ausgram): Mr. Chairman, 8ir,
1 rise io speak on ithe demands of the
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Ministry of Agriculture aad Irrigstion.
1 wil} plave a few points belore you
briefly: You know that unless thers
fs an improvement in agriculture, the
condition of the farmers cannot iun.
prove and the country cannot prosper.
Therefore, many speakers before me
have spoken about the reed for effeci~
ing land reforms. Unless speedy land
reforms are effected it is not possible
to bring about an improvement in the
condition of the farmers. Respected
Babuji has been entrusted with the
control of the Ministry of Agriculture
and Irrigation. He knows much bhet-
ter than me that most of the agricul-
tural labourers and share croppers
and small farmers are Scheduled
Castes, Scheduled Tribes and Harijans.
Their condilion needs 1o be improved
through effective lang reforms. Indus-
tries alsp cannot prosper unless there
15 imporvement in agricultu:e which
15 possible through effective land re-
forms. Therefore 1 bave no doubt
that respected Babuji will come for-
ward for implementing the m.ch need-
ed and overdue land refoum:. Other-
wise, I am afraid that the small far-
mers ang share croppers will have to
undertake agitations etc. Then Sir,
it ig mot possible for the farmers 10
achieve much progress unless water
15 provided fo them through irrigation
facihies by properly utilsing the
waler resources of gur country. They
must be provided with adequate fertr
lisers glso for raising a good crop. it
15 unfortunate that only 20 to 23 per
cent of the water resources of our
country are utilised at present for
irrigation. In 1974.75 we had to ym-
port 3 to 4 million tons of foodgrains
from other countiries.

BHRI JAGJIVAN RAM: OQur first
priority is water.

SHRI KRISHNA CHANDRA HAIL-
DER: Yes. What I am trying to say
is that because of gur faflure {o up-
lise the water resources for providing
irrigation facilities. we had to fmpor

*1he original speech was delivered in Bengall. e
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3 to 4 million tons of foodgraing aur-
ing the last year and had to spend a
«<olossal mmount of foregn excnange
for the same, In thiy context 1 have
pomted oul many times earher also
about the necessity of taking up
altorestation programmes ang to pre-
serve the forest wealth in the caich-
ment areas Dams and embankmenls
should be constructed in the catch-
ment greas Sir, the Biahmuaputra
nver brings untold miseries on milll-
ong of people in Assam and Bangla-
degh every year. Last year also the
same story wag repeated 'Througn
terrible floods it washes away many
bearths and homes and de.troys ihe
«rop on mullions of acres If we are
to tame this turbulent nver and to
save mullions of people, then our
schemes will have to be taken beyond
the boundarieg of our country, to the
source of thas river It would be
necessary to construclt dams m Tibet
in the catchment area of the Brahma-
putra. For this purpose we shoul
hold talks with our neighbour ( hina
Fortunately an atmosphere ot triend-
ship and goodwil] with China has been
exalted by the World Table Tenms

participated 'We should take advant.
age of this atmosphere ¢f gooawill
generated at Calcutta for holding talks
with China in this regard We can
also hold discussions with another
Iriendly neighbour, Bangladesn

The Ganga-Brahmaputra Lnk pro-
Ject should alsp be pursued vigorously
It has been stated in this House many
tuimes on behal! of the Government
that by providing a link between the
Brahmaputra and the Ganges we will
be able to golve the water problem of
the to a great extent.  The
hon. Minister 15 shaking his head anc
it appears that he does nul ajprove of

]

and Irmgation), 1975-76

progresg Bas been made 50 far. It .8
absolutely necessary to release 40,000
cusecs of water {or saving the port of
Calcutta and the Goveromeat must
arrange to provide the sume

Sir, through you I will piace «n
appeal before Babuji You know th
talks are going on between the Gov-
ernments of West Bengal and Bihar
lor the Sikitia barrage u, the Sarthal
Paraganas 1 will appeal for early
completion of flus bariange Heany
damage 18 caused Ly the floods 1n the
‘Ajoy river every year The Aoy
dam project 1s linked with the Tilobam
project. I will appeal that ail discus-
sions etc regarding the.e projects may
be completeq early and eifective rleps
may be taken for complelinz the
Ajoy dam so that peopwe may get
ecrly relief from the floods of the
A)oy miver

Lastly, Sir, I will place before res-
pected Babuji something about my
own constituenry e Burdwan In the
Kunur’ river which 1s g tributary of
the Aj)oy niver, floodg occur at least
twice every year due io water-logging
only This causes complete destruc-
tion of the ciop on 50 thousand acres
of land [ demand that the ‘Kunur
drainage ang irrigation scheme should
be taken up 1mmediitely to remove
.«ter logging and to utilise the water
wr 1 ngation to produce more food

In May 1974, 1n reply to a queshon,
Shri Siddheshwar Prasad had said that
a proposal for setting up a high power
National water resources Council was
under the consideration of the Gov-
ernment For the purpo e of stuay-
ing the entire water resourtes of the
country ang for formulal'ng schemes
for their proper utiisation An amend-
ment of the Constitution was neces-
sary foir this purpose This muatter
was said fo have been seni to the
various State Governmonis for their
omnion Some State Governments
were stated 1o have ziven thewr com-
menis thereon Almost one vear has
passed since then and 1 will like to
know the decision taken by the Gov-
t mn the matter. I will con-

by saying that water has been
sad by the Blhar Government for

13
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of this problem, 8ir, the lower Damo-
dar Bcheme should not be taken up
in piecemesl, but it yhould be viewed
in ity totalily and implemenied a»
such. Otherwise the people of Bengal
will stand to suffer and they will have
to agitate unitedly in {his respect.

o e wivit wr % e o g ot
g wrver e o ofw g wy &
uTy ¥w Y wrawrear ) dwd gu
avur ot § ) AT aw iy e
v & ) wieho o =wesr w1 g
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s AR s
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ek e g )X W & wiqo
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TweqTy g & W F e wf i
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Farns e 3t et or i B e e for
¥ wrwr Ty « @ ¥ wror frege
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A giawcew § | wufel oy AR
7y ST wer fisamr oW g et
¥ 2g Iefe v § e @ 3w & amaw-
w ¥ gfr W o o e wew o
W 9T | KN BT wHEWEY X
weg st won wif &t ay v a@t
o ) & s § e gpned e Wy
% rw gy wd woB dwfir &, & v
o wog won g, whew afc ga W
wrdt oy o wive § wawt off qo s
AW I ogr wed choem firen
Wk 1 et et gt et ot vt
ey T o
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W agr w4 gt § fin e
wt F §, wfew & Frder womm g
£ fe v fdr gardy T roerd Rt
=T § 1 g wfawrr ¥ o fmtor &
TR weT 10 ¥ wur § fr wow
TR TGS AN | gUTR aW §
1959 ¥ gurgAt IO Y WGEAT
fgfd, afm s @
F—aquradt 5T W Ten AoeTd &
o fear 1 gfw ¥z o ® 9
T TR 7 AYE wiwsT A §, wafed
T A qrTeE w7 § 1 %08 JEl 9%
TATEAl § A T F7 FT IOH 06
oo v ¥ Ivam fear m@r g o
WX gW AT wrgy § v dwow
TR 43, gy <frfegfast ¥ wift-
FT ofada 7 AT gF W MK
ey w, "= Az ¥ aniy &9
& @ AT NF A0 Y AP ¥ A
ae i a7 =ra S sreawr & fafim
Y &, Trai 7 faur awt ¥ fafer
aft & af== AN & = ¥ fafgw &,
T 7g Rt weeR e wafE e
THTTAY T ¥ GEATHT FT TAY F |

o #Z9 ®q 2@y =t st
T QUM FT £ K€ JAT | WETAT
TATX A9 W §F AW § 0@l W@
FIR WS &0 A q% 3WT W R wewr
¥ w3 @ E3few whawiwr o
adwETATmM AR ST @ 1 W
ek fordr Y o g & A &7
£ arregs ¥ | faw 9F ¥ W
a7 W TreAT WY fAETT AN & e
FOU I 2, FE CF A T (AR
i.-img'ﬁmfgﬂll‘tmmﬂ@"
giver s § W fafern & &
mmﬂmﬂﬁmmm-
oy ot @, T Y T et
sriregT wed 3 ¥ T AW |
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oft yw o wer (TTNC) A
af wiew, Ao swweay o1 ww § )
o7 o ey ¥ N arell & aE W@
qv fawr o § ) oF Al 6 qund
e afy A% & et wr oy gamar W,
et ofy o1 S & wid, oft g
AATAATE WraNT AR & A ff F
I3 &7 | WY qWT WY wwd &, ag W
& feeftoa & arr & 1 T O AN
@ @ R, S Aff I3 FRT

gaer fadew oy & B gfe  soft
o, I gy AN} A §, I A T
T[ATAT wrw, IR ww A7 ffwy

wwfe s @ & AgTe § 9T
wTAY ardf ¥ 7% AT |

AW X wwr ot dre Fo quar ¥
xav wr o dfea A wfm s
Ao § Wi ¥ an gy ¢, Wiy
g AT Qg ...

oft wifwre wrw dewr: (wT) &
Wt wAT Srgar § 1 qor swAwe i
&1 g7 §—xafan g &) qar fifo

“Enme—

wwwfa agrew : st EGETT E
arz o frd yeoim w8 )

ot wier soeTT )

*SHRI SAKT! KUMAR SARKAR
(Joynagar): I is unfortunate that
Babuji is now absent. He knows
Bengali Anyhow, 1 will speak in
Bengali, Many speakers are using
their own language,

SHRI ANNABAHER P. SHINDE:
When you know English well, why not
spedk in English?

'm)r m.

present food policy people have be-
come poorer and more unemployed.
If we want to judge the prosperity of
the nation by one yard.stick that
would be: How far we have been
successful in eliminating beggars. In-
staed of eliminating beggars West
Bengal had Geen filled up by heggars.
People living in huts in villages sre
now leaving their huts and are now
dwelling on footpaths of Calcutta.
Some people have left their villages
for ever. Some have came even 0

Delhi to take shelter, If this be the
state of affairs, it can be sald that
the fooq policy has not only made the
people of West Bangal poorer but in
fact it increased the number of

procurement ang distribution of food.
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grains. Bo far asg the pricing policy
is concerned I would like to say that
there does not appear any rensunable
justificstion in fixing the price of
paddy at Rs. 74 per quintal when
Government have fixed the price of
wheat at Rs. 105 per quintal. Every
one having practical knowledge of
agriculture will concede that cost of
production of paddy is always more
than that of wheat. That is why the
price of rice is higher than that of
wheat. But now we find that even
the Government have ignored this
basic point and have fixed price of
paddy which is much lower than that
of wheat. I do not know whether the
phenomenon can be tarmed ag looting
or not but certainly it Is a serious
exploitation of all the paddy growers
of the entire Eastern region of the
country. The fixation of such a low
price for paddy has no justification
and 1t is far less justiciable too. I
would be very happy 1 the hon.
Minister kindly explain to me on what
basis, logic or consideration such
miserably low price of paddy has been
fixed. I am a cultivator and farmer
and I bave a few acres of land. From
my personal experience I can say with
all geriousness that the price fixed for
paddy is a serioug injustice o the
paddy growers., It is argued that the
price has been fixed on an All India
basis then also I would say that mere-
ly on that plea we canoot brush aside
legitimate demand of the paddy
grower of a particular region. 1t is
unfair. It 13 unjust.

I would now say a few words sbout
the food policy of West Bengol, We
often hear that West Bengal is a
traditionally deficit State so far as
foodgraing are concerned and we have
to approach the Central Government
Tepeatedly for meeting cur shortages.
But I say that there is no food short.
lllh ‘est Bengal and if at all there
hwuh because of rationing,

and Irrigation), 1978-78

statistics. When I say that there is
ng food shortage in West Bengal I say
50 on the basis of some Government
statistics. The population of West
Bengal 15 4.55 crores. If we convert
this figure into adult units then we
will have 3.64 crores of adult units.
Now, even if we distribute foodgrains
at the Government's prescribed rate
of 450 grams per head per day then
the total requirement of foodgrains
would be nearly 50.71 lakh tons ap~
proximately or for the sake of con-
venience we may round it up and say
that the requirement would 60 lakh
tons. The Government ¢f West Bengal
has claimed that this year's produc-
tion of foodgrains would bLe in neigh-
bourhood of 80 lakh tons. Now if we
keep a provision for seeds and set
aside 10 per cent of the produce then
the net available produce would come
to 72 lakhs tons. This is however not
all. We are likely to get from the
Central Government a minimum of
12 lakh tons of foodgrains as Central
contribution to the State. Thus the
total avallability of foodgrains would
be 84 lakh tons and if it be so then
where does the deficit anse. I there-
fore say that there is no justification
for imposing levy You will be sur-
prised to know how atrociously it is
being implemented 1n iny State. Al-
readv 435 persons have been arrested
under MISA and levy notices have been
1ssued to 2,25,000 farmers. Bui the
wrony of 1t all is that with all these
measures the Government have not
succeeded in meeting ‘heir targets of
procurement. Sir, in a Congress party
meeting last year I had ponted out

categorically that our procure-
ment policy being unrealistic would
prove to be a failure and it has turned
out to be s0 A leading Bengali news-
peper “Ananda Bazar Patrika" has
also sard so. What is the remson for
this? It is because the procurement
policy 18 unscientific, bogus and un~
realistic. In West Bengal a small
farmer having 4 to 6 acres of land is
covered by the laws of levy. Margi-
na] farmers too are not being spared.
Desplite all the pressureg and repres-
sive measures the Government have
been able to procure only 2.12 lakh
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tfons of paddy so far. I would like to
know from the hon Food Mnister
Shri Shinde the reasong for this fai-
Jure. Why even MISA has tailed to
give you your targets of procurrment’
Let me say that 1ssue of levy noiices
and MISA and other repressive mea-
sures cannoi give you your desired
yesults. There 1. something Lasically
wrong m the policy and unlesg the re-
medieg are found out the success will
elude ug year after year and we will
be in the same miserable condition.
I would also like {o know from jou
on what basis you determine this
levy. What 15 the smentufic basis lor
determiming the gquantum of levy”
The National Agricultural Price Com-
mission says that there will Le 12
per cent marketable surplus and the
whole concept of levy 1s based on this
{llusory ‘surplus 1 say il with great
regret that the entire roncept of mai-
ketable surplug 15 a phony one i
has no scientific basis to withstand
the testg of scrutiny It 1s unrealistic
and visionary Today in the name of
levy a reign of terror has been let
loose on the cultivators You will be
swpnised 1o know Sir, that a poor
farmer 1n my area WAas carrying two
maunds of paddy on his head and
was going to a husking mill He was
arrested under MISA. [ wrote o the
Home Secretary ang on my interven-
tion he was released But then what
happened. As soon as he reached
home he was re-arrested under a
charge of dacoity Can you tell me
Sir, how can farmers grow paddy
which not only gives them less money
but gives them torture, humiliation
and frustration 1y abunJance You
canngt remain blind to the realities.
We cannot ignore the farmer, his diffi.
culties, his miseries, lus agonieg if
we want him fo grow more food for
us. In the name of collection of levy,
terrible things are being done in ‘West
Bengal and this is being done because
the Ceniral Government have said
that if the State Government catmot

). 19756-76

the right thuing, But there should be
8 way of doing things, On the one
hand we ask the farmer to grow more
food but on the other hand he 18 sub.
jected to untold miseries and tortu:e.
How can both these contradictory
things go together 1 would therefore
request Shrl Shinde whether he would
be willing to appoint an Inquiry com-
mittee which will go inlo the entire
matter and suggest improvement In
the situation which gives Letter pro-
duction and saves the poor fsrmer
from exploitation and tortuie 1’ the
type of torture that is being inticted
in the name of levy i1s not chaiked
immediately I am afrayd agricultural
productivity wall be i1educed wvery
seriously I say i1t with a heavy heait
that all leaders who are at the helm
of aflairs in my State ar: urben peo-
ple who love the aty and do net
know the willages and much less the
farmers and naturally they have 1 ttle
sympathy to see the difficullies and
miseries of a farmer

1 would conclude ray speech «©
saying a few words about mv ow
constituency Sir, I come from Sun-
derbans It has a more than 20.lakh
population and the major area is cut
off from the mainland It has an
embankment area of 2,200 miles There
15 no water and we cannot grow two
crops th a year Nothing has been
done to introduce and improve the
methods of dry farming m this area
No one seemsg to be bothered about
the poor people who live there, about
theiwr poverty and their growing ago-
nies There is water, water and wuler
alround It 1z mll full with fishes but
no one hag bothered to exploit thie
rich resource which wall not onlv
help our poor people in supplementing
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others officials under the
collection of levy and he
would kindly consider the appoint-
ment of an inquiry committee which
will go into the gamut of the problem.
You wil] be astonished to Fmow that
people possessing bamboo gardens,

My earnest request tp the Ministers
concerned, both Babuji and Shmdej:,
is to be helpful to these people, to be
kind to these people, who are unne-
cessarily tortured in the name of pro-
curement. As a man you may not be
supporting jotdars. But there are
very small farmers. On behall of
these cultivators, I request you to
look into the matter seriously and to
institute a committee to sce whelher
any belp could be given to them or not.

1108 hrs,

wanfy safwg : & WA §T
w1 f Fis st fink ofr ®r e £
Rfer ot e WAl dieTe AT
ey i Wi ¥ R e g £
Sl @ |

oft Wit ww dowr (W) ©
warefy wew & wrw WY e qa
f & u # g e for ofte O
Mm TRy
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T A 7 9 § A e
A ag g ¥ 5 g Freed
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¥ wrad TR wrge § s
fE 1 537 45 w0 wrEd TR X
waTe 1 w9 # § 1 AT 0y wiwd
fega nwa & 1| wd TwEEw X 26
faat ¥ & 24 fadt 1 wow A age
Taamar ) W@ 24 feeltir @l @
o st & ffgr g1 ? oo
Ao & A E w N wF e
qF Wi wid w9 @ § TRy
gATag 7 1 W A Ty -
o fave w1 darare v faar | 3w
% a1q 1 #r€ gfe 7 | Wi o
AT F 77 IF A Frery fear @
gz frar g | 78 5, 6 AT %o wWIAT
WY § gare 39T & a1 frer &7 R
Ry gar ) A
¢ f5 waT TR WY FO g W9
= gareft § A |re I W gy
¥R w g AR faa ¥ o Ay
e g g A% |t 9E W
s o s FAP B JIMT
formr wrowy W I8 AT F1 Qi@
war @ fag & afesam a® 3@
@ 1 Afe wig TraredTT AT O 3
wEAREA | W A g feslt
) B0 9T T g TAT &Y W
wE e o RAT W NI

s

vy frdaw w1 Wag 1 1973
¥ waage vt ag wrdt Fe el
T F e W) IR ag
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g aff o fe arg &G qrdfr
T & fer ¥qar § Sgefgen
¥awmag war &1 Afeq gad
ot %7 gam feqi fr afadt & fasz
® ww ®Q 1 A Afar 20§ AN
gfarat ax o, % fasz 7 qz 7€} A far
gRfar waary wwITSoi g
¥ fasmr ? A ET R MR
fas¥ar 1 97 # wa Al fassx &
Tagw aff & qafrg FT wgAT
ag & e wx fasz a6 &1 oQ, &
TF #1 odY faey qeo § A ary
F gy & fasrgy & fAq gro W
ATeTi v fesz mes worar g

QF A & o $240 AT F )
8 ¥ wagr wr fs wdT A gar?
g Wy afear £ grraa soar
ag W@ & AT IT R A A X AT
fear w7 g wrgowTaf ST
Tefg ¥ fraes ax & fe orq ag Wi
g afl & o A5 U0 W wH
T Ty @, A %A w79 B A ITH
AU X AT

e ¥ A S AraT 105 9aT A
q | QUESYY  STEAW wWiwA X
gg I fem v Ry dlk ww &
dfadi Fr3qd affswax 1 dow
AXT &t owgr o I AW A
sy afsr fodt Y Y 7 w3
&

A & w7 7Y H wre fexat
Vo dax § oK IT 9T w1 WY
frami et orad €1 wrdr & TR AR
T g 1y AT ¥ 1 aqer @
Wy 105 s f e Yfar @
g 52 T &T wTaT 91,94 & WA
108 YA P WY, To To Fo ¥ TN
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84 WYX frg §aw 168 v
n § Wt dera W 37T W
frgrrar sadoa eos@AHaa gy
F3 MATACT F T ¥ ot dhw
g Pegr S arg v Feaht weer
g W 300 ¥UFT T4H W AR N
fadef ¥ warar, ag v S WO
war wew fearl & dr wgy £

wq gy A qry Afag ) wgt
TEH XTWTLE 3RIA AT WA KA Y 17
qqr wTfaqr g 1 €4 %1 W7 Hawa
21 R gy gowdr fav gfina
aff Fafeafar Ml qra ¥ fawdfraT e
grarwfzar) wa SrHid Ry
& wwm feeidi & 105 wrar
FZT IFTITFTAL SraRE L Wi
wAr 1os star Hfgma Ay @ §
#fEw 140 ® 34T T w140 W
wrREE AT A A
140 ¥4 A A 125 wwar §i A |
105 &7OT T/ T 140 T7F qTRAX
wdafeat o adtg Awi ST ¥ g &
arq & fzdt & 535 FUF 997 &1 9T
dran W gk 47 o w oaft S
wxiar § aft ¢ fr fery waw Y
gATe agt AT 1 WA 8 W T W
t ®f 13F@ W wEE el
17 1@ 2 wgA § | ag v & T
fis forr amar § &7 fs Wy § W
ey § o

qx A wr w1 femman
¥ AT w1 O WA S ST WG
arar, @ ferdt & €3 X ow e,
goerd & wfperfal & femat $w
# Y @ $T 4T ST GATE Wy Fo
w* &1 faar wfe s v ek & fag
qF AT Al § awr Rutvdiw @ fao
Werquge amrA Yo &
frg o & wgew {1 v W



357 DG (Min. of Agri. CHAITRA 19, 1897 (SAKA) DG (Min of Agri. 358

and Irrigtion), 1975-76
qAAC B 1 WM WY A HAT qr
B ay s v & fom fow
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e gfa &7 SevmT agEr ey §
affr s ¥ ot qav 23 a3 ol
9 WY JF TIAE 1 ww Ay
#iZ T1EH 7x fwr v E ok fa
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frmr |« wro &1 A w Yz oagrn
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frr &1 wiwoosw FvwQ R
fed anir fr A w1 dar a7 a0
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waar g fe sz ww A AT ara S
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Tl ATHFTY F Q57 2w £ 5 e
&1 3t foray st ag gy ao & fan
g A frem 1w S e G
9T wwrrsg dar 39 g9 B
B ¥ Fv oerer fuw wrqan )

T AR O B ST 4T |

*SHRIMATI BHARGAVI THAN-
KAPPAN (Adoor): Mr. Chairman,
Sir, our country is an agricultural
country. 27 yeats have passed since
we got independence but we have not
been able to achieve self-sufficiency
in foodgrains. It ig fact that 85 per
cent of our people are living in rural
areas  Shartage of foodgrains is

" -

¥The ociginal speech was delivered in Malayalam,
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increasing mainly due to harding, black
marketing, lack of proper irrigation
facilities wag due delay in implement-
ing land ceiling and distribution of
surplus land to the landless, failure
of efficent procurement and distribu-
tion system resulting in rise of prices
day by day. It is because kulaks and
big farmers are influencing the policy
decisiong of the Governmen:t in ther
favour.

Most of the people are living below
poverty line. Why is this happening?
Centainly there iy something funda-
mentally wrong in the planning. That
is why we have not been able to
achieve self.sufficiency in foodgrains.
For example, Sir, irrigation was
under one ministry and agriculture
was under a different  Ministry.
Therefore, there was no co-ordmation
between these two ministerieg and there
wag no planning. Ag a result irriga-
tion facilities are not imposed to our
expectationg and most of the irriga-
tion projecta are lylng incomplete,
Just to mention one exampls, in my

Why is this bappening? ‘This
happeng because thers ia no basic
planning, Secondly, foodgrains are
not being distributed properly. There
is no clear-cut policy in regard to
this. The State Government is going
to the Centre begying for foodgrains.
Although we are fortunate In

|
i
b
B

DG (Min. of Agri. and
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urgent and essential
for the coming lean months ahould
be enhanced ang supplied to the state
regularly to avoid starvation deaths.

are being destroyed by pesis. The
Kerala Government have prepared a
scheme of two crores rupeey for sav-
ing the coconut treeq and submitted

the there i3 gtch a farge area
where plants can be planted
on & Jarge scale whareby the problem
fased by thess factorieg can be solv-
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THE MINISTER OF STATE IN THE

bers of this House have participated
great importance is being atlached

dificulty As a result of this, some
of the hon Members of this House—
unfortunately Mr Dasaratha Deb is

that everything is all right with Gov-
ernment policies. Afier gll, in a vast
country like India there may be
weaknesses in administration, in 1m-
plementation, etc. But my own
honegt and personal assessment is
that this country’s direction, as far as
agriculture and food palicies are
concerned, ia very much in the right
direction, and that is why we are

362
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hon. House may judge whether what
T am saying is right or wrong.

Unfortunately, in this country «iill
we depend very much on pature, rain-
God, for our crops. I will give some
statistics to show how the major
crops of ours are stil] dependent on
rains For instance, the irrigated
area of jowar and bajra is only 4
per cent in the country, ollseeds
7 per cent, pulses 9 per cent,
maize 14 per cent; even the rice crop
which s considered to be all jrrigat-
ed 15 mainly dependent on rain water
in this country; only 30 per cent of
rice area is irrigated. Now, take
wheat is again a very important crop
in our economy. Now in wheat the
irrigated acreage is 54 per cent which
19 the highest, In rice it 15 39 per cent
and in the rest of the crops jt is very
low. Naturally, whenever there s
an uneven distrbution of rainfall or
a falure of ramnfall, our crops get
affected Seo, the whole effort of the
Government of India is to ingure our
economy against these natural calami-
ties and I think we have started get-
ting some results. For instance, the
main highMghts of last year's agricul-
tural economy are that though there
has been a drought—for instance,
Gujarat is & very Iimportant Sate
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the problems which are coming up as
a result of more production, we shall
face them and ¢ry to find some solu-
tion. 1 am glad that some of the
Members have very emphatically
brought to our notice some of the
problems because of more productilon
of these commodities. In fact, what
I was submitting were the positive
agpects. Despite this that this year
was not a very normal year—this
¥ear in half of Madhya Pradesh there
was very severe drought during the
Kharif season and then Orissa 13 1n
drought ag also Tamil Nadu and about
Gujarat I have already mentioned—
I have mentioned our achievements
in cotton. It is not confined to totton
alone. Take wheat. Though the
final figureg and the final estimates
would be available much later, we
bave some commonsense, judgement
and also the advice of our experts ard
Sir, this country is going tu see this
year one of the record productions in
wheat, Madhy Limaye)i thought that
after 1971—he only tried to politi-
calise his speech—he said, that ag soon

g
i
;
|
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level of production was only 11—I12
million fooneg B-~8 years ago.

which I would not ltke to go now—
thig year Is going to aee one of the
record productions of Rabi and I
anticipate a Rabl production of 43—4#4
million tonnes. It is something which
18 giving a lot of strength to our
economy. Otherwise, what would
have happened to thig country? Al-
ready we arc bad in Kharif and if
the Rabj production would have gone
down, I think, it would have added
to our difficulties and put 5 lot of
stralp on our economy and millions
of our people would have suffered.
But, as aresull of the Rabl produc-
tion coming wup, I think our economy
hag started looking up and that is

little later.

Then, Sir, if not many members
the

brave farmers have produced millions
of tonnes of potato this year, whether
it is UP. or whether it is Punjab or
whether it is Bengal I am just indi-
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s grievance against us because edible
ofl prices had gone sky-rocketing.
Edible ol was selling at Rs. 12 or
Rs. 13 a kilo. This year, despite the
tact that one of our very important
States like Gujarat which produces
very substantial quantities of ground-
nuts, is affected by drought,—there

is likely to be of the order of 86 or
87 lakh tonnes, almost on par. And
bad there been no drought in Gujarat
this year perhaps we would have seen
Jone of the record production of oil-
seeds 1n this country, But even 1n
this year itself it is so high that it
has started influencing the price level
This is what I am saying. As against
the price of Rs. 12 or Rs. 13 per kilo
the edible oil prices have come down
to Ra 8 or Rs. 7 or Rs 8] a kilo. This
shows how the production trends
have started imnfluencing the price.
level alsn 1 put a sample question to
hon, Members If there 1s anythmg
wrong in our basic policy, would this
thing have happened? We have to
remember that this had been a very
adverse year. This ig an abnormal
year. Unfortunately we forget hls-
tory so quickly. Human memory, as
has always been said, is very short
In 1966-87 this country wus having
very severe drought and the general
level of foodgrain production was of
the order of 72 or 74 million tonmnes.
Now, whether it is 18972-78 or whether
it s 1973-74 or whether jt Ig 1974.75,
thege are all abnormal years, and very
bad years from the paint of view of
agricalture and our production level
has been of the order of 97 to 104 or

ing pace with our increase in popula-
Though our produrtion increase

and Irrigation), 1875-76
these very encouraging trends. This
is not a political subject. I gm not
saying from any narrow angle. We
should not lose our confidence in the
agricultural economy. I quite under-
stand that hon. Members opposite
are equally patriotic as we are. It
should be the concern of all of us and
we should have thigz basic confidence

m the  agricultural economy of this
country,

Now, regarding rice production, Mr.
Madhu Limaye made a statement
saylng that here ig downwarg trend
in rice production. It is not correct.
We had reacheq almost 43.6 million
tornes last year, This was the
highest pruduction. This year, al-
though we will not have record pro-
duction, even then, the production s
not expected to go down, although
not all, but some of our important
rice growing Stateg are badly
alfected Take East Madhya Pradesh
This is affected. Chhatisgarh i sup-
posed to be rice-bowl. Orissa which
is a surplus State from the point of
view of rice 1s affected; Tamil Nadu
also In Orissa there has been a met-
back n rice praduction.

Even 1in Tam] Nadu which 15 a very
tmportani State from the pont of
view of nice, there has been a setback.
Despite this, 1 anticipate the rice pro-
duction of the country frown 40 to 41
mullion fonnes this year which i1s mnot
very much beluw the normal produc-
tion of ours.

Shnn Shivan Rao Deshmukh wanted
to know something—1 have fo cover
many points also-and he referred to
what 1s happening on the price situa~
ton. It :s true that last year, parti-
cularly, 1973-74, was a vear of terrible
sttamm. AnJd all of you know what has
happencd {0 our ecunomy. Though
the prices have gone up. I am happy
to note that as a resitlt of encouraging
trends in production in aszrculture, it
had a soothing effect on prices. If we
examine the price trend. we will find
that hetween September, 1974  and
March, 1975 there has been a fall n
prices to the tune of aboul 7 lo § per
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down by 4.5 per cent. This is a lean
period for wheat. The index fall is a
little lesy during the next two months.
The decline in the wheat index is by
25 per cent. The reason for this Is
there. There are some positive steps
taken by the Government of India.
As a result of that, the improvements
are there. One is the increased avall-
ability of grains as a result of mea-
sures taken by Government llke de-
hoarding of stocks carmed forward
from the previous year by the produ-
cers as well as traders. I havc also
made a reference to the Rabl crop
prospect. Second reason ig that there
is a subutsntial contraction of money
supply as a result of anti.inflationary
reasures taken by the Government of
India. As on 15th March, 1975 the
money gupply position was less by
7.8 per cent. These are some of the

struggling; the entire country s strug-
gling; sll of us are struggling with
the problems of inflatlon. He will
surely appreciate It

frrigation), 1975-76

difficulties, the Government of India
wanied to see that our people were
helped. It i3 not a gquestion of any

Government of Indla did succeed In

felt that if there were no adeguate
avallable In the country,
there would be a setback in our agri-
culture. The hon. Members may have
a grievance on the prices of fertilisers.
They will bear with me as to what
has happened in the International
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incurred a loss of Rs. 21 crores. That

at increesed level of prices, we had f0
do this. Government of India delibe-
rately did this because of the need to
support the efforts for agricultural
production. Some of the hon Mem-
bers......

SHARI NATWARLAL PATEL: In
that case, I think, there can be no
scope for Increasing the price of fer-
tiliser. Let ug know frum you.

SHR! ANNASAHEBR P. SHINDE:
Mr, Natwarlal Patel, I will speak to
you at the appropriate time. Shri
Nathuram Ahirwar is not here. He,
Mr. Darbafa Singh and a few others
raised a point about the incidentals
ang other costs and charges of Food
Corporation of India, overbeads of
Food Corporation of India. Sir, I am
not gaying that all the expenditure
which the Food Corporation of India
incurs are legibmate. I am not sug-
gesting that there is no scope for
economy. In fact, Government of
India itself came to the conclusion
that there is scope for economy.
Therufore, we set up a Commutitee
under the Chairmanship of the Food
Secretary to go into all these matters.
The Committee's report is available
now and they have made very valu-
able recommendationg and we have
asked the Food Corporation of India
to Implement them., But, there are

ong many of my colleagues
all, some
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India are concerned, the procure.
ment incidentals, up to 1974-75, were
roughly about Rs, 9.10. Out of this,

India is criticised even for the charges
which are either statulory or which
are beyond the control of the Food
Corporation of India, I think the cri.
ticism is a little unfair.
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Pradesh or Jammu and Kashmir, we
supply foodgraing at the same price

gether. I will circulate this breakup
of cost incldentaly to all members se
that they will be In a position to see
whether there ig scope for reduction.
I shall welcome any juggestion from
any hon. member if there is scope for
any reduction and I will then go into
it and do the needful. This is the
only thing I can say at this stage,

Shri Saktl Sarkar ¢omplained very
seriously against levy.

SHRI SAKTI KUMAR SARKAR.
Availatility of Zoodgrains,

SHRI ANNASAHEE P, SHINDE:
That 18 different. Ajg far as levy 18
concerned, I can understund the plea
that small farmers should not be
barassed. Our general approach in
this is that we advise State Govern-
ments to exempt gmall farmers But
I think all of us in this country, &ll
political parties and ali politicians,
have to create an atmosphere for get-
ting levy. I think we owe this duty
to the country, to the poorer sections
of society, the urban dwellers &nd
people with fixed incomes, the land-
lesg and poor people in rural aicas
There is always a demand in ths
House that the public distribution
gystem should be strengthened. How
do we do that unless you evolve an
effective method fo procure the food-
grains? Therefore, this genera) atmos-
phere meeds to0 be created in the
country for levy. Everyhody must
saerifice. It is in the national inte-

APRIL ¢, 1975

DG (Min, of Agri. and 3/2
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system has to be effectively enforced-
This is one of the uflective riethods
of mobllising our resources on ‘this
front. Unfortunately, State Vovern.
ments have not succeeded in this beé.
cause there is no publie co-operation,
public  understanding snd apprecia-
tion....

SHRI SAKT! KUMAR SARKAR: Is
West Bengal deficit or not? What
is the availability of foodgrains in
West Bengal?

SHRI ANNASAHEB P. SHINDE:

We have helped West Bengal so
much.

SHRI SAKTI KUMAR BARKAR :
We do not want to beg.

SHRI ANNASAHEB P. SHINDE:
This year West Bengal has had one
of the hest crops.

SHRI SAKTI] KUMAR SARKAR:
80 lakh tonnes,
SHRI ANNASAHERB P SHINDE:

1 do nol wish to go Into figures.

The allotment made to West Bengal
has been the highest. So he should
net have any grievance,

SHRI SHIVAJI RAO S. DESH.
MUKII* Maharashtra should come
somewhere.

SHRI ANNASAHEB P SHINDE:
Maharashtra and a number of other
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dairy planis, milk to our children,
mothers etc. All this depends on
animal husbandry. I will not go into
the technical aspects of the matter.
But I would like to make a very
humble submission i this august
House, I have been saying this pub-
licly; what has happpened to this
land of Aryavarta where the cow was
worshipped as mother, as God? We
have the poorest type of cow 1n this
country. The reason, perhaps mem-
bers will appreciate, is the religious
and irrational appproach to this
question of animal husbandry. This
has caused ruin to our ammal hus-
bandry. Shri Berwa ig not here. I
would request him to persuade his
party to give up this religious and
jrrational approach to the glevelop.
ment of animal husbandry.

PROF. MADHU DANDAVATE
(Rajapur)* Because he is a bachelor
he does not know husbondry,

SHRI ANNASAHEB F SHINDE:
Possibly. In this country what 18
pecessary is to have a sound breed-
ing policy. People love cows and
cattle more than even their children.
There i3 no need to teach them love
of cattle. But unless any activity is
based on a sound economic basis, it

will not prosper. This was lost
sight of Emotion and sentmment
were brought in.  Unless these are

removed, difficulties would be here in

the way of development of animal
husbandry.
Mr, Limaye is noi here, he said

that the country should be made a
common zone and he referred in that
context fo the European Econommc
Coramunity. I wish conditions 1n
India were gimilar to those in Western
Eurcpe. Our experience is that if
surplus is not tapped in the States
where it is produced, we are nct in a
position to help the State Governments
which are deficit in foodgrains,

At one stage in our parly a few
youte earlier this became a contro-
varsial igsue and our party was sharp-
Iy divided. We wanted to consider

and Irrigation), 1975-78

the matter carefully, we appointed
a committee of experts, people with
no political affilliations, Dr. ‘Gadgil,
Shri Venkatappia and a few others—
that was the foodgrains policy com-
mittee and it considered whether
food zones were detrimental {o the
food economy of India or they helped
manage the food economy well and
solve the food problem, and helped
the deficit States. That Committee
unanimously came to the conclusion
that unless food producfion level
came up—when it comes up I can
understand his argument ang India
can possible be made a common zone—
this country will have io resort to
food zones; it is an old report of
196568 and I hope Frof. Dandavate
will have time to go through it so
that whatever reservationg he had
about this policy, would not be there.

PROP. MADHU DANDAVATE:
Even that committee has accepted the
fact that in the ultimate analysis zones
will have to go, only in the interme-
diate period they are justified and we
should continue our efforts towards
Ohe zOne.

SHRI ANNASAHEB P. SHINDE:
That 1s what I am saying. Unless we
reach a satisfactory level of produc-
tion, unless shortages disappear, they
need to continue. Whatever may be
our weaknesses and deficiencies we
are in a position to understand the food
economy of the country. Many hon.
Members sincerely make some simple
suggestions. But in a vast country
like India the management of the food
economy ig an intricate and complex
subject. There are so many reglonal
and other pressures. Even Chief
Ministers come and ask for more
and more grains, it is not easy to
resist pressures.

SHRI D. K, PANDA (Bhanjanagar):
There are pressures; there are vesied
interests

SHRI ANNASAHEB P. SHINDE:
We do not succumb to pressures. It
Is a difficult subject and we are try-
ing to put it on a rational basis. We
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when he spoke about sharecropping.

made
owner-cultivators or at least be con-
ferred the right to cultivate the land
permanently, without being evicted.
Credit and other facllitiez glso should
be made available to them. But im-
plementation of land reforms depends
not merely on statutory orders or ad
ministrative measures which are
necessary as supporting things but it
is really the willing involvement of
the people who are the beneficiaries
and the general consciousness of poli-

is a State subject, but we know the
difficulties. We have no mental reser.
vation about this. [ welcome any
suggestions as to how the Implemen.
tation could be dome.

With these words I thank the hon.
members for giving me a patient
hearing.

PROF. MADHU DANDAVATE:
Many members have referred o the
difficulties caused to the cotion trade
by the credit squeeze. Will he throw
some light on it?

SHR] ANNASAHEB P. SHINDE:
We shall take it up with the Com-
merce Ministry.
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18.00 hrs

PROF. MADHU DANDAVATE
(Rajapur): 4n g State like Maharash-

ance of Rs. 65 crores. I want to know
whekher the Agriculture Ministry will
use its good offices with the Finance
Ministry to see that the cotton gro-
wers, especially gmall cotlon growers,

cotton procurement scheme also sucs
ceeds? "7

SHRI SHIVAJI RAO s. DESH-
MUKH; Professor Dandavate referred

up our right to export Basmal
what happens to our export of very
fine long staple cottom?

and Irrigation), 1075-78

SHRI NATWARLAL PATEL: When
a reference was made fo cotton, the
hon. Minister said that this is a pro-
blem concerning the Commerce Minis
try. But that Ministry ip bothered
only about textile mills and purcha-
sers of cloth; it ig not bothered about
the growers of cotton, whereas the
Agriculture Ministry s vitally con-
cerned with the growers. If price
support is not given to the growers
of long staple cotton, they will switch
over the production of short staple
cotton, in which case you will be for.
ced to import cotton from abroad and
spend valusble foreign exchange. At
that time your Ministry would be
blamed. So, kindly do not depend on
the Commerce Ministry. The Agricul.
ture Ministry should say that they
want to give price support to the
cotlon growers

SHRI ANNASAHEB P. SHINDE:
The markeling of cotton is the concern
of the Commerce Ministry. But my
Minustry 1s also concerned In the
sense that no worthwhile production
programme can be pursued unless
there 1s marketing support and price
policy support. So, naturally, these
are inter.mimsteria] matters and the
Government of India as a whole has
to take a decision. So far as we are
concerned, we shall take up the mat-
ter with the concerned Ministry and
pursue it consistently.

18.05 hrs

The Lok Sabha then adjourned Hll
Eleven of the Clock on Thursday,
April 10, 1975/Chaitra 20, 18087 (Sakg).
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